
Second Floor, 
Comercial Complex, 

Indiranagar, 
Bangalore-38. 
Datèdll JAN 

APPLICINT:-5ri.G.R.Rangadharnaiah and Others 

v/s 
The Chairman,Railway Board and Others. 

To. 

Sri.K.Subba Rao,Advocate,No.279 Chandrashekar Complex, 
1st Main Road, 1st Floor,Gandhinagar,Bangalore-9. 
Sri.R.Bhaskaràn,Advocate,No.40/2083,Elarnkulam Road, 
Kaloor,Kochi-682017. 
Sri.P.Shivan Pillai,Advocate,Grass House,Mn oestary Road, 

arikkamuri, Kochi-682011. 

Sri.Vijayriarayan,3-C ELDOaADO,112,Nungarnbakkam High Road, 
Madras-600 034. 

Chairman,Railway Board,Rail Bhavan,New Delhi. 
The Secretary,Ministry of.  Railway,Rail Bhaven,New Delhi. 
The general Manager,Southern Railways,Park Town,Madras-3. 
The Chief Personnel Officer,Southern Railways,Park Town, 
Madras-3. 
The Divisional Railway Manáger,Southern Railways ,Mysore. 
The Senior Divisional Personnel Officer,Southern Railways, 
Palghat,Kerala. 
The Divisional Personnel Officer,Southern Railwys, 
Madurai Division,Madurai. 
The Divisional Superintendent, Southern Railways, 
Divisional Office,Palghat,Kerala. 
The Divisional Railwa.y Manager,Southern Railway,Earigalore. 
Sri.K.R.D.Karanth,Advocate,52,Manga1anagar,Saflkey Road Cross, 
Bangalore-5. 
Sri.A.N.Venugopala Gciwda,Advocate,No.8/2,Upstairs,. 
R.V.Roàd,Opp:Bangalore Hospital,Bangalore-4. 
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SUbJECT:— Forwarding of copies of the Orders passed by 
the Central Administrative Tribunal,Bangalore.. 

—x—x—x—x— 

Please find enclosed herewith a copy of the ORDEJ-

passed by this Tribunal in the above mentioned applications 

on 16th Day of Decernber,19939  for further necessary action. 

DEPUTY REGISTRM(J) 
JLJD IC 1AL BRCHES. 

gm* 
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CENTRAL ADMINISTRATIVE tRIBUNAL 
BANGPLDRE BENCH 

0.A.tO5. 395 to403./91..S7/9O.416/90.32O/92. 
- 	I 	- 	 - 	 - 

THURSDAY, THIS THE 16TH DAY .OF DECEMBER 1993 

SHRI JUSTICE V.S.11LIMTH 	. 	•,•. CHPIRM.AN(J) 
. 	

SHRI JUSTICE P.K.SHYAM&UNDAR 	. 	.... UI-tE CHIRMAN(J) 

...SHRI U.. IRAMAKkISHN.N 	 .... P1EMBER(A) 

Sri C.R7Rangadhemaieh, 
5/0 Sri Ranqeish 
aged aboUt 68 yess, 
Retired Guard-A Special, 
Chikkebidre, 
Chikkanereyekanahalli Taluk. 

Sri K.U.Sreekentiah, 
.5/0 Sri K.V.Subramanyaiah, 
aged about .69 years, 
Retired Guard- Special, 
Ch-70., €th lie in,5araswa.thipux6iw, 
liysor 9.. 

3•. Sri 	.N8rayana Setty, 
S/U Sri K.Muniswamaiah, 
Retired Ctjtd-A Special, 
2003/2,Rajkemal Street, 
Nysore - I 

• Sri B,J.Nageraiaiah, 
5/0 Sri Jayapaia Nayenar, 
Retired Guard-A Special, 
158, Shankaraneger, 
J.B.Kavel, Bengslore-560 022 

Sri K.Seshedr.i, 5/0 Sri Krishna, 
8hatta, aged about 69 years, 
Retired ivard-P Speciel, 
92,Lakshmipuren, Arsikere. 

Sri M.Channabasavaiah, 
5/0aSi Mada.pa,eged-ebout 69 years, 

Special, 
4t'tin Road, 6thCross, 

Pra:kashn,BangPiore - 21 

jy( Sr)iJ.V.ST \veSachar 

1 	Sjri .A)VeJkataem8chcr, 
da 
i

jou6,yeai•s 
% k\ W -' 	rr 	IF 'etred 9ua1rd- Special, 
\ 	ç'P,4llel Road, 

TJ'gr/Extens ion, 
- 577 201 S .... Applicants 

Contd,/- 	. 	- 



2.. 

.4 	5j Shivasuamy, S/c SriT. 
urgacha1am. Pillel, aged 

about 69 years, Retired 
Driver-. Special, 44,. II 

- Ma4n, Pleáas Block, Nu, 
Barnpo Bezar, Mysore-21 

, Sri J.N.Pharoah, S/c Sri W!.P. 
Pharoah, :Retired Driver-P 
Special, 2355, .1 Mein, II 
Cross, K.G.Koppcl, Chamar- 
-puram, f1ysore 	- 

ppljcats1 to.9 in 
0j,No.395 to 403/91 10. Sri R.J.Nehadevan, 

/o R.Jayaram, 
aged eout 67 years. 
Guard '1 SpecIal (Retired) 
residing at No.1571  IVth Cross, 
Nagappa Blók, SIz'ampurarn, 
Bangalore - 560 021 

11, Sri R,Shjajah 
Retired guard iAt Speciel, 
and -residing at No.1153, 
'Sri Ranget,. II Main Ro5d, 
S.N.Colany; Yeshwarithpur, 
Bengalore - 560 022. 

Sri Pepanne, 
S/a Nethavedu, 
aged about 63 years, 
Driver Passenger 11R448, 
Southern Railway, 
Barigaipre City(Retjred) 
No.5/Il, Backside of 
Munisuara Temple, 
Bhuveneswainag?r, Megadi Road, 
Bengalore - 23, 

Sri Chouse Mohien 
Sb Dzeen ;Mohideen, 
aged about 63 years, 
Driver Passetiger fIR 238, 

uthern R,ailwey,Bangalore City, 
(Retired) C/o Noor Mohamed, 

Railway ua.rter, 
'eswanthepur, Bengalore ;- 22. 

Sri D.John Peter, 
S/a D.raiswamy, 
aged about 58 years,. 
Driver Goods fIR 612, 
Southern Railway, 
Yesuanthapur (Retired) 
No.62, III Cross, I S€age, 

4VOklipu . ram p  Bangalare - 21 9  

Ppplicant 10. in.  0.A. 
No.57/90  

Ppplicent 11 in D.A. 
No.416/90 

...APPLTCANTS 

...Cont,/- 



16. Naraysne, 
510 Nyathavadu, 
aged abOut 72 years, - 
5hunterMR27i, 
Bengaiore City, fouthen RailWcy, 
(RBtired) No.53 G/o Nauaz Store, 
1th Cross Magedi Roed, 
Bangalore - 23. 

17.. Sri F1.5.Su8einathert, 
S/o Maristtny, 
aged about 62 years, 
Drive± Passenei MR 475, 

outhern Railwey, Yelahsnka 7  
(Retired)C/o .Fi.Joseph, 
45/R Old Railway Quarteré, 
Yesuanthur, Bangalore - 22 

1 	Sri 5idâeih7  Sb Siddeiah Gowa, 
aged 62 yats, •)iecel.Issitant 
11R 523,'Southern Railway 
Bangalora City, (Retired 
No.58, I Cross,. 3rd Main Road, 
Ramachandrapuram, Bangalore - 21. 

19, Sri Kedirvelu C.R., 
S/o C.S.Ramalingarn,. 
aged about 58 years, 
Goods Driver MR 624. 
Southern Railway,. Harihar, 
(Retired), No.32/2, I Main Road', 
1 Cross, Okliuram, 
Bangalore - 21. 

21. Sri Culam Dastagir, 
5/0 Md.Ghouse, 
aged Oout 69 -years, 
Shunter ;IR 597, Southern Railway, 
Yeswanthpur (Retir) No.3, 

. 	Star Building, DIarga Nohalla 
Dooveninaar1 fJ.kc Madras Road, 

4 Buig:a.orë - 5Q• I1.. 

i21 ' 	tJ ahe ed, 
7Hef, agod 67 years, 
hünterR\\539, Southern Railway, 

aloI entcnmen(Retire). 
N61 I 	thILCro  as,  

' 	 iQ1, Indiranagar, 
'- 	Ianoelci'f/f— 3S, • • 	 • 	 ,.,APPLICNTS. 

tv 
 

. . ,Cont. - 
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22. Sri O.3ohn, 
S/o N aDéVid PilOt, 
aged aboUt 66 yearS, 
ssiatant tuerd/EEIT MSO  

Southern Railway, Babg4Ore 
(Rat1e'd), C/o Carpenter Su r emafl, 
I2th co; Magadi Roads 
Bangalore 2.. 	- 

	

23 	SrIShalk Faktud2eflfl, 
S/o rotieimn13á Khasim S8kI, 
aged about 63 y/éeD$ 

RaIlway Guèrl 	S22, 
outhern Raliwayp Arsikero 

(ReUred) lanipet, 
elkere 	573 103, 

Hesean District1 

r1i KaKrtshnalnu:rthy, 
S/o K.Guneppp 
aged pbout 6 .ye1s, 
Guard W EE 994, 
outhernRil

spI
weY., rsjkere, 

(Retired), Wo4 Yrra!pa Blc'ck9  
Larn-pu, rsiker8 	573 103, 

SrI DM'horiy, 
S/o teaa, aged about 63 
ye ars taat Gud E 1317, 
Souther' 

RP.

L1uRy Sàaioe City, 
(Retired) No,'29:, 	5th Na1r, 
Ke:rgeri S,3t9Ij.jto To'Jr., 
Bahgaiore 

	

2 	Sri N.V.nanda keo, 
Sb N,VekoIe Rao, 
aged .bout99 ya'rs 
Fireman 	MR 549, 
Southern Railuay, Shirnoge Toun, 
(Róttre4d)Noi2i:, IT [''OS8, 

8ehjnd :$,P Jfrice,. shoknagaD., 
Shiinoga Toun 

27. 5ri M..11anI, 
S/o M&ttai aged abbut 

: yee'r8, Shunter  MR -72, 
:South&rn R.eiluey, 
8eiyappanaha1ii(Rti'ed), 
Rarnngwamaiya., MNtgr, 
KernmbflhaiII Man Road, 
Béngalore - 

1, -SrI 	axmarL S/c Nurugesh, 
aged out 6!5 years, 
Dr:1vi'. -Goods iIR 410:, 
:Southern Ra.iiW.ay, 

slithapur (Re tite )., wa-
1b.22, -Iross, Bha-syarnnegar, 
SrltaMpuram, 8 gaIOre .- 21. 

NO 
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29. 	Sr R -"iejah, 

• P/o Uenkataramsnappc., 
I 	 egod èbbut63 year8,  " 

	

	
river Passenger MR 721, 

Southern Railway, Shimoga Toun, 

	

'Retired, 'No.209/41, Reokamma - 	 - 
Building, Main'Road, 	 - 
Yesuanthapür,Bangelore-22e  

Sri Sye..hbas, 	 • 	- '- - 
S/o SycU Dasteir, 	' 
aged ebcjut 69 yeera, 
.Southor -Railtay, •6angeli City,' 
(Retire),.No.41, Itross, 
II Main', Patharayanapura 
(Near S'brmya Maaajid), 
Bangeloe - 264. 

SrI. ?dul Rahirn  
5/0 Md.'Bakshi, 
'ge.d about 62 years, 
Shunter MR 349, Southern Railway, 
Bangalore City '(Retired), 
No.22/., 114 Cross,, 
,f{ohaUi Mein 'Road, 
Patharayanpura •, 
Bangalore - 26. 

Sri K.M*Paooni, - 
S.,0 K.J.'Mthe, 	- 
ageJ'aout 66 years, 
Driver Gnodo MP, 701, 
Southern R8iluay, Yesuanthapur, 
(Retired), No.517, 7th' Cross, 
K'.N.Exterrnion, Yesuanthapur, 	• • 
Bangalore 22, 

	

3. Sri 5.Gafigedheraiah,- 	 • 
S'o B.Siddaiah, 

, agel ab6ut 6Z years;  ' 
6uar, A—Spl, EIIT 428, 
Southern Railtey, Fr.sikere,' 
(Re,tjre), Nt.Vathe. Nilaya, • • 	.• 

..hear edane 'a.kies,. Behind 
Tuntp House, Arsikere. 	• 

34. • Sri G.Ramasemy, 	' 

a.ged .e68ut4 years, 

' uti 'Raiy, Bangalore City, 
f(Reti), 	64'U*y Qtrs 

5/0 C.iht3U,' 

	

bog.t15%iveera, Mi1 Guard 	 ' 
8a!igalora tty, , 

	

go . 'I C4, 6th -11.tn 	-: 

Shankarnagar., YesusnthBtlur P.O. 
AYBangalore - 22.:' 	' -' " ' 	 " 	- ..PP(XCM'flS. 

!1 
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6. Si M,Nagarsj, 
S/o Muhi8wamy Nai4U, 	. 
aged 	çut 60. years, 
Driver goods MR 436,. 
Southern Railway, Bangaloro, City, 
(Retired), No,6RKothanarernapuram, 
Valyalikavél, 12—.R Croa, 
angaiore - 	:. 	. 

37. Sri 6Gopel,  
5/0 angen, 	. 
iged eLout 	yee,  
DrijCooéMR 599, 
59Uthefl Railway,. Yeawanthapur, 
(Retired), . C/o C.Chak:evorthy, 
No,42 1  Railway Qtrs 
Baiyappanelialli, 
Bengalore • 38.. 

.3E. Sri Khudus, 
5/0 HäsiriSal 
aged bout for, years, 
Drjyer ces83nge MR 112, 
Southern Railway, Banalcre City, 
(Rerei), No.4E9, lQth Crcn, 
fl athikere Main Road, 
Yeswanth8pur, argalre-22! 

39.. SriMeyanna, 
S/o Mayenna.Cc.awda, 
aged aut 71 years, 
Shunter MR 254, 
Southrn Railway, Bangelore City, 
(Retired), No.40, 7th Cross, 
ayathringar, S:itampuram, 

Bangalore-21, 

 Sri Gwrusiddaiah, S. 
S/o Siddap,a, 
Egell. about 	68 	\•ee:8, 
Driver Passenger MR 393, 
Southern Railway, Shimoga Town, 
(Retireá.),tt-. Guddekaval 
Hosur3evsgal Cost, Arsikere 
Taluk, Hassan Jistrict. 

 Sri Nhamed Fit.ssain, 
-S/o Mohanied Rudensab, 
aged about 6f years, 
5hunter MR 
Southern Raivav, Harihar,. 
(Ret1re), Pmaravethi Poct, 
Hariher Taluk, Harihar. 

 Sri T.Duggan, 
s/c 1LE.Duggaç , 
aged about 65 years, 
Driver Passenger MR 97., 
'Southern Railway, 	Bangaloreity 

,Contd,/— 
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/ 
.residingt 	munikal-eppe Gardei, 
R-amswamy Palsyam, 
Khemmenehellj Main '(6ad, 
2-nd 	Cross, 	'Bangeloro-33. 	. 	,.. 	 . 	 .. . 

43, Sri John 	Ross, S/a Noah, 
• aged 	about 	62 y,ars, 	 . 	. 	•" 

Dr.iver.Passerger MR 359,'  
. Southern Reilwe.y,. Bsbgalorci C'S.ty,'  

.'-(Retired), 	No.860, 	HIlT 	 . 

:behind.Chowdesweri Tp.le, 	 / 

.11athiej 	9eng1ore-54, 	'• 	.. . 

44 Srj E.'ffussey, 5/0 Lillia' HJSbey, 
aged about 64.yers,' 
Driver,Pessenger, MR 	193, . 

- Sou'ther:n'Reilu'cy., 	Ben-galore pitys, 
(Retired) 	. Nø..5'c .7.th Cross, 
Suledar-peiyEi,. .Yeswant-epur, 
Berigelore22. 	 . 

45. Sri 8.JayarRm Singh, 
• Sb 	Narayan-.Sirig.h, 

aged about 63 years, 	. 

. Driver. Peésenger.  MR, 61, 	'. 	. 	 . 

Sou.thern. Railway, Shimoge Tô!n, 
(tir.od)Ib.1831, .111 Cross, 	 . 

Rath-at.irLane,-,Mpndi Mohalia1. 	 . 	. . 

570 .021. 	. 

4, SrLfruthi.?Hc,s;. 	 . 	S  

S/a Neelak.ent-a Rea, 
aged about .64 	p. 
Driver Passenger fIR 422, 
Southern'.Raiiway., •8ah.galore City, 	. 
(Retire-.., 	No.23, 	1 Main Road, 	. . Gudu 	

nes,araTempl.e'Street, 	. 
IIat.edhahe-111,-- BangalorG-32. .. 	- 

47 Sri flohamedBasha,  
S/a 'bdulla Sal, 	: 	- 	•• 	- 
aged about £7 years,  

Shunter..MR 4231  Southern Railway,.  
Harihar, .(Retirbd)i 	No.351,  
II Crosè-,Gendhinag-ar,  
Harihar. 

II- 

Ii 

41.- 	FfKisten, S/c !Govindan, 
dr'bJdeit 59 yóars., 	-• - 

hUn • 	- . 

her 'ilwey., B'angelore City, 
('( 	 Sur)deram Reddy, 
( 	.Bidi4Bbks4de. of Pnohera Ilills, 

1iedi Rad4 .'-Bahgalor.e- -- 23 

9,5ri 1I.MiØppa, 5/o. Muthappa, 
pld'c, 	72 years., 

Southern Railway, 
Yeswanthapur,  ••0 .FPPLICNTS 

. .Contd./.-- 
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CfoCh.etarine FI 
6ranajyothi High School, 
40.61/I1  IVN.Block, 
Ra5jinege, 
Bengalore -. IC. 

Q. Sri Rangaiah, 
S/o Rengaswamy, 
agedabout 68 years, 
Driver Passenger FIR 160, 
outhern ReiluRy, BanqaLo.t' 	ity1  

(Retired)1  140.27, Chic Ber 
Road Cross, Shivj!na e',: 
8angalore— Si. 

Sri Ethirajan, 5/0 R.Cie;n'.r1c3i, 
aged about 65 years, 
Southrn Railway, Iiysnra 
(Retire1), Driver Passenger, 
FIR 378,. No.1:389, III Crcss, 
Kaki Ràad., Mandl 
Mysore-21. 

Sri A.Kavier, Sb SLnthorjy, 
aged abut 62 years, 
Driver Passenger 1R 63, 
Southern Railway, rsikera, 
(Retired),Nc 0 52/2/•flehind 
S....t.Elarrys Church, hsikere-1O3. 

53. Sri Linga,' S/a KarbeseppE, 
aged about 67 years, 
Shunter FIR 253, 
Southern Railway, Harihar, 
(Retired),C/o Kurvethi L.nga, 
mravathi Post, Hariher. 

Sri Revanappa, 
S./o Siddappa, aged about 53 ye arsp  
Fireman First ML 1129, 
Southern Railway, HaLiha:, 
(Re.tired), C/c Revanape, 
Challageri, FIaliikarjua Extension, 
Amravathi Post, Hariha:. 

Sri 1.Ethieraj, 
S,o •Itbbaiah Sunder R5 , 
aged about 73 years, 
Driver Mail fIR 51  
Southern Railiiey, Eanoalor2 Cit), 
(Retired), C/o E.Sridhr, 
No.343, Railway ttrs.' (ii) 
Bangalore - 23 

Smt.Katiia1. Bai PIroji Rac Kaiilë, 
/o ite Piro2i.Forcn, 

ed about -+511yee:s, 
flvPsenger 1R 4531  
Southern Railway, Arsikere, 
No.223, rid Rms oad 	rsikere, 

IV 

1 .APPLICNTS 

Contd./— 
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57. -. 'mtT.R 	hirnabi, • It' 	 rr•.-i .. 
L4 	Ie 	El. 	 • 

aged about 45 yoars,-..-. 
Shunter MR 592, 
southern .REilwey, Yeswatithepur, 
No.11, 4th Cro8s Behind Yerarnm.a 	. 	. 	 : 
Kalyan Mntap, Moharikum. 	Negar, 

. Yesuanthapur, ,Bangalora-.22. 	. . 

53. Smt.Sharadamma, 	. . . 	 • 
/o late 8.Carieshn-,1. 	. 
aged about 2 yer, 	tmtr 
Southern Reliway, Yeswht°aur 
No.5, .1 cross, Mohaikurnrnqar, 
Yswenthapur, Bangalore;-22. 

59. Smt.Su?ie Khaturi, 	 ' 
/o late Anwar, 
aged about 53 years,  
Diesel Isst. IV1R  
Southern Railwey, BnUalore City, 
C/a M.rumai, No.U7/C)  KN 
5th Cross, Yesuartheur 
Bangelore-22. 	 . 

fl. STnt.Kenakamne:  
w;/o late .Subramany, 
aged about 4 years, 	. 
DjBlsst. MR 521 	 . . 
Southern Railway, angel.ore city, 
No.4/C,I floor, MG Rly.Colcny, 
Bangalore-23. 	 . 

61; •Srl Shanthakumar, 
Sfo late nandaraju, 	. 

. 	 aged about 25 years, 
Driver Passenger, MR 35, ••' . 
Southern Railway; 1irsikere, 
mbedkar,  .nagar, HolerLarsipur,-
Hasan DIst,  

62. Srrjt.Oevamma, 	. 	. 
kt/o late B.M.1Jenkatesh, 	. 	• 
aged abotit 47 year.s, 
iese1.sst, MR.1266, 	. 	. . 

Southern Railway, Bangal•ore City, 
Nb.91/B, Railway Qtrs., 
Near Running Room, 

. 	 re-23, 
A 2 tN1STR4 

t/oPiaie 

er  gao 

* 
\ Jtj 

kshrni, 
Srjrengappa, 
\53 years, 
s, MR 474, 
ilway, No.13, 
6th Block, 
r, Bangelore tPPLItANTS. 

. .Contd.j— 
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64. Smtm Helen 
W/o late ..Tristiem 
agedbout 50 years,. 
Site No.17, P.etel Hanümaieh's Flot, 
Jalahl1i Post, •Bangelort-13 

65 	Sri .PRamamurthy, 	 .. flpplicants in.Sl.No.'12 
/o Doraiswamy, 	 to 66 in'C,F.No.320/92 

aged about 60 years, 	 0 

Driver Goods MR- 735, 
YeswenthaLIr, No.3751, '?t Cos, 
III [laIn I1ord. Gkui  
flattikere'Leyout,& 
B'angalore-54. 

66, Srjbdul RahimKhen, 
aged about 60 years, 
Driver Goods MR. 514.0  
No.43:, Kavika Leyout 

4 	 [lysore Rcad, 6noc1ore-26. 

67, Sri Stht. flo S 
5/0 late S.N.rikentiah, 
aged about 63 years, 
Driver Goods !1R 753, 
5aR3i1Wy., Bangaicre 
(Retired), No.1362, 5th 	jfl:R0&C4 , 

IInd Stge, E—Bi.cck,. 
Rajajinager, Bangalore-.560 010, 

61. Sri .F.Henderson, 
• S/o late F.'tb.Kenderson, 
aged about 60 years, 
Driver Good 

8

MR 03, S.Railway, 
Bangalore (Retired), No.31., 
Pempanagai, Veawanthapur, 
Bangalore-22. 

69.. Sri Sheemaich, 
5/0 Chennaish, 
aged about. 6e.years, 
Driver Passenger MR 1)0, 
S.Railiiay1 (lysore Division, 
(Retired), A..Colony, near 
New Railway Celcry, 
Shimoga Town. 

74. Sri Shiva, S/o Venkataswaiiy, 
aged-.about 64 years, 
Shunter MR 307, &.i'aIlway, 
Mys.ore Division, (Retited 
No.1722  .FCo)ony, nec 
New Railway Colony, 

Shimoga To'n - 57-7 201, 

71. Sri Ilohamad 1bbas, 
S/o Kha],ander Khasim, 
aged about 62 years, 
Driver [lail, MR 426s  PPLICNTS 

Ca ntd./— 

/ 
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72. 
Lb
Sri 'E:.Natarejen, -. 

Ekembara'n-K, 
- - aged about 62 years, 	 - 

Uriver Mail IIfl 429, 
S.Railuay, hrsikere !1v16 ur, 
(Fetired), No.291, Kumarr 
Nilayem, 	ssan Road, 	 - 
rsikere - !7'5 1iJ3. 

73, Sri Suh'amany, 
5/0 tithañdi, ged about 59 years 	. 
Driver. Passenger, - S.R-afl.usy,  

rsikere -Djvjsjon(Rstjred),  
1nthcny, -15/A, Rail'.iay Quetcr, 	. 	.• 	. 

- 	rsikere.• -.  

74.1. -Sri R,.Purushothom, 	•.- 	 - 

- 	5/a  B,Rarr.echandra Ncidu, 	 -- 	- 	 . 

: aged .aiout 63 years, 	 . 
'Driver •Pisseriger MR 715. 	 •• . 
S.Rai1ty, rsiIre iJisIci, 	. 

- (Retired), 	 i- C/3 R.Shaska, 
No.121/B, HUCO Colony, 	 . 
Bhadrvcth5. - 577 3131. 

75. Sri LEeter, 	. 
5/a 'J.hnthony, 	- 
ago. bout 64 years, 

-Dri'ter - Mail MR.139, 
S..Reilway, ars-ikere Division, 
(Retired), I Cross, Hessan Road, 
Up-r,Lirie, rsikere.-. 

Sri Kanakaraj, 
5/a V.nthony,-Maor, 
DriverPasèenger MR 1067  
..Reilway, 'sIkei ivison,.. 

(Re-tired)C/o R.Finthony, 
Crane Driver, .to.4, Railway Quarters, 

- Arsikere. - 

77, -Sri •Bhthemsen, •• 	. - 
S/o H.Mahadev, 	- 
aged •aput 62 -yea-re, - 
Driver Passerlcder 11.59, 
S.Railway, rsikre Diisiun, 

Muthilarnrric Temple ioad, 
Foad, Near -  W.ter Tank, 

t,lo

ftItPDoddahafla jr. 
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No.3.L6, ttimsraimraTernp1e Street, 
Ccrfthnpe 	BangaLoe-.53. 

I 	
7.9, S'ri N.Channlppe, . 
r 	/0 .Naresimhe.iah, 

aged about 66 years, 	.: 

Driver Goods P'IR 57.1., 
S.R8ilwy, Arsikers 1)i1or, 
.(Retird), AdUthalli 	1IAqe, 
.tnfront of Railway Statri, 	

0 

Sulekree Poet-, A!'siI<er1 	lE. 

bi K.Suhramaniyrn, 
S/o Kattarnari, 
aged about 59 years, 
Shunter IF 801 2  
S.Railuey, 1rikere Divieic:i, 
(Retired), III Cros, 
Upperliri, Hassari Roed, 
*rsikere-573 103, 

Sf5. Jani, Sb 	Khade, 
aged about 62 years, 

	

Driver 1ail 1R 1021 	Ri'1y, 

irsikere Division(Petired),. 
Thollur P.C., Thiruthalli, 
rsikere. 

82 4  Sri 11.Veleyudam, 	. 
Sb t'luthan, 
aged about .61 years, 
Shunter NR 507, S.Rafl.wavm 
raikere Division (Retired), 

No.2/2, Sriramapuam, III Cross, 
Hassari Road, Arsikere, 

83. -Sri G.Indre Singh, 
5/0 B.Gopal SIrigh, 
aged about 66 years, 
Driver Iail MR,101, S.Railway, 
krsikere Division, 
No 0 194/R, Railway Quarters, 
hrsikere.. 

4. Sri N.Krishnaleh, 5110 ii.tuniya, 
aged about 66 years, 
Driver Passenger hR 4081  

Southern R.ai1way,Ir-sike.ri Division;, 
(Retired), Cfo N.K.Manoh3r, 
No.49/F', Railway Quartera, 

Prsikere. 	. 	. 

5, Sri Kempa, S/o hunlyappa, 
aged about 63 years, 
Shunter fIR 2481  S.Railwy, 
Birur Division, ..(Retired) 
Belary Camp, Near Plaque-Fmme Temple, 
Birur. 	 • 	

0 	 - 

. -PPLICFNTS 
., 
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E. 5t Kenchi, S/o- aradainh, 
qed about 64 years, 

C 	:Driver.P8ssehger 1lR 1O8. - 	-. 
S,Rcilwey, rsikere Division, 
(Retired), No.2219  9th •Coss, 

: 	. 	Right Side Hassn oed, 	. 
Arsikere. 	. 	 S 	 • S  

87. •ri P.Nereyenaswatny, 
-S/o Ponnusuàmy, aged ebulit 66 yesra 
Driver Passenger fIR 439, 	 • 
S..Rai1u€y, Herih3r Dij5.&.ir, 

.. (Retired), Hessan cad, Ulnwn U1n 
farsikere. 	 . 	. 	. 

$8. Sri C.Siarninathan, S/,. hicpp, 
..;ged -ebput 58 years, 
-..hutteflR I04. 	Rci.uey. 

'sikere Division (Fet.jre) 
RO'Sd, Dour Line . 

Arslkere, 	 . 	. 	. 

Sri Rarna, S/a Beilary Naty3rEppa, 
aged about 66 yearc, 
Driver Pessenye, 1'ik. 148, 
S,'Railu6y, C*tbkjajur.iv.isir, 
(Reted),::. .Bellery Camp, 
Ne8 	 Tep1 1  E31UT. 

90.. SrI ret3: Ali Baig, •. 	 S .  
S/o ilirzen Baig, 
aedebout 66 yc3ars, 	. . 

-. 	Driver Passenger 1I1 382 2  
S.Railuay, Shimoqa Division, 	 . . 

:.(t.ired.),. Tank fIohalla, 	. . . 
.6th Cross, Shimoga Toun - 577 201. 

91. Sri Bheema Neik, 
S/c Hanump Naik, 
aged about 68 years, 
Driver Pass3flger fiR 363, 	- 
-S.Ri1way, Arsikers. Division, 	S 

. 	(RetIred), C/a Rtd. P.Basavenne Couda, 
- . - 	- Badavane Rieragere P.C., 	- .. 
- . Davanagere-3.  

V.Babu, S/o Venkatappa, 	 .-• 
92 	aged about 51 years, - 	 • 

htr 	-6309  S .Rai1wy-, 
VdTkVibi  . 	

- 	 marny, :x.cuniciçi 
rent,L.Road, Kad;;'t-,  

((Chiaa)iIDistrict. RNA c 
Uj 

.irdurain, S/o Thangve1ü,. 
• 	

'\ 	P.aser hR 22, 
City, 	-- 	 • - 

(No.iO3/3, 1st Lross, 
- 	lid. Byappana.halii, Bangaio'e-3. 	 P P L IGA NTS.. 

	

- 	 - 	 •...Contd.- 

0 	

5 

I 
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Sri K.Surarneny, 
94 	i/o Kurnaraswamy, 

aged elput 62 years, 
hunter MR 779 9  

S.Railway, Bangalore City, 
(Retired), No.23/5, 12th Cross, 
Ilegadi Road, Bsngalore-23, 

Sri J.Daniel, S/c Josopi', 
g, 	aged about 62 years, 

'Shunter KR 577. S.Rai1y, 
Bangaicre City (Retired), 
No.5/I, tEt Streo.. mflfh rrr- s, 
1'agadi Road, Bangaloro-23. 

Sri Idui KhaT.eel, 
96 	S/o Sheik Rehun, 

aged about 68 yea:.s, 
Driver Passenger MR 2161  
S.Railüay, Bangalo!e City, 
(Retired), No.19, 1t;rc& 	r'd 
Magadi Rodd, Bang3io:ce.-2. 

Si 11.Uenugopel, Sb 	ari. 
97, aged about 63 veers, 

Driver Passenger MR 815, 
S.ai1uay. Bangalore City, 
(Retired), N0.12/r, I Nain 10Ld, 
3rd Cross, Hanumanthapüran 
Srirarnpuram1 	rga1re-21  

Sri Shaik Ariee, 
98. S/a Md.Salar, 

aged bout 66 years, 
Driver Passenger fIR 470, 
5.RaLluay, Bangalore City, 
(Retired), No.786, 6th Crcss, 
nnepa1ya, Bangalore - 30, 

GangaHanUcn, S/o Gangathudu, 
aged éout 66 years, 
Driver Nail fIR 31., 
5.Railuay, Bangalore City, 
(Retired), No.4/4, III Cross, 
Dayenangenagar, Srirarnpurern, 
Bangalore-22. 

Sri Basheer 1hmed, 
S/c Azeem Ilohideen, 
aged about 62 years, 
Shunter fIR 221 7  S.Railuuv, 
Bangalore City, (Retired) 
No.3, SBM Colony, 
Brindavarianegar, 5th Cros, 
Nethikere P.O., Bangalore-54. 	1•* PPLXCNTS. 

V 
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j L.Nenjeieh, 
S/o Lingeish, 
aged, about 'S2 years, 

'GoodMR DrIver 	 691, 
S.Rai1u-ey,.(è-suanthapur Ilivision, 
(Ret-ired.)m c/o I1.Arurnai, 
No.1075/a, 	lK.N.Extensioi, 	5th Cross, 
Yesuenthapur, 	Beng3lure-22. 

100'Sri K.Daappa, 5/0 Krir.i.-ppe1 
- 

	

	ecod abrijt -&6 years, 
Driver fjt, -M  317 9 

 

Rei1way, Yesuc hp 	'ivi.1çn, 
çGtired), rio  P.nanda, 
3.B.Export, 6th Maip, Tndsttie1 
Sub-Urb Peenya Bgeior-b 

101. 5riR.UJnto, /o B.tJ.nto 
aged about 64 years, 
Drior Pasaengr MR 21-7.. 

. . S.R-ailuay, Berig1or' 1ty, 
(Retired), No.1O9, Pic1ino, 
lIT Cross i'esuanthapu', 
Banga1orc-22 

/104. Sri Syec' Kemeed, 
5/0 Culem Jileniq  
aged ebcut 65  
Shunter MR 759, S.Railuey, 
esuanthpur Division 

(,Retired), Cfo P.T.Sto, 
Opp.to Ri1uay Station, 
Y'eswenthapur, Bangeiore-2.4, 

Sri A.Yesudes,;S/o A.rokyasu-amy, 
105. aged about.. 65 years 

Driver Passenger, MR 510, 
S.,Reiluay, Bangelore C5.ty, 

ZR
etired), No.267, 4th Sqtiare, 
rphy Town/Hoysa1anagr, 

Ulsoor P.O., •8angaiore-56O 008. 

101. Sri fI.Veera Raghaven, 
fo fIuniswemy,.- -eged about 66 years,,. -  - 

Driver 'Passenger MR 502,' 
S.Railuey, Bengalore City, 
(Rettred), No.11, Brindavannagar, 
Extension, Near lOfeet Róad; 

hTReeP.0., B8ngcIor-4u. 

Iyam, 	- 
f'S7o 	nfl',,?ad about 65 years, 

r. MR 304, 
(S.R k-ia'- 'Bano1ore City, 

° •cd/oJiNetaraj, No. 79/s, 
sp  Ye"swenthapur, 	 • 	b,- 

Q9a1or342 	PpLrRf4tSflS. 

' 	'''4' 	 • CO 
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10€. Sri 11.Nagaraj, 
S/o L.Ilurugesh, 
aged abbut 62 years, 
Driver Passenger MR 428, 
S.Railwey, Bngelore City, 
(Retired), No.33/2 )  New No.111/21  
9th Mein Roed, Sriraniepurem, 
Bangalore-21. 

1ic. Sri M.fluniswemy, S/o Murçy?h, 
aged akcut 62 vetr, 
Driver Passenger 11R 6b(, 
Southern Railway  
(Retired), N09/L, i 
I Cross, Henumanthepurth, 
Sr.iraimapurem, 8ngJ.o-"l. 

IUj. Sri A.rulnathn, 
S/o A.brokyaswemvp 
-eged.about 65 yeacn,. 
Driver I  PassanQex  1R 	5, 
S.ailway, Bangaicre City, 

-(1eUred), C/o iames, 
- No.139/H, Railway flurter, 

Yeswahthapur, Bçelorr-22. 

111. Sri. T..Krishnamurthy, 
S/o T.C.yyasa:y Pili.ai, 
aged about .63 years, 
Shunter MR 642, S.Railwey, 
Yeswanthapur(Retired), 
6th flat, 4th Cross, 
Mohankumernegel', 'esuanthupur P.C., 
Mathikere, Dangalore. 

Sri H.Honnaiah, 
S/O .  Marigowda, 

agad about 61 yeers, 
Oriver- toods MR 610, 

.1il1iy, Yeswmnthepur 
Rëtired)No.2, II [iain RoEci, 

3rd 	oss, B.K.Negar, 
'oswathapur, Bangelore-22. 

N.1irumai, 
Sfo. -Manner swamy, 
-god about 62 years, 
Oriver Passenger MR 6820  
S.Railway, Bengaloro 
(Retired), No.1075/80  
K.N.E:xtensicn, 5th Crs 
?eswanthpur, t3anaelor3-21. 

114. Sri. N.Doratswamy, 
5/0 U.Narasimhulu Nuidu, 
aged about 75 years, 
Shunter MR 213, 	.ailway, 
Bangalore Contonqie'rit(ietired), 
No.52—H/A, Lekshminaraer,apura, 
Srirampurani, Banal6re-21. 	 ... APPLICANTS. 

.,Cotd./— 
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Sri K.Hanumia, 
115. S/o Thimmarayappa, 

aged about '66 years, 
Driver, hail MR 330 ' 
.S.Railuay,.Bangalore CibV,r. - '., 
(Retired), No.SZ1.N.Co1ony, 
IMierain Road1 .YesLJnthapur, 
Bcngalore - 22. 

Sri Mathew, S/a Kri8hfl3f, 	,. 
116.. aged about 63 years, 

Driver •oods MR 6$, 
S4Railuay,Yeswaiithapur. 	 0, 

(Retired), No.11, IX Mein  
III Cross, B.K4Na0ar,: 	 ' 	

0 

Yesuenthapur, Bengalo:c—?2. 	 0 : 	 - --•' 

-.Sri A.Perumnl, 	 ' 

117. 5/a S.rUmugern, 	 0 

aged about '64 years, 
8-hunter MR 4479, 	' 

- 	 S.Railway, Yeswentheçu, 
(Retired), No.69/C, 
Railway Qertcrs, Yswanhpir.. 	' 
Bangalore-22. 

Sri Shanmugrn, 
- S/o 	Suhiemr.ye  mludolia:. 

aged about 63 years, 
Driver Pessengr. MR 772, 	- 	 • 

Bangalore City, S.Reilway. .. 
(Retired), No.586/I, 5th Min 
Basavenagai', \Jibuthipuram Lxtension, 
Bengalore - 37. 	, 

Applicants in Sl.No, 
67 to 119 in' 0.A.No, 
298/92.. 

-. 	 Sri B..Thyegerajan, 	 S 

120 	Anentharaju Pilisy, 
aged about 73 years, - 	 .. 

Driver Mail, S.Rail'uey 
Bangalore City, C/o S.JI.Daáan,ResjdjflQ at 

KC ueDoer 
'lfrah5 	Road, 

027, 	. 	 . 	 . 

I 
121t 	ged laav̀~64'i' utb~))iars 	. 

tbt 	3jJ S.Railways, 
Bangalore 	t 	C/a Phillip Moses, 

'08f8-,ai2May Duarte2s,"' 0 

'hitradurga Eist.iict. 	. 	 •.. RPPLLANTS. 
. ijntd./- 

:', Fbdul Gaff'oor,' 
S/o Ballary kbdul Khadar, 
aged about 62 years, 	 '• 

Driver Passenger, MR 387, 
S.Reilway, Shimoga Town, 
No.105, 6th Cross, 
Basavanagudi, Shimoga Town - 577 201-. 

\ 
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Rangeiah, 
5/o Thirumalleiah, 
aged about 69 years, 
5hunter, S.flailuay, 
Shimoga Town, 
Hosahalli, Ftniruthur., 
Hobli, Holagunda Post, 
Kunigal Te.luk, Tumkur District, 

K.Raju, S/c Kuppan, 
aged about 51 years, 
First Ftronen 1L 1141. 
S.Railusy, BangeJoa L'iy,, 
C/o Station tiaster. 
Nayandahalli Railway ttin, 
Bnge1ore-39 

L..F1eury, S/c J.L.Fletry, 
aged about 54 yeers, 
Mail Driver MR 58, 
S.flailuay, Harihar. 
No.16, Rarajah Laycu, 
St.Thom'es Town Post, 
Khamrnnaheili, Benqalora—e& 

Naga, S/o Siddppa, 
aged about 68 years, 
Shunter MR 2821  S.Railuay, 
Chicjaju, <orahara Dolocy, 
Chicjejur-577 523, 

Veradaraj, S/o Kuppusuemy, 
aged clout 62 years, 
Driver Passenger MR 4959  
S.Raiiway, Oangalore City, 
No.24/15, 12th Cross, 
ivlagadjRoad, Bangalore-23. 

Smtt Pp;amma, 

p ç 'bout 51 years, 
blate S.Nage, 

Driver Passenger' MR 133, 
S.Railway, Arsikere. 
Behind S€.flarrys Church, 
rsikere-573 103. 

K.R.Se8tharamaiah, 
5/0 K.R8masuamy Shastri, 
aged about 73 years, 
Shunter, MR 587,S.ieiluay, 
Mysore, No.921, Asoka Easterus-35, 
Hal.lethkeroi, Mysore. 

129, K.Srinivasalu, S/o V.Kihiny, 
aged about 62years, 
Driver Goods MR 74'?, S.Rai].uay, 
'Byapenahalli, No.8, tst Street, 
Markham Road, Cross, 
Ashoknagar, Bangalor3-23. a ., APPLICANTS 

.tontd./— 



. 	 - 

	

I 	
- 	•3 

( 

40 

	

- 	•*,:I 	4S 	 .. 	... 	--. .. 	 .' 

130. Srnt.Noreen Fletcher, 
aged about 62 years, 
W/o lste,,.J.F1etche,, 
Mail t)rivar, S.Rai'luay, 
Bangelore City, No.I, 
Dukar Ropd,.9th (lain, 
Mathikere, Bangelore-560 054, 

131. Smt.Lakshrnamma, 

0ed about 42 yeaa, 
o late K.Siddejeh, 	.• 	

0 Driver Goods, S,Railway, 
Harihar, C/o S.Revanna, 
Pointsman Subramar.ya Rod 
Railway Station, Nettana 'u.sc, 
Puthur Taluk, South Kanar 	 S  

• 132.'Srnt.S1anthamrna, 
ied about 043 years, 
/o late Thippasw,amy, 

First Fireman ('it. 12471  
S.sRailuey, Chicjjur, 
3entha Colony, Hosarecra, 	 • 
Chicjajur-577 523. 0 

133. Smt,S.R,5uj1a 8&, 

ved about 54 years, 

	

a late S.Rema Rao, 	 • 
Diesel Assistant Ml 723, 
S.Railuay, Yesuanthapur, 
C/o S.flai.t, No.73/3, 
Railuay Qtiarters, Yesuanthapur, 	 • 
Bangalore-22. 

134. :t.41.)aradamm8, 
aged about .53 years, 	 • 
•/pjate R.Remoo, 
UiVer Goods MR 456., 

.Railuay, flysore, 
No.2065, kbar Road, 	• 
fiandI Ilohalla.. Ilysore, 

135. Smt.Kerithamrna, 	• 
aged about 51 yeas, 
fó: late Rajaman5.ckam, 	• 	• 	 • 

-Driver Goode PIR, S.Railuay, 
.Rs1kee.No.90l2, 
Leckuarter, 

. 

136./, 	path? S)D 	ngalah, 
j aede)b'it 5t 

lrivef AQ sserg 	fIR 10', 
0 	 a,Ctfl! 'jLIr, 

nyár aI ja115.  Pct, - 	 0 

.\ujj]j 	.m kuI t3jstr j t, 	. .APPLICANTS 
• 
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h.Shivappe Reo, 
S/o H.nentha R'eo, 
aged about 63 years, 
Driver Passenger MR 47E, 
.ieiluay, .rsikere. 
No496, Bunny Ilantap, 

Layout, Shiverethri Esusranagar, 
Fvlysore. 

Srmt.Debbie Rezoric, 

0
ed about 44 years, 

late P,Rezorio, 
Driver Passenger 	461, 
S.Railway, Bangalore City, 
No.932/31  Opp.firan Butia1cg, 
2nd(lain, 5th Cross, 
K.N.Extenéion, Yesuor1thepur, 
Bangalore-22. 

139 	mt.8.S.&usheelmnw, 
ged about 50 yecs, 

1/o late B.Shenkar; 
Driver Goods FIR 4920  
S.Railway, Irsikere, 
C/a 1J.SLaxrni Romano, 
Railway ¶uartcrs, Arsikafa. 

140. Smt.S'thrnma, 

0
ed about 58 year3, 
late A.R,Srinfvasa Rao, 

Driver Goods 1F 713 9  
S.Railwayj  Yeswenthapur, 
Bang?lope. No. 794/A,. 9th 
K,Ntension, Triveni Road, 
yøsnthapur, Bangalore-22. 

4mt 1.F{ansabai, 
ed about 55years, 
:/o late G.R.Srinivasarnurthy, 

Goods Driver FIR 7601  
S.Railway, P.rsikere, No,73fJ, 
New Railway Quarters, 
Yesuanthapur, Bangalore-22. 

Smt.'P.Savithri, 

0
ed about 52 years, 

late P.(I.Pandurenga, 
Driver Goods FIR 712, 
S.Railway; Yeswantharjr, 
Bangalore-22. 

143. Smt.FIesten 81, 
agedabout 60 years, 
J/o late Mohamed Sherifi', 
Driver Passenger FIR 419, 
S.Railway, Shimoga Town, 
Near Anjaneya Temple s  Hsen Road, 
Arsikere. APPLICANTS 



145. 5.mt,Rachej D'Monte 
8qed .abot 58 years, 
V/a late H.R.Mcitt, 	. 
Driver Mail MR .2, 
S.Railuay, Bangelcro, 
:No220V5TROa, 
Qpp.Banasedi Railway 
9angelbre-84. 

1.46, Smt,Nishajen, 
aged about 58 yras, 
U/a late Syed Abil !;-ez, 
hssiatant Guard, S.Ri1v.y, 
Bangelore City, 
C/a SyodChouse Pasha, 
No.304/I,' RailU:éy Qua*tcr, 
P1.G.C'olcny,' Brgelc're-23. 

147. . Srnt,ksiyaan, 

U
ed about 60 years, 
c late Tajpeaan 

Passer.,at' Dfiv.r ! 
S.Riilwey.Plysore. No.6, 
R. , .' aana1pL!rir ,.Layoul , 
Bangeioie-2O. 

14$. SmtJrinamary, 
aged about 43 years, 
V/a ite .,Chedra,n, 
5huriter fIR 169, S.Reiluey,' 
Bangalore Cantonment, 
Muthammá Garden (chinnappe •Gerth:.), 
f'Iunireddypalya, Bangaloro. 

149. Smt.Dyothilsk'shmi, 
aged about. 50 years, 
V/o late Chinnavenkate Remeneke, 
Diesel Assistant fIR 567, 
S.Railuay, Arsikefe, v/a' aeyappa,' 

.rDOt1red postman, 'I Cross., 
H€ssan Road,. 

/ 

5d 8alrefl 5 
a/c: sj 

( RNVI NO.8IC 
&' 	rs.ikere 

''Qr..LO' .4 

gb SA. 
neyeram Tivr'., 
Railway, 

osemsTe 4th Cross, 
..., APPLICANTS 
..Contd./— 
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151.. K,aduraj,  
S/o .Kalu MoIidaliyar, 

Ued a-bout 	ye era, 
os r:iver,...mR 6807  
R*i'luay, Stilmoga 

1N a'ear Railway -Stt3.uflI 
Shimoo TbunE77 201, 	- - - 

152. H.S.Sathye '4rayanct 
5/0 H.Srtniraaaiah,- 
aged- abot 63 yoI':s 	 . 0; 
ShunterR 79?, 
BanQalo

1 
 Cfty, S.RaiWav, 

No.17, Remakrishnaiah Street, 
Seshadriptram, 
Bangelore-60 020 	 - 

153b Kousalya Gal, 	 - 

ved 52 years, 
o late K.Keroji Rao, 

Drlve.r?.toods !9R 53, 
SRaLju1y flysore, - - 
No 	(.oco.Colrrny, 
RafIu 	uert2r, 
Yadavs4ri Poet, 

154. R.Prari4l-e Eiai, 
aged about 50 years, 
W/o late J.SafhyanrRy, 
Shunter MR 748, 
Bangel4tp City, .Failway 
No.Gaô radevaru Gudi, 
Ran'singhpet, 4th Cross, 
Bang4b'6 City, 

155, .Khamrurr4se, 
aged - aboJt 43 years, 
bJ/o late Yusuff Sheriff, 
Shunter MR.4335, S.RaiIuay, 
Bangelore Cantonment, No99, 
C/a Sajjad Sheriff, 	-. 
Jadidasnagar, 3rd Cráss, - 
D.J0Ha11I, Bangelore-45. 

B.NvNegaraja Rao, 
S/a 8.N.moorthy Rao, 
First Fireman FIL 15250  
S.Reilwey,r[lysore, Nr.1121  

Xaneka9lri, Ilunicipal Farm RoHd,- 
- Vidyar-anyapuram, 
Mysore-570 008. - 

Arokya fiery, 
aged about 60 years, 
bt/o late M.Chinnaswamy, 
Driver Passenger fiR 827  

,5.Railway, Irsikere - ... 'PPLXCANTS - 

.. .Contd,f— 
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158, VJ.Se1vEkrangem, 
Sb V.BJppeiah Mudeliar, 	 -. 
aged üout 53 years, 
Ir1ver Passenger MR 489 	 - 
S.Railwey, Bangelore Cit,, 
No.63, Pillanne Garden, 
III Stego Railsey Lycur 	.. 	. 
Bangaloro-56O tJ4r5, 	 ... 

159. F.rokya Dess, 
S/o1'I.Fráncia (late)  
aged about 24 years, 
t)rivex Passe.n;er fIR 234, . 	. 	 . 
S.RailtJay, Herther, I Cross, 	. 	 .. ... . 
Old Ar1aur, Guthuor Post1 	

. .. 	 . • 

Harihar — 577 603. . 

160.,  fI.Sundare, 
aqed about 55 years, 
1fo late t.Ethirajui.0 1Si.LL, 

fOriver Passenger 1'lR 90 
S.Rai1wey, Bangi.cre C:ity, •. 
No.208,Th0HCclony, Whitefield Road, 
MadhVpuraPo't, 
Bang1re-56O 04. 

5aroja, 
eed about 54 years, 
/o late D.umugam, 

rirst rireman, 5Reiluay, 
Bangalore City, No.11/41, 
Selvanagar,. Okalipuram, 	• 
Srirampuram P.O., Banga1ore-21 

162. Shanthamina,, 
aqed about 60 years, 
t/o. .-Ae Suder GLj1, 

Driver Epode MR 70510 
S,Railuay, Harihar, 
No.791  tid Arlapur, 
Hatihar. 

1rthoniamTna, 
èed about .45 years, 

late B.Sadio, 
S'huntei FIR 905, .RaiIua>', 

1er1an V111i, 
v arryts Ch,rch 

I,.... JPPLICANTS 
Contd./— 

57 years, 
.hnthon.y, 

537 	iWay, 
Behind StsarSi, 
si.keic. 
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165. Sallath Mary, 
aced about 58 years, 	. 
J;7o lete.Aroky'e.  Swamy, 	 0 

Shunter OR 219,1  
5dIul81i1ay, Harihr, 	,. 
C/o Thomas, TXR's fl?fice, 
S,Railuey, Birur,..., 	. 

P,Dhenalaxrni, 
aged about49 yeai' 
W/o late P.Muniswamy, 
Driver Goid.11r 683, 
5.Rai1Jay, Herihar, 
C/o late Sunder £iltaji.. 
No.79, Old Irlapur, 

Harihar. 

Kamakshiamma, 
aged about. 58 y3arS, 
J/o late Chokkalinger', 
Shunter MR 227, S,Rai1uy, 
Y'e.swanthapur, No.48 
Selvanagar, Behind 6v1 721ki6elf  
Srirempurarn, Banç1alor-2I1, 

CFletcher, 
s7o .Fletcher, 
aged about 62 years, 
Driver PassenO9r MR 31, 
S,Railuay, Mysore, 
No.58/59, Kennedy Nest, 
Pushpagiri, f1jore. 

.Razia Khthnurn, 
aged about 28 years, 
Dfo late Abdul Hameed, 
Shunter MR S.Railuay, 
rsikere, /o Md.Abbas, 
Gop, Singh Quarters, 
B.HRoad,RrSikere. 

(9azbool Jan, 
aged about 49 years 
W'i'o late Ahmed Beig, 
Shunter •1R 521, S.Railwaye  
Bangalore City, C/n Af'rozd Beig, 
No199, 3rd Cross Rdad, 
ladidas -Ngar, O.J.Halli, 
Bangalore-45. 

171, KkV.Surapa, 
S/o Venkatanaryen2pPe, 	

'0 

aged about 72 years, 	 0 

Passenger Guard EM3 87,  
S0flailway, Hassan, No8'13, 
9th Main, 4th Block. • 
Jayaflegar, 	gal-li.. 	 •. • ppL!C&NTS 

V Co Ad. 
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.172.R.Srinivasan, 	. 	. 	. 	 .. . 	.: . 
5/0 11 arnësuam, . 
aged about 64.yoars, 	 . 	. 
Driver Soodi MR 755, 	. 	. 	. 	 . 
.:S.Railuay, Bangalore Cit,, 	 . 
No.52, IliCross, 	. 	 •- 
K.N.ExtensLon., Yesuanthapur, 	. 
Bengalora-' 22. 

S.R.Saraswathi, 
aged about 50 yenrs, 
t/o lateS.Rgrça1a 
Driver Goods MR 737., 
Yesuanthapur, S.Fi1.'ay 
No.28, Anajana Niiaya, 
II Mainfload, .K.Naar, 
Yesuenthapur, Bang alore-2).. 

Fends Banu, 
80ad about 35 years, 	•. 

W!7o  late Syod Nissar, 
l3iase.l Assistant ML 
S.Railuey, rsikèie, 

soka 	Crass-20. 
Myáore. 

175 C.NSareeranga, 
5/0 C.Narasimhachar, 
aged about 59 yecrç 

sistant Guard E1T 726. 
S.Ra1Iiay Ar3ikorc.. 
No.46/2, ld RMS Road, 
Arsikere. 

J c  

w 
0 

c• 
8KPetk 

d ab'bi g
VÔ 1at 

G'V i 

ttb years 
cKJKrishna Iyengsio g  

/uard EN2 371, 
y// Bangalore City, 

ilk Centre, 
yapuram, flyse-37C 

 

 

E.Chandra Bai, 
aged about 54 years, 
W/o late Y.Ekambaram, 
Driver Goods MR 379, 
S.R.ailuay, Yesuanthapur, 
No.4371, 3rd Cross, 
13th Main; Subrmnyanac,ar, 
Bangalore-21. 

Philomia, 

aa1li, Ran.swerny. P&1ya, 

aged about 58 years, 
/o late ,TJrokyasWatr.y . 

Drjver Mail MR Ii, 
5.Railway, Bangalore City, 
rNG--2'1, Harttimenthepp Rne.d, 

008. 	•.. RPPLICNTS. 
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179, B.Jayarnme, 
aged about 57 years., 
Wa late N.BaaavaDj, 
Driver'Passenger MR 79., 
S0flailway, Arsikeref 
C/a. B.VasanthakUrflar, 
No,6/C, Reiluay Quarters, 
Nesi' Childrens Park, 
Bang?rpet. 

180. Zi1unnie, 
sed about 69 yebrE' 
J:/o  Syed Yaseem (it).) 
Driver Goods MR 40, 
S.flailuay, Mysore, No.2599, 
5th Cross, Mouse tHver Khar F:n,~ (j j  

(andi Mohalla, Mysoze. 

lii. P,Rahjmaa Knart, 
S/u IrflEflKhaP, 
aged about 69 ycnr 
Shunter MR 300, 
S,RaIlWay, Harihar, 
No,02, I Cross, Gendhinr, 
Harihar. 

1R2. Prapullakshi, 
ed about rol years, 

V/o late ChrisuPher Andrius, 
Driver U.00ds, MR 570, 
a,Rai1ey, 1ystie 	KL), 
No.94/B., LOQO Colony, 
Rai1Ua Quarters, Yaaa3;! 
Mysore-2O. 

1ayetri Shenmugam, 
aged about 38 years, 
iJ/o late S.Shanmugam, 
Driver Passenger MR 205, 
5.flailay, Mysore, 
No.91,VRC Railusy fuert's, 
Nysore-2O. 

N.NarayaflasWalflY, 
S/O Narasappa, 
aged about 62 years 
Shunter MR 440, S,Railuay, 
YeswanthapU, No.5/6/47,. 
Laxmipuram., Near Ra1'ay Station, 
Hindupur. 

185, N.tlohiyuddifl Khan, 
S/a M,hdul Nahikhan, 
aged about 63 years, 
Guard Passenger EMT 461 3, 
S,Railuay, Mysore, No.2244, 
Sawday Road, Laskhker Mohalla, 
Meene Bazaar, flysore. 	 ... PPLICNT5 

Cotda/— 
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187 to 193 
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in Sl.Nue 
are 
in O.F.44/93. 
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S/o loseph 	 applicans nlGare 
aged ehut7yars, 	 7/926. D 
Shunter MR 315,- 
£,Railway, Bengelore C.  
C/a FC.NatIefl, No.2, 
Muktha Garden, 
Spur Tank Road, Chetpet, 
Madras - 600 031. 

187, K.K.Beth1a'n, 
S/pK.. Raghavan, . 	

0 	 ... 	. 
retired Driver TBI 1rede, 	 . 	. 
Staff No,P.5521, 	. 	. 	.. 	. 
Rajenéesh"m Shoranur. . 	 . 

18q. .K.Vek, S/oUrmer, 	. 	. 
Retired.. Guard 	Gria, 
S,No.631.4, t3eveki Sadarn, 
Nedungathoor, ShcnranjZ -  Ole 

139. K. Kesaven, . 5/0 Kiithy, 	. 	. 
Retired Guard 	.: 
Si,No.6066 
S'anthi 9hav&i, 
Veloor. . 	.. - . 	. 

190, P.Paramàsuaran Neir, 
S/a Krishan Neir, 

• Retired Guard '&" Spectel Grad-a, 
S.?Jo,5071, Padinchare Chonal House, 

. . Shorariui-1. 

191, V.C.Sankuncii Nair, 
S/o Achuthan Nair, 
Retired Guard "W 

. 	Special Ge.e., S.No.61721  
Ayikksra HoUse, Kevalappara, 

H 	 Shoranur. . 

192. P.Sundaresan, 
S/a Kunhikdran, 
Retired (river.  
S.No.P 64391, 

dance Higt SCt!OO1, 
alicut. 

illai, 
am 'i11ni 
tATy Grs±e, 
ft House, 
ranur. 
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194. R.Ramsr. Nr,• 	- 	

0 

S/c K,Nary3nen Neir, 
Retired Driver 'B' •Staff,  
N..P 2314, 
Rnviyankafldth House, 
Chuduvalathour, Shcranur 

195., EK,RamankUtty Nair, 
ifa Kenrian Nair, 
Retired. Guard Special 6r', 
S,Nc.5096, lundenath HrnI.:SE, 

Cheruthuruthy P08t, 
Trichur District. 

4.96. R.Krishna Naidu, 
S/c Ramekunhen Nsi&, 
Retired Driver t?1. 

6445, 
Melliaseryparambil Houae, 
Mudeliat' Street, 
Shoranur - 1. 

197, L.ManikRm 11uda1y 
/o C.LakshmanRn Pudaly, 

Retired Drtvsr 
S.Nc.P 40261  P1nickanivas, 
M.G.R.ad, Shoranur_3. 

191. T.V.Sreeman Pilisi, 
S/rn T.V.opèn Pilisi, 
Retired Driver 1P Graáe, 
S.Nr.P 1794, 
Suni]. ViFiar, taneshgiri, 
Shoranur-1. 

19. E.Perameauaran, 
5/. P,N.Sahresaname Iyer, 
Retired 	Speci1 Grade Guard, 
S.N.1495. Devi f'Jivas, 
Nedurigatur, Shoranur-1, 

200. T.Senkunny Nair 5/s M.P.chuthan Nair, 
Retired Guard tb, S.N..6459, 
Padmalayani House, Paruthipre, 
Shurariur. 	0 

201. C,Balakrishnan, 
5/0 T.Sanka•ren Nair, 
Retired Driver 'B', 
Staff No, P 5702, 
Krishna Vihar, Vellathsol Nagbr, 
P • 0 .Cheruthuru thy, 
Triciur District, 

V  

Applicants in 51.No. 
194 to 201 are 
applicants in 0.A.45/93. 

... APPLICANTS 
.. . Cont./— 



$ 2024 K.G.viran Kutty Nair, 
Sfr, C.K.Achuthan Neir, 
Retired Driver, Start No.F.2833, 

Special Grade, Vadakkekcnnañath 
House, Chu'1uvalehur,.Shoranur - 679 121. 

P,Ramanktitty Nair, 
S/c Z.K.Shankaren N&ir, 
Retired Guard t%I 

Special Grade, Staff No. 
E 14671, Puilcorni HOjè(i 
Chuduv1athu 	horaiur-- 

P.Narayana Pillai, 
S/o P.krishnan, Retired 
Driver ItCL, St8ff N.P 5(Jó 

Poovathingal House, 
Kizhketh1, Pannt;iipra, 
Shoranur-1. 

2.15. S.Raman Neir,  
Retired Driver 
Staff Ns,P 7065., SiarnL.icoi 
Cbennthudethi Pat 
Trichur District. 

V.Nsreyariafl Ezhuthachen, 
5/6 D.!e1u Ehu'hche';. 
Retired. L.t.5hunter, 
S.Nwt p 8117, Devesamperawbil House, 
(lannenur.Post, via ialepi:ci. 

K.Chellan, 5/a T.Kerpn, 
Retired Driver Itcl.1 I S.N.V3, 
Muthukurssi, Kunnath House, 
Gertashgiri Pi.st, Shoranur. 

208., K.P.Gopalan, S/s K.Narayanan Nembier, 
Retired Guard tBttm S.No. 7525, 

Sadantt , 
Railway Booking C1'is Rczd,, 
Shorenur. 

Zt 	%.11.Kesavan, 5/sPerugan, 
I.EJ1an 'B', 

5.N

P~aku lam, 

100269 
athil House, 

Shorariur. 

210. M.Sankateflerayaflarl, 
s/. Govindan Nair K., 
Retired Driver 'A' Special, 
S.No. p 2911, 'Rorra Nivas' 
Ring Road, flanjaka'i, 

7Shoranur—I. 	 . 	 ,• 	 APPLICPNTS. 

I 
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21.1. KFchuthan Nair, 
S/c Achuthan Nair, 	. 
Retired Locr Shunter, 
S,No. 	6 6054, 	Kadamhct Howse, 
11undamukem Amson, 
Post Ganáshgiri, 
ShoDanUr-3. 

212.. C01animuthu, S/c Chambake 
Mudaijar, Retired Driver tIb 

S•Nn,P 7492, 	Nambanthodi dcue, 
No.179 9  Mudaliar Street, 
Shoranur-1. 

 K.P.Govindankutty, 
Since deceased by Legal Hepsent3tiV8 f  
Smt.Sulochane Amma t 	H.Nn.9/3i, 
Nanban Thodi, !ude1iar street, 
Shore nur-1. 

 E.Balesubramanie Menon, 
S/c Madhava Rac, Retired, 
Driver hI,6a 	Srade, 	S.N.j. 	V 	69  
Geetha .Niva&L, 	Ponname-ngalam, House, 

Shoranur. 

 K,Sankaran, -5/o Mahavan K., 
Retired, Driver 'A", S.No.P.4305, 
Kayanathuthodi House, 	Kallippadarn P.O. 
Shoranur - 2. 

 V.K.Ve1uktty,S/n Kelu N1r 	K. 
Retired Driver 	SNo.9730, 

S1.Nos. 20t. 
216 are epplicants 	H 

Karthika, 	Kanai.eppara in o.P46/93. 

Shoranur. 

 M.Velu, S/u Velu, 
Retired Driver 148tti Grade, 
Staff No. 	p 7936 9  
Naikankunnathu Veedu, 
Kovaippera P.O. 

 P.P.Velukkutty, S/u Snanku, 
Retired Driver "B",. 
S.Nn. p 7192, Padinchervettil House, 
Ktakkd, 	P.0.Kavaiappara, 

 P.T.Ouseph, 5/u Thomen, Retired., 
Guard 	Grade, S.No 	9431, 
'ayeppi11y House, VappelasSerY 
Angamali, Ernakulam. 

 P.Krishnan, 5/0 Imbichyadi, 
Retired, Driver 	Gr,ade S .  

S,No. 	p 5730, 	Krishneqhar,. 
Nedungethur, Shoranur-6 	12, 

••••1PPLICPINTS 

V ...Contd./— 
S  



T.P..Kesavan Neir, 
5/0 P.K.Chenciu Nir, Retired., 
Fireman 	S.Nr,.94611 	- 

Chemmanassery Padinhara 
Kottool P.0.,Cpl1cuf. 

P..K.Ramapanicker, 
S/ô Chamy Panicker, 

Grade, 
S,N.8284, Nevaratna, 
P.0.Kunnlarnpuram, 
Ottcpalam4. 

5l.N,217to 223 are 
applicants in. O..47/93. 

•K.Balakrishfla Menon, 
5/m P.Madhave r1ern, 
Retired Driver tAt 
Special Grade, Staff Nn.P 2437, 
Kcandath'il HCUSe ; 	rnc1,tiii. 	ne, 
Trichur - 1•  

1.P.Chinnan Menr 
S/n P.5ankuiriy Mren, 
Retired Guard 
Sreci'l Grade, S.N.  
1ingt Ushas, P10.PulaK.d, 

VisChelakare, Trichur. 

22. 	.Gnp.aIa"Psharti, 
S/e C,.P.RshaVa Pishareti, 
Retired Guard Special Grade, 
Pnnnimat1e.fljakkad, 
Shranur-679 121. 

227, C.Chandr.asekharafl, 
5/0 M.K.Mennri, 
Retired, Special Grade Guard, 
SNe.7618, "Gkul", 
Aahek Nagar, Kmboni Road, 
yyanthele, Trichur-3. 

228. U.r"IJbdul Kadir 
5/. U 	lohenied Haji, 
Retired, Guard 1A 1  SDChj± Grano 

826, 20/1 63, "HUpaThi', 
Trichur. 

I 
: 

---•-: •' 
.Bhs 

fteUred-( 
Ireyamp'Ui 

( . 	Kipke.npt 
• 

\ 	L( 
\ d- \ c'-___ •-'-' 	'; 

• 

an, S/n 0.SParan, 
ds Guard, 5j40 1E 101  
h House, P.O. 
y, Via, Trichur, 

S].No.224 to 229 are 
applicants in 00A.48/93. 

...A PPLCNTS 

.. C.n 

s 
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.P.Nrayenan, 
S/a Sankaran, Retired; 
Special Grade GtLrd, 
5.N.EE 861  aUSh.B&L , 
Rayaroth Paamb, P.0.aral, 
Tellicherry— 670 671. 

V,.Sankaran Nair, 	. 
S/a T,NareyaflaflNeir, 
Retired ., Guard '' Sçec1, 

Nb.12746, P'shLrVsd,P21el 
.QJ.Koohuparai''ie, 
:Pin-670 643. 

C.H.Balan Nambiar, 
S/a Krihikrishticfl tdid1 P.,. 
Retired Guard,'' 
S.No.997, lisha Bhevart 
P.U.Kotteyampciil, Vi 	Tell :rDy, 

 

 

235, 

 

 

i1.PadmanElbhan N85r, 
S/a A.U.Krishna 11er,or, REt1red, 
Driver 'A Special, SNc* 4. P 5754, 
Day! Nivia, KottarathUmpar, 
P.0.Azh!kode.0  (anriano;r3. 

K.K.Susheele,/U LatE 
UC.nandn. Retired, D'i.ier 
5,2E35, "Anand 'Jhar, 'i]:avil, 
Kannur - 670 008. 

11.Nrayani, W/o Late;.K.P.araYefl3fl 
Nar 	 ' , Retired. GuadC' , 
S.No'1903, f.adathil }usè, 
: 0Ath<l Cannanore— 670 011. 

<.Kunhambos, S/n App, Retired., 
Shunter (Bt, S.N..P.53312  
Packkadam House, 
P0.Trikkripur, Kozhrg.d. 

K.1.Vanajakshy1 /a Late CH.Gspalan, 
Retired uard At &pcial, 
5,No,9498, ChettiyamVeettil, 
Near Railuay B :Cabin Badagara. 

-I 

 

 

A.K.John, 5/. 	J.Kutjan, 
Retired., Guard 
s.N..9e;31  Ariyethu 	rair!.0 
House, Pa1lrnP.0.1  
Kottayem - 7. 

R.Marappan, 5/. Ram Gowndn, 
Retired D*iver, 1C' 
Staff No.. P.2718, EO.118 0. 
Rai1uay C.liiny P.O.,::  
Erode - 638 002. 

S1,Nij.230 to 238 are 
applicants in 0..49/9 3. 

S .. 	PPLLCITS. 

.. .Contd./— 



240. K.C.Nallappen, 
5/0 &.Chinnappe G.under, 
Retired Driver A Special, 
S.N. F 2946, Door IT o4, 
Parvathi Krishnan Street, 
KollemPalayem, 
Erade - 2. 

241, P.Karuppannan, S/n Pongic jflt' 
Retired,, Driver W. 
S.!'do, P 35839  
Korakattu Vajasil, 
Door o.5229/A 14, Caever)' 
Erode-7, 

11.Kendas8ry, S/s flarappa Ccwnd', 
Retired DriI9r. SC', .NÔ.P 20. 
9ty. LN .Roev, Ersde-8 .Z02. 

, 1uthusarry, S/a Paleni Ln'ndr, 
Retired Driver'C', S,!J.P 3'tCC, 
Raghavende Nager, Er5d9-1. 

A.Ramasamy, S/ AyG-áurirç: 
Retired. 8tr" 1, 5.Nti,23331  
Pudhupalcyarn, Door 2460  
Alampaleyam P.O., Erode-8. 

51(andasamy, S/o Sengadan, 
Retired. Driver 'C', 
Staff No.P 4103, Ragevena,itiar 
Negar, Door No. PAB 18, r.avcry R.S., 
Erode-?. 

C.Kumarasamyl. S/o Chellappa Gounder, 
Retired., Fiternan 'B' V 

S.No.P 78851  

Door No, PPI •283, Pudupalcyam, 
Allarnpalayam Post, £rodn-8, 

247 	T..JPeerakhan, Sb T..JemalIutheer, 
Retired,, Driver 8', 
S.No, V.38, D,No,94, Railway Colony.  
Post, Erode, 

248. Velappa Gounder, 'K, 
• $/o Kolanda Gounder, 

Retired, Shunter 'B', 
3370, 

)uyam, Kattoor, 
f 	 Post, 

L ' 
'. P.eruppr 

0 	S17 
AgPa)ar)i 

* Rrred.2 

tj  \JYP a 

. :7 tc. R 1 	£rcJ 
ir 

I, 

bu nd an 
Lnter I.B', 
r Door No.197, 
Akkarkam, 
P.O., ,.. APPLICANTS. 
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IL.Nallasamy,. 
Sb 	Counder, 
Rc::d, Driver 'Be, 
S,No. PT3 10237, 
D,No.280, Puthupalayam, 
llampaleyarn p.00, 
Erode—C. 

N,Kaliannan, 
5/0 N81laownder, 
Retired. Diesel Fsstant 
S,No. P 4011 Sastri 
D.No.55, IeartLatei' 3flV, 
Erode 638 002. 

252k. K.-Ramasamy, 
S/o Kalianne Goundan 
Retired. Shunter 1 Bt, 
S,No,P 3958, DJJo82, 
dappalli RbS Pret, 

Cavery, Eride-7. 

P,Sengada Gounder, 
SJo Palani 	under, 
Retired., Shunter B, 
S,Nn. F 4429, D.Ns.56 9  
dapalli 'Jillege, 
Péppaalsyam, .Cavery R,5., 
Er,de-7, 

P,f1uthusamy, 
S/o Pci 	urd5L', 
0ei4red Shunter .l8, 

50w, Pudhupelyrn, 
.263, !graharam, D:No  

Alampalsyam P.O.., Erode-8. 

V.Sengodan, 
S/c %Jelappa Counder, 
Retired, ShuntertB t , 
S.rJe.5133, D.Nt,.2/60, 
Ottapalli, Pillayer Kell Strent. 
Cavery, Erde-7. 

K.Chlnnappan, 
S/e Komara Samy Grunder, 
Retired., Driver ICt, 
5.N,P 3531, Pivakathu, 
Caver' 0.0.9  Colony Road, 
£ r o a e- 7, 

P.Venkkatachiem, 
S/s Peruma 	

IBI 
 

Retired., Shunter 
P 4097, d 1/11. A 

Karuthuveli Thottam, 
Odappalli, Cavery R.51 
Errde-7. RPPLICANTS. 

,Cotd./— 



-' 

• 

.. 

H 	 25$. N.Velappan, 
S/c Nalla Gsunder, 
Retired,, Shunter 16t, 
S.No. p 2647, 
D,N.,1/20, Odapalli, 
Cavery R.S., Erode—?, 

51,Nu.239 to 258 are 
appliafltS in 0J,50/93. 

T.P.Gev1dan, 
S/o P,Kunhambu, 
Retired Guard Special 
Grade, Staff No.11159, 
Prasenne NiVES, P.O., 
Chirekkel, 
Cannanore - 670 01. 

K.Sreedheran, 
S/o B.Achuthan, 
S.N'. P.3160 

'Thenai House 
Opp. Railway Station, 
Chirekkal P.O., 
Cannaporc, 

261, (VLB8lakr2shnan, 
S/o Narntikutty, 
Retired., Guard'A', 
S.No, 157O, 
Menkk$th House, 
Good Shed Road, 
Tellicherry, 

262. P.K.RamanNeir, 
S/o P.Kuthambu Nair, 
Retired., Driver tf)  Special 
Grade, S.Nö. P 64461  
Kav1nchalil., P.O., 
zhikode,' C'nnanore-670 009. 

263, IJ.M.Karthiyani Amme, 
k1/o Late K.P.Jenerdhanan Nair 
Retired., Special Grade Guard, 
S.No.9650, Ashok Bhavan, 
Thamarakuzhi, 11alapiurern, 
Pin-676 505 

264. K,Govindan, 
Sfo K.Aruvan, Retired., 

Preethe Bhavan, 
,r1r1Tde, P. 0.fIlavfl., 

°k; 
C.tunhikaçin 

26 	Ret1red, 
(zhatu Veer  

Kaemb1à 
-Vja, Eta44.k 

V,'G .LCF44' 

S/c Rarn2n, 
rd, S,N..1554, 
l House, 

II %tard, 
, Pjn-670 663. APPLICANTS. 

... Contd./— 



P.K.Kannan Nair, 
S/a ApPuNa'ir, Retired., 

267, Shunter 	S.Nc,P.7794, 
Varkulathu Vayil, 
Near Ak1iyath Terrpl;, 
P.O.Azhikcze, 
Cannano're-670 009. 

P.!,Rohini, 1LL,/O Late K.C'iendi, 	Sl.No.259 tn 268 are 
268. Retired Shunter "B" 	 l , 	 uppicants in 0.R.51/3. 

S.n. P 71739  
Chambakachail]. House, 
.OMu2hapi1enged, 

Cannanbre flistrict. 

- t.K.Chandan, 
5/cAmbadi, Retired Shunt.n:'O', 

Kreyi ¶usc 
Ekkchi P.O.Peliode, 
Via., Trikkaripur, Kazhar9od. 

t.Nsrayeni 14/c Late K.Krishnen, 
Retired., 9hunters  S.No.P 74901  

2700 	Machip.purrn House, 
P.0.Cheruvathur, Keargod1 

P.N.Hymavethy 
271 	W.*/.*- Late  

Retired 	A Special, Guard, 
S,No,Lnc 
IQç. jrO11IILi1 Schosi, 

Cannanore. 

T.P.Leeiavethy Amm, 
272. U/o Late P.V.Kesavan Nainbiar, 

Retired. Driver A Special, 
5...4654, Keseve Nivas, 
Near Elayat.or Temple, 
P.0.Mundayed, Cannariore., 

li.X.Balakrishflan, 

273 	
S/a V.Damoderan, Reti:ed., 
Driver. 	Special, 
.S.No...P 4361 19  
8/9, Reshmi, 5.N.Nagr,' 
P.O.Thottada, Cannanore-7, 	 •n.. 	APPLICANTS. 

v 	 •,,Contd./— 



P.1 .Sreenivasan, 
S/o P.Govindan, Retired. 
Guard Special Grade, 
5.No.12054, 'Srnrithi', 
Post Vengeri, Ilethoth Peramba, 
Calicut. 

P Krishnen, 
61° K.Per'iriial Neidu, 
Retired4, Driver 'A' Spsri., 
5.No.P 4360, 3/275, 
Opp. Spares Lecd, 
Vadakkanchery, 
Trichur-680 528. 

A..Bhaskeran, 5/0 Appu, 
Retired,, Dii'jer IC I Gtad, 
5.No. p 43011 

yyanatu Parambu House, 
Ayyeppankavu Road, 
Kochi-IB. 

K.Chnyikutty Kannoli, 
/o Kandan, Retired., 

- 	Driver tct, S.No. P 94309 
Kennoli House, Kacheri Amsom, 
Desom, P.0.Calicut-673 011. 

C,Madhavi, U /s Late 
C4K.Krihnan Retired., 
Driver IC', 5...,P., 3737, 
Krishna Nivas, Poolayil Psremba,, 
P.0iKallayi, Calicut-673 

T.Kesavan Na1D, 
S/o N.Govindan •Neir, 
Retired,, Guard tB*, 
S.N..4956, Santha Sadan, 
ChUduvalthur, 
Sh.ranur-67 121, 

M.Eiias Aron Raj, 
280. 	S/s S.flariad.ss, 

Retired.A Special Driver, 
S.No. p 37021 ED 196 E, 
Railwai Colony P.O., 
Erode - 638 002. 

Cis'ppe io.vindar, 

284' 	'Y 	,finappan, Retired? 
p 	 p 3.631, 

~i' 	
44Raiy Colony P.O. 
Erode-2. 

! LN~ 

LU );:) 
)' 

-I ,1 
c 	•/ 

:' ''c 	C• 

Si.No.269 to 279 are 
appliCafltS in 0.ft.52/93. 

... APPLICANTS. 

,Contd./- 



.. 38 •. 

11.Kasimir L.uis, 
.282 • 	K.Maria Louis, 

Retired., GuardA SpeciRl, 
S,Nc.1211, Annadural Street, 
.d-edr r 

Ercd.63e 002. 

K.1uthusamy, S/s Kslandai 
283 	Gounder, Ret'ired., Guard 	', 

S.No,12011, 12' Rmarroor;hy 
Street, Ko1lampelayan, 
EroJe-63' 002. 

K1Sundaresan, 
284 	N.KalyanesundRra ?ludal..ar. 

Driver A Grade, S.w.. r 
N6.48, Lenin Street., 
Erode Railway Ci1rmyPat, 
Eroje-2. 

K.R .Lakshrnanan, 
285. S/o M.Rengasainy Kr:i, 

Retired., Driver 'A 
Staff No.P 4467, 
'orth Eda Street. 

Bheema Ngar, 
Tiruchirappally, 
Pjn-62001J1. 

K.Subramaniam, 
2E3. 	5/0 S,KrisHiasany, 	ttrd.. 

Oriver 'A' Special Grade, 
S.No..P 1781, 43, Lenir. Str4 
Railway Colony Post, 
Erode-638 O02. 

R.ethurama, 
S/n Rathinam, Retired., 
0.river 'A' Special, 
SNo. p 2888, 
Ilamathi Illarn, 
106, Bharathi Palayarn, 
1102185pa1ayam P.Q., 

M.Chinnappan, 
S/i C.f'k kkan, Retired., 
Diset Shunter, 
S.Nn'. P ?7859  7/8 
Railuy Colcny, 
Erode-.2 

f1.Marappan, 
s/. 11,11athan, Retired. 
Driver 'A' Special, 

i 3779, 107, 
Kainalagam, Bar athy Palayam 
Street, IvIulepalayem P0 

V Ersde-2. 	 ,•• APPLICANTS 



/- 
•• 

C.Samuel, S/aGnanamuthu, 
290 	Retired., Driver  ZAt 

Speóia., 5.No,P 
403-c; Railway Celony, 
Erode-2. . .. 

A.Lirigappan S/o SGyyavoe, 
291 	Retired., 1,At Special 

DrIver, S.N.P. 1714, 19, 
Kntftikarari £treet, 
Klampa.aye, Erode-2. 

T.5.Srinivsan, 	. 	. 
22 	R.Suaminethen1  

Retired, Driver 	Speciel. 
SN.i 43399  345 At 
Railway Quarters, Railway CcLo!y.. 
E:rode-638 (102, 

P.Namasfvayam, S/. 
293• 	Retired., Driver tA' SpE:;jL, 

S.N, r ssii, L :ie, 
Housing Unit, Periar pager, 
Erode-639 001., Tarnilnadu 

K.M.I'lunir.sj, SA9 . K.f1unusur,y, 
294. 	Retired., Diesel Assistant,  

S.N..P13 102121  

!lanickkavasacar . so treet, 
Sestri Nagar, 	. 
Rajlj.j" Co)', 	P.D. 
Ersie-2. 

L.Arithonj Suamy, 
295, 	S/f Lourdu Suamy Pjl.lai, 

SN.. B 1419. 41/A 
Rai!wy Colany, 
Erode-63$ *02. 

M.B.Upethy, S/.,  1l.P.mooka 
Gounder, Retired, Driver 

Grade, 5N.. P 9478., 
17/F (id Railway Colony,. 
E.de-2. 

J. Belaraman, 5/. Venkkat.asuamy 
Naidu, Retired, Driver 181 

Grade, S.rk, P 9420, 
Er.,de-2, 

'Pangswy,,\\S/o  Perumal Nidu, 
299;. f' eirdDr 	

\ B
1  Grade, 

J 223,' o.17/6, 
j(Namis4.vyam tret, ode-20  
U*( 	 . ( ii: 

SPl% 	)Swa3. Nathan, 
299, \Rtire, D /çLv' 	101 trado, 

13,,Oocr 414/D, 
r.o., 

Eri2 . 

Sl.No.280 to 299 are 
applicants In 0J.53/93. 

,• APPLICANTS, 



 

Im 

40 .. 

P.Pangunni 1encn, 

w 	Sf. T.C.K.Neir, 
' 	Retired Guard 'At Speciel, 

S.N.. 15200, 1Pcurnami 
Nangappe Nagar,P.O. 
Olavakkot, Pin-67$ 002. 

I1.Krishnan Neir, 
51, Kunchu Nair, Retired.. 

301. OrFier, A Special, 
S.N. P 6444, Srsh4.lsm, 
P. 0. 01 avakkm t, 

V.Srèedharen Nait1  

S/o 1-.R.Krishne Pile!, 
302, Retired, Guard A 5perieJ. 

S,Nt.15202, Thuruthel 
Ayrnanam P.O., Kottaycip. 

P,A.Rejam, S/n P..1ppu, 
303. Retired Guard A 

S.o.16144, Hous N.,/50E, 
ttReshrn iht, Neei P..t'o1'tny, 
Cochn-1 I,. 

11 

C.Kutty Ntreyenan, 
S/n I.C.Narayanan Neir, 
Retired, Guard A Spcie!.4  
S,No.7625, Chembra House, 
Shorenur - 679 121. 

P.K.Koshy, 
Retired Guard,  
Vazhakäleyil, Gtigadikal P.O. 
Chengannur, Pin-689 122. 

K.L.Kurian, 
306. 	/° K.P,Lonappan, 

Retired Guard P Special, 
S.t½. 15216, 'Cheridir.i', 
HighiSthOol Road, 
PitLrareppur, via. Trichu 

552. 

NRa!maishan Nambidi, 
07. S/ Chjt'an 8hattethirid, 

Retired. Gji* , 
S.NQ.1404, "Karthikat', 
RematrmepLram, Trichur-.68fl 631, 

308. k/o Lete ARerjei, Ret.L.rd. 
-Driver A 0tcia1, 
S,No.P 4367, Sree Rangrn, 
Pucp;Engirie Road, 
r1&jk.t-67e $02, 	 •,, APPLICANTS 

V 
t 



- -- 	'-- 	 --r Iri :..1v • '--Q 	2 : 	'.? 	 ..: 
- ' 	

I .1.namaohandren.  
..- 	

-.1. - 
0/CB.Mennadier, Retired. .-" 	-4• 

	

- 	 -, Guard 	.,S.N.. 15210,c 	 -. 

Panikketh House, - 	 nw ' 41 	- 

K•ilen;de',Palght 	8 506

hiav 

 
I 	 -

is 
- 	 - 

I 	 Wi. 
S/oVeluchemf,' Retired.,' 

I: 	 Drj,r -A Special, 
.NO. r-zii, 	

- 	 -:- 

°a1lathHoLse, . 

4(uthupi:&mbe, Edt.Ihara .0 
Pelghat, P.1.rr -678 6 1. 

j.Nos. 'iOO to 311 are K.N,Kuhhjmohammed, 	 ep1icents inO.I. 54/93 -S/c 'K.I'kideenbya,
--Retired..,.GUad!.?C1, 

S.N6. 6633, Cherldath Hus, 
Kuttamassery, Alueye-.e3 10. 

q' 	R. Narayenan, sf. '8.Rr rarr, 
* etiD9 DDi:v.e GioJs, 

.Ni.PTJ1f505, .1:)0, 
Jeevanarthrn Street, 
Poonthuraj;.Rèprl, Er,de...2 5 

C.Kimaraeemy, S/a Chinnppe 
Gounder, Retired.,, Dije 
.'B',S,N. p 42060 D.to.6c, 
SholeP'uva., 5uthar.re  Purer, 

T.S.R8arnisrthy, 
S/.T.KuS.deraja1u 
Retired., Driver tAl Special, 
SN..P 3540, '15, Sundaram- 
Street, Erode-2. 

A.bdul3effar, 
S/s A bdul Kader, Reti•ed,, 
Driver, Gsods, S.N 1%J 44, 
235 Kalyanesundaram Street, 
Er.de- 638 002. 

S..ngamüthu, 
S/c V.Sitiie Naicker, 
Retired., Driver T61, 
S.w., B 13C5, D.No.411 D. 
Re.iIway Coicny,P.0., 
Er 

-, 	-- 
-.-.  

C
4Z Spec

Moc palayem

6~ 

i Valle3rrn, 
er 'A' 

P 3542, relaphone Nagar, 
0., Erode. 

,• APPLICANTS 

-:'. 
C3ntd/-. 



K,Chinneaiyen, 
S'0 I}uman2  Retired., 
Shuntr 181, 

S,Nt.P 7458 9  76, L.G.G,S. 
Colony. \J.O.C. 'Street, 
Vollampalayam, Erde. 

fi.Krishnan S/o fiunusamy, 
Retired.-, Ahuntor,  
S.N.10072, PTJ, 
Railway Colony, Erd. 

R .Thiaoarjan 
S/s Ramastamy, RCtjt'e. 
Guard IAI S,No14332, 
Thangapattalafkarir 
P6pnthurai Road, 
Errnde. 

P..Chinnaiyan, 	 dNrn.312 to 321 are 
S/rn Arumugarn, Retiu., 	EppUcants in 0.f.No.,55/93 
Drivet tA  5.No. 
Np,331 A, Railway ['J.cr;\'. 
ErLd?. 

P.Subramn5an, S/c' 'LPr1ni, 
322, Retired Guard 'At, 

Staf'f No,748, 112. 
Vinayger K'il Stre, 
Sastri Nagar, Er.de—E38 02. 

-S.Kanriimuthu, 
':323.Slo Subba Thevar, Retir9d. 

Guard W .  S,No16060- , 
Sundarammal 111am, 11/8 
Kill, Nanjappa Le'out, 
Sulur, Cojmbat.re-641 402. 

R,Angenna Pillai, 
324. 	/. RangasLiamy Pillaf, 

Retired. Guard, 
S.No. 15271, 20 Nsrtn Chinne 
liar iamman Koil Street, 
Karurigalpalayam, Eroda-3, 
Perryar District. 

\).flari, S/rn Venketesari, 
Retired Giard, S.No.12563, 
No.111, Thera Il1am, 
Kur ikaranpa]ayem, 
liulapalayam P.st, 
Erode-2, Periyer Disict. 

V.Lakshmanan, S/i S Vad'j1v 
Retired Guard. 5N.13(F6 
BharathipAlayam Street, 
Kurikaran pelayam, 
Mulapalayam Post, Erode-2. 

Z Periyar District, 	 DI, PP?LICNTS. 
.Contd./— 



'.43.. 

327, 

328. 

V.K.Shunmughasundarem, 
-5 !c, Ic.S Keruppanasarny, 
Retired., Special grade Guard, 
S.Nt.J/T 35, 194 E, 
Railiay Colony, Near Railway 
Colony tist Office, Erode, 

V.K.Urini Nair, 
S/ti K.Raman Nair, 
Retired., Pss1stat GuarL 
S.No.1902, Ccntcheiy  
E'hde. 

- 	 R.Lekshrnanan S/c: •amas.iv, 

329 	Retired 
tft .pecil Guari. 

S.Nc.7210, D.No,113, 
Sc str I Nagar, Sad ayamplyr 
Road, Erede. - 24 

\J.Suarnyappah, 
330. S,o G.Visuvasarn,Retired..1 

Guard, S,Nc', 141312 
5 Karuppanasuamy Kol III Stra, 
Surampetti Road, £rode-6E OG- 

- 	 Periyar Disti3ct, 

R.Veeraraghavan, 
3310 S/o V.Rcrna Iyer, Retired 

Guard, 5.c.15221, c..O, 
Tayumanevar Street, 
Pundurci Red, Erode-638 002. 

K,Ramelingarn, 
332. 	/o \J.Kandasamy, Retred,, 

Driver 'P., 5.N. PTJ 10052, 
Door. N.16, East P'ttakarr, 
Street, Erade-638 002. 

.R.Samue1 Raj, 
333 	S/n G.N.Anandharn Pilaf, 

Retired. Driver 	Specii1, 
p 2836, 23 A, 

Panchayat Union Street, 
(1anhepe, Podanur, 

iSa,tere-23. 

re~ 
09 

/Kar\atcha, Pet1re., 
Driver 	

8
pecial, 

S 1 Nn, P)3J2/6, 168 I'an 
( dnur.3L Temilndu. 

UI 
\ ' 	 N.(1e4ciutti, S/o Nanjapp 
33'"i-i- e e tired,, Driver 

, 95/11 Arthiillam, 
PudanUr-239 

,Tarnil Nadu. 

5J,N,122 to 332 aFB 
applicants in 0.M.56/93. 

,,• PPLICNT5. 

.. .Contd./— 



- . ,__*-_• 	 ----.'---...- 

,. 	•• 44 

S.Je1uswamy Pill8!, 
S/:,,Sankaraiin9am Pillai, 

3360. 	Retjred Driver. 'B' 5,N.,6437, 
D,N,360, Selvapuratn, 
North Peru, Main Rsad, I 

Coimbatsre-641 p26,. 

K.Rangesuamy, 

337 	S/c Kuppusuamy NidU. 
Retired,, Drtver, tAl 
SpeciaI S.N.P 9464 
D.N..24; Mein Raaci, 
-Pr,danur-23, Tamil NCUU, 

K,Ahamed .$heri"f, 
338. 	S/i A.Keder Batch, Re*5ri'd., 

Diver 1A' Spcciai, 
S.N,P 4341, Main Read, 
Ppdanur-23, lamil Ndu. 

Nana-ppa 
339. S/'Venketasuarny Nadu, 

Retired Driver IV., 
P 3498 19  6janai Kovil 

Street, PdanL!r-23, 
Tamil Nariu. 

• 

S/s Kuruppanna Goun4er, 
34 •  Retired.. 	àD t J t , 

S,N. A. 433, •,.M, 
Vilangattur, K*ziacher!allur. 
Er.id - 10 

M.Palaniappan, 
341 	S/I Marappa Gsnde., 

Ret1red., I Fireman TB' 
p 4312, 

Velialkattur, 
Kedachdnallur P.O., 
Thiruchengodu Taluk. 

N.Cheliappan, 
Sb Marappa Sounder, 

"' 	Retired., Shunter, 
S. N..9454, 1Pianpalaiani, 
Pellipalayarn, Ersd-6, 

A.Palariiappari, 
343* S/sA.thathappa G.u:icler, 

Retired., 	*ter 
S.N.., P 7465, Ns.304 :*, 
llelankat.or, 
Kadachanallui, Erode-101.  

Si.N333 to 339 are 
opplicants in O.f.57/3. 

••• PPLICNTS. 

.. .Contd. I-. 

I 



• 
- Jtr* e  

- .. 	
S. 	. 	

.', 	 .• 	. 	 . 	 . 	 . 	 . 

4 	

4 - 	 .. 	 . 

A i 
b• 	 - 

P.Gurusarny, 
S/c -P8leniappa Gounder,

344. 
	:4 

Retired.. Drive. 14I 

S,No 1' 7160 0 	 . 	--.. 
L.G.G.S.Colny, . 
Kr1lempa18yam, Eride-2,: 

- 	R.Kumarasarny, 	. 
S/o Rermasamy Gounder, 
Retired., 	Shunter 	Loc..o, 
S.No.P 	6315, 
Gov indar.aiayar, 
Alampelayem P I lL 
via., Erode. 

G.Samuel Ourai Say, 

346 	"' Gnanadurej, 
Retired., 	Driver 	!f%T, 
Spi. 	S.No. 	r 	3107 9, 	32 
Up84.- 8ir 4th CrcsF Roo, 
Peremasivapurarn,- L,loudi-f31 	€L'. 

. 	V,SengQdan,- S  

S/n Velappe Gouner, 
Retired.' 	Shunter/Luco, 
S.No. 	p 	516, 	•Vj1arket4ur, 

• D...54.- Pulapalyam P.O., • 

Kadachenur (Village). 

C4Nachimuthu, 

340. 	S/c Che1.1apa Gnune, 
Retired., Shunter, 
S.Wo.P 4384, 	Pnclape1e\' 	P3t ;  
Kedachenallur, 	Palipelay..rn, 
Erode-6. 	 . 	'. 

T.S.Alimoideen, 
5/c T.J.Shir'uddin, 

Sl.No 0 340 to 349.are 
applicants in O.A.56,Ø3. 

Retired.; Driver 
Spi. 	S.No. 	p 3260 0  
-47, T.-J.Shlrfuddin Street, 
Sestri Nagar, 
Near Railway C.lony, 
Erode-2. • . 	 • 

:-. 	

kutty Nair, S  • 

jLo-'4rayaria lyor, V  

ir10421 wa.i/780 9  
Vidya, 	Single Stiee.,,- 	- 
Old 	Kelpathy 	P.O.' 	

•• . 

Kelpethy, 	Palg).et — 	S  

	

'6748..-OE35. 	• S  
. 	PPTIC.NTS 
Contd./- . 



Retird., Driver 'B', 
Eo, P •5287, 
Kurungad HQuse, 
Marutha Toed, Paigh:at. 

A Krishnen, 
S/r A.Arumughan, Retired., 
Driver 18 1 , S.N. p 9449, 
Chjnath Husé, Kavilpad 
P.0,, PaJ.ghat-.i7,p 

P.SukumEran 
S/O P.Sankera ieoi', 
Retired., tsst.. Gig', 
S.N.15394, Palakkott Husi, 
Thenur via. Porli, 
Palghat-678 616. 

P.Govindai, 
355, 	S/0 P.Serkara Menciri, 

etired., Guard 'El', 
S.No2024, Srivaioan, 
H.Nt .iv1./33, Indire:r. 
Kallep'jlly, Palcjhet-5. 

R.Naray3ran, 
356, 	S/a \J.Raman, Retired., 

Driver 	S.Ne. P 5847 
• G),i.and-.ika Jiia-yam, 

Kôrathodi, 
KedL'kakur1nan, 
P1ghat-678 005. 

'J.Ue1ukutty, 
357 S/ Narayanaswemy, 
'' 	Retired,, Driver 

S,N,PTJ 1013, 
mba1aparembu, 

Near Iladrasse, 
Kavilpad, Palohet-17. 

T.\Jelayudhan, 

35 	S/n Theethy, Retired, 
GuardtCt, S.N.. 16223, 
Dcvi 5adan, Pottakulam, 
Kavilpad P.O., PalQhatL 

V.\Jiswana'han, 

3590 	Kuhhnc.i, Retired,, 	 • 	
4 

Loco Shunter, 
S.o. P 5184, 
\!ellankêd, Krvi1pd, 
Palghat-17. 

U.Vasu, S/p Velayudhan, 	 S 

360. 	Retired., Driver 
S.N. p 3164, Chandrasoudhem, 
Tannissery. PalQhat. 	 •,. APPLICANTS. 

Csntd./- 



- 

V,i1Uhevan, 
361. Sf. Velayudhan, 

Retired., Orher 	9t, 
S,N, 	P 94*, RRhendre 
Sadanam, Melepuram, 
levakkct, 	Pin 679 	002 9  

Plght 

T.U.Jeieyudhan, 
362, S/o P.Ueeren, 	ReLir., 

Guard 	'B'. 	S.No.685, 
Thurakad House, 	P.O. 
Perw- ittukur issi. 
Paighet. 

\!.Sjvaraian Neir,  
 S/o K.Kesavan Nair, 

Retired., 	Guard 	'', 
S.No.682, 	72/A, 
Instrumentation 1cn 3hi 
P.O. 	Kanjktde Uest, 
Paighat. 

5, Veer ar agh av an, 
 S/.P,Sincjaratn, 

6urd 	'P.", 	S,N.14522 
H N.. 	H-2, 	Housing Uiit,. 
Karmadai Road, 
,Mettupa I eyem, 
Pin-641 	301, Tamil 	1'ad. 

I'L,Narayanan Nair, 
360 	S/ Thavit.ta I,'er, 

Retired., Die'el A.sst, 
S,No,P 944.4, 
Iluflakkara Hnuse, 
Puduppañiyaram P.3., 
Pal.ghat.-67$ 733, 

K.K.Suaman1a Iyer, 
366 	K.S.Kujhna Iyer, 

Retireâ., Guard 'L i , 
S.Nr,1149, N.,3/126, 
L.W.Puram Village, 

,..Jalghat. 
,--
/ 
367 ' S/..th<"anda Usrier, 

fe€ire 'id4 1ai1 Guard, 
5..16th37 Harivas, 

lekuLcrare, 
\•• 	-elakka)dr7C jo. 

\ 	.- 
\ 
36'. G5L.jyA.4ppukuttan 

Re-t:i-rb d 	Dri 	
,

ver 	1', 

! 9436, 
Thc.thuangel Ho.se, Nelpurern, 
P.O. Clavekko, 
Palghat-2. .., APLICANTS. 

. .!ont./— 
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R.Pramesiva flenon, 

369 	S/fl,N.Raman i1enon 
Retired., Drijar I  P. I  Spi., 
S.N. r 4684, 
Shfvasilam fiedathil Hoijsc, 
'.'en,nakkare P.O., 
Nasrani, PalghEt-4. 

P,Thenkaraj, 
)h S.Psnnan, Retired., 
Drjver'A' Spi.., 
S.N.. P 2760, 76 N, 
Behir1d Ram Theatre, 
p. O.Suramengalam, 
Salem - 636 005. 

,Ramakrish'nan, 
S/o..ppu, Reti.rel.1, 

371. GuardtA' Spi., 
S. No . 6806, 
Remanchenath House, 
19 /360, Jest Vakkra, 
Paighet - 678 001. 

C.6opaleKrehnari Nah, 

372 	S/s 'V.i1adhevr. Nair, 
Reired, Driver 'A'Spl. 
SNQ.. P 64401  
Cher'ukarcrishr. NIts, 
P,J.annadi, Peighat, 
Pin - 6 	7 1I 

SSiuriraj en, 
373. S/o'T.K.Sundararejalu, 

Reti:ed., Driver 'F" 
Special, S,Nn. P 2327, 
233/Vinayekarkoil Street, 
Nadarmedu, Errde-638 002, 

K.Pandursngan, 
34, S/o flKasthuri Naidu, 

RetIred., Driver 4' Spi. 
S,No,P 2902, 17/41  

mrnamandam Roed, 
Srirangarri-620 006. 

V.G.Veeresamy, 
375 	S/s C'ovinriasamy Pillal \J., 

Refired, D"iver 'A', 
'1841 9  48/2, 

Subbaiah Street, 
&ang1ia6dapurarn, 
Tjruchj-.620 001. 

V.5 jth en, 
376. S/o iaiadt'ri, R'3tireo., 

Driver W, S.Nc.P /775, 
DNr,241  Jeevanda Street, 
Poondural R.8d, Erode-2, 

1.N.350 to 372 are 
pDiicants in 0J.5/!3. 

S.. 	ppLicprrrs 
. 



•.: 	 - 	 ••;' 	-. 	 -:.. 
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PJaonisamy, 
377• 	S/o R.Angemuth.i, 

Retre., Driver tRI, 

S,No. PTJ 10027, 
\Jellalar Street, 
Municipel Colony Road, 
Erode-4. 

Trrokiasaniy, 
378. s/: J.Arulanandam, 

Retired., Guerr .tAt 

5.No. 52531 12, 
Kamerar Street, 
Nader -Medu, 
Vinayakar Koil, Er.de-21. 

M,fle.ngeaamy, 
S/o C,Muniai. FetJ.red.. 
Driver tAt, pl. 
S.No. PTJ 1344q, 210 
Golden Street 
Thangavi]. ilias Mun wy o1d, 
Dhar'iepurt-636 702. 

K1 Munusamy Nai.du, 
5/, C.Krishnasamy Naidu, 
Retired., Driver TC1 
,-rI' .rr . n tt 	' v' 	" r 

D 5, Kaliyarrna Gounder Thtttam, 
7erundL'ri Road, ETr'de. 

P.Deniel Jayara, 
S/. Paul Pillay, RetirecL, 
Driver 1.61 , s.Nfl.r 6441, 
No,400 B Rilwej Col.ny, 
E:ode. 

.F1enickem, 
' 382. S/c M.An3amuthu Naicker, 

Retired., Driver tA' Spl. 
S.No. p 2901, 22/26, 
Chinnct Mariamman Koil Street, 
Kerunyal Palayam, Er.de-8. 

R.Pcnqiannan, 
Ramasamy G.under, 

4. 	•3PZ 	 _... 

'Retied., Shunter, 
. . S 	74 '54, I) • N. • 3 / 69 

".• 	( 	t-:.. 	 \• 

iR ajjjj agarp Cavery •1..-.fl., 
Ii 	t 	 ..'Erod 

•• 

3 007. 12 (  

~.i 
M.Krh..isarny, 

Ba ithus½mY, Pe-:ied., 
\ 	 DLjV'L' S.N..P Z15i, 
\'KajØrn N4 vas, 4/390, 

1athi Nagar, 
Jahr Ammapalayam, Salem.. 

1.;1,Nc.373 to 383 are 
applicants in 0.A.60/93. 

,.0 APPLICANTS. 
. .Contd .1- 

I 



G.Kennirfl, 
s/. O 8cinSarE3jalU Nidu, 

	

385. 	Retired., Drivr VAI  

S14, ,4  SeNs. i: 3042 0  
N6.420 K, Reilway 	1ny, 

Erodo-2. 

R,Rengasamy, 

	

3E6. 	s/, Rmaserny, Retired, 
Driver tCt, 
S..Ne. TJ 10238, 
Ke1ingrLyar P:1yi, 
rudur 0heiani cost, 
uie Erode-638 301. 

K,G.vindafl, 

	

387. 	S/c' Kandha Gojnder, Ri.0 
Driver 1 8, S.Nc. ' 
N..102 C Type Reil'y  

Erode—i. 

6. NerayanS?mY, 

	

3•$ 	
/• Coinderajaly i'e5.d'j, 

' 
S 	Retie'.9  Shurtinq Dri:ar, 

SN.PTJ 1950 1. 3R1, 
Nader 	Pond:ai 
Erade2. 

K. Vareaj8fl, 

	

38! 	
S/. K.ruppan, Retired., 
Uuard '' .N.2122, 
ThirurnurUgafl Street,, 
astri Nagar, :.de 

. V.rj.unafl, 

	

390 	
Venkatàchaldm, Retired., 

Guard 1 9 t S,N..12438, 
381  NarnasiVayem Stree', 
KillempalaYem, Erode-2. 

r,Nunisw8my, S/o uthu, 
31. Retied., Driver Special, 

S,No, P 93891  M/52 9  
E.V.R,Periyar Nagar, 
Eradè, 

NMuhusamy, 

352, 	'a11a7Pa Gounder, 
Retired, D:iver 

Ip, 
S,No,80851  1/113 
Gdppelli, Ceuver R.S. 
Erode. 

P.Vjsuanath an, 

393 	S/• S,PalaivelU, 	
tiI., 

Guard tAt, Spi., 
5,No.76200  324 tBt, 
Old. Riluay C,lciny, 
Rai1wy Coisny Pt, 
Ercde-2. 	

,,, APL1ICANT5. 
..Contl./— 
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R.Venkataswamy, 

394 	S/c, R.Ramakrjeha Naidu, 
RetreI., Driver vp: 
Spl.S.No, P 28,52 
126, 0 Railway Csioriy, 
Erode-2. 

M.thinnippan, 
S/r 1uthusamy Cow- de, 
RetiDed., Shun -er, 
S.Ns. P 6965 9  
Odappalil, I Uci 31, 
Cauvery R,S., EI4vr .7. 

. K.Chennimalai, 
5/S Kuppnnan Reti.rr. 396. 	h'nter 	 P. 3494 9  
Nethaji 3tyeet.. 
Ki1effipelayam, 

K.S.Abdul Sst.ha, 
S/p .Khader Sherie?f, 397 	Retired., Privei 	' 
S,No, P 2207;  74, 
Ambedker Streat, 
st]j Nqax. Ede-2. 

M..Chinne C'jvindan, 

391 	sI' Muthusamy, Retired, 
1 

	

' 	Guard tAt Spa., 
a..No.672, B 'cj, 
Hcusiq UnIt, Sampath NaQa 
Erode-i 1. 

	

: 	H.Kannen, S/c R.A.Hammantha Gounder, 
399.Retired., Driver 'a', 

S.No •  8 13181  26 B, 
KhaidBi Mahideen Sahib Street, 
Erode-Zr 

N.RamasartyS/u N8118 GoLruJcr, 
400. 	Retired,, shunter, 

5.No. ! 4230, No.1/56, 
PuduppalayaTr, Kattur, 
1ampa1ayam. POSt. 

R.K,Subramanjarn 
4C1 	fKanniah Nidu 

1 Spi. 
iNcJ'45'09 N.3€9, 

4 

( Erbe. 

1) . C.&egodn 
Gounder, 

\etired,JPyiver, tPt, 
'\ 	N.117/JN.273 

, Sukkan Thottaci, 
... APPLICA1TS.. 
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P.Palanieppan, 
S/o Pongia Gounder, 
Retired., Shunter, 
S,No,40191  85, Govindampalayari, 
Alempelayam P.O., Erode. 

K.Nellathambi, 	 51.Nc.384 to 404 are 
5/. V.Kurnarasarny Ptired,, 	applicants in flJ661/93 
Guard, S.No.1572 
1/2 East Street, P1ernOa;.&'fl, 
Ercde.-e. 

P.&.Krishnan, 
S/c Subramanie Iyer, 

	

405. 	Retired., Guard  
'S.No.117231  1/5000  

Chethapuram P.O.,' 
Kalpathy, Palghat•-678 

A.raghavan, SI. .Appr, 

	

406. 	Retired., Driver 1C •  
.No,4105, A1ar1go 	i!o3 

01evakkct, Palghdt-679 032. 

ydney tnt 

407. Sf. H.V.D.'rleil., 
Retired., Driver 'E3 

rj••.. P13 10361, 
C8DVjfl- Rnbjrsri Haad, 
Palghat-678 014, 

V. Prumu gh an, 

	

408. 	
S/u Ayyapoan, Retlri. 
Driver 'B', S.N..2136, 
Prasantht, Sree Sathya Sal 
Neer, Kallekulanqara P.O., 
Palqhat-08 009, 

R . Palanieppan, 

	

43, 	S/c Rangaswamy, Retired Guard 
'C' S.N,,1791,. 
Sha4lnl Njvas House N.,3616641'1 
1ang.d6, Olavakkot, 
°alghat-678 002. 

P.Krishnankutty, 
S/a Cheriathu, Retired., 
Guard 'C', S.Nc.6093 
Peoinjakkr House, 
P.O. P!a1ur, lp.,Lkkdj 

- 679 302. 

K. V ,R amanathan, 
5/. K.V.Visuanatha Iyer, 
Retired., Guard 'P'm 
S.N.135G2, .2/137, 
New Kalpathy P.O., 

VlPatv19 Paighat-6?8 003. APPLICANT S 

.. .Cor,td./- 



.. 	4 

J1.Krishnan, 
S/c f19'and, Retirel,, 
Driver A 	p1., 
S.No. r 1871,. 
'Sal NlVaat  The kkepE.rambu 
Puduppañiyenarn P.O., 
P1ghet-678 733. 

TiP.Beiakrlhnan Nair, 
S/s C.Sekharen Nir 
Retired1, Guard t?,  

S.No.10525, 1oothet hms, 
1enkurlssi P.O., via. 
ar'karai, Paighat-67C67, 

K.m,Kunchu, 
414 	S/. Manicken, Retired,, 

Driver 'B', 
4461.9  

Kailiaqal House, 
Par'uthjui1l P.O,. 
Paighat-678 573. 

P .Rehdverkutty, 
415, 	&/, V,Pedrna,,ahh' fsi!, 

Retired., Driver II SpL 
S,No, P 6977, 
Sarayl, Pudussery P.O., 
Paight-679 007, 

V .K.PmeKrishr1n, 
S/o K.Sankeran  Nair, 

'A1 Retired,, r)river 	, 
..N.,P 7791, Arupuzhe 
Cheruvahur House, Peril 0 .0. 
Pa1ght-678 612. 

1<.P.KrIshnan, 
Sank.aran Nair, Retired,, 

Guard SB', S.No.6766, 
Venkatesuara 113am;  
P.O.Pampedi, Via Tiruviiar7aia, 
Trichur Djstrjct-690 5970  

K.Vasu, S/c Kunjunny, 
Rjtired,,  iê,rhurte. 'B', 
S.N., P 5301, Venkalathodi, 
Meiepurrn, O1ekkot P.O., 
Peqhat-673 002. 

N 
,R.Kopoafl,\ 

r19( Ret jred,D 
't 	SNo'.'P 524 

( 

o 	Kk1annj P .( 

/ L 	
.1 

to Reman, 
iver IF. 

eth House, 
., N5.S.Engq. 
ghat-678 008. ... -PPLICANTS. 

. . .Cont•d. I- 

I 
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K,8eleI<rishnen Neir, 

420. 	Sb T.Govindan Nair, Driver 
'5', 5.N0,P 7469, 
Thekkuriicherod P.O., 
VedekkUm tlangalecn, 
via, fltappa1m, Palght Dist. 

P.KaRamechandran, S/c Kannar, 

	

421 	Retired,, Guard tt 
S,No, 7192, Alangod House, 
Olavak1kot, Palghat-7; 02 

K.alar, S/o Kannar,, 

	

422 	Retired,, Guard  tA 
S.0.6121, Sri Narayenji 
Nilayem, Alangod, 
Oi.avakkot P.O., Paighaf - 

678 002, 

C.Krishnan, S/u Chupr 

	

423 	Retired Ast, Guard. 
S.No,6333, KalathjiHsj'o 
Aldrlg3de, Olavakkot P.O., 
Palghat-678 002. 

R.Krishnari, 5.No.6767, 
424. Asst. Guard., rarnc1ar,, 

Krishia Nivas, Alangod, 
Olavakkot P.O., Pe1gh. 

CJ,Coelho, 5/a  F.Coelho, 

	

425 	Retir,, Guard tA Spi. 
S,Nr.14493, Chinnmnia1 Stiept, 
Noorabad, fodaflur-641 023, 
Coirjibetore Djst. 

K,Dhanashu, 
S/u K.11.K.Gangaiya, Retired 

426. Driver 'A' S,No.P 6804, 
147/ Anthonipuram P.O. 
Suramangal8m...636 005 
Salem. 

K.Meyan; /o Kandu, 51.No.405 to 427 are 
427. Retired, Guard(B), 	 applicants in 0.h.62/93, 

S.No.1218, Kozhanottfl. Hoese, 
Attii.rked, P.O.tendhjsov8  Saden, 
Perur, Pelthat, 

R.Laxrna,an, S/c ErC.RenoE sy 
Naidu, Retired., Shunter 

42e. tiesel, S.No.95i4 
No.5, Këeraikera Stret 

V .. APPLICANTS 
. eCu nt d .- 
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N.Sengodan, 
429. 	Sb-  Nanjeppa Gounder, 

Retired. -Shunter, 
Loco, S,No, F 5250, 
East -Thot1 ipalayem, 
Door No,431,KadachanLir Uillegr 
Pallipelayam-. 

V,Perumal. I. 

430 	Venkatasamy NAidU, 
Retired, Goods Driver )  
S.Nu. V 12 D.No91 [., 
Leighbezear, 5urémaiiga1rn 
Main Roed, Salem-1 

I.Kumarasemy, S/0 Jelapp 

431. 	Gounder, Retired, S ur rt3t, 
S.No. P 4433, No.! -191  
Alarnpalayam Post, F.ro'ie.-G. 

S.VeIappan, St/o Senncdo 

432, 	Gour1der, Retired, Shur/ 
Locc, S.N, P42929  

Puliamarathu House, 
Gsvir.danpctlsyem, 
laiipalayarn P.C., Lroth-3. 

P.Kolandai Giunder, 
433 	5/0 Palani fctjndcr, Retircd., 

Fireman ?, 3.No.P 5E622  

Nadáriwdu, tE.rodo-2. 

4,Sengoda Gounder, 
434. 	$/c Mariniuthu Counder, 

Retired., Fireman A. 
&,No.P 5041, Alempa:.eyam, 

- Pudupeleyam, PariakadLi, 
Pallipaleyam, Erode-6, 

S.Veradharaje i9udaliar, 
435 	/° 5undar Mudaliar, 

Retired., Pissistent/Diesel, 
S.No. PTJ 10158, 104/0 
Railway Colony, Erode-2.. 

K.Sengoda Gounder, 
436. 	S/c KaruppanaGounder, 

Retired., Driver 
SP4778, No,1 (-Typ 

1 1I4olrny, E:oie.-2. 

&/a Rmaarty 11adu 
43.( 	Re,tir'll.d.') -tst. Guard, elll( o ( 	S416,35, R ejjit s  £tcet, 

\ 
V •.'- __ 

i€ 4 

.. PPLICkNT5 
. . .Cnntd./- 
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P.t.8e1akrjehnen Nair, 

438 	S/a Reman Pilla.., Retired., 
Guard, 5.Wo.6966, 
Mangaleth House, 
Nedungottor, £horanur, 
Pjn-579 121. 

K. War eyanan, 
S/0 K.Unneman Retired., 
Driver'A', S.Jo.i925, 
Karamenna H3use. 
Vadanamkurus'ai, P.O., 
Vadenem Rurus6i, vid.. 
Shoranur-1, 

M,Chinnan, S/o Rarnrri, 
440. Retired.,Fsst Guard, 

S.No1 7040, flenichithôdi HoLe. 
Nedungotur, Sh.reriuri. 

T.Velukutty, S/a T.NEryanar1?  
441 	Retired,, Driver'B', 

S,N.,P !77, Thuvakkattt. 
House, Nèdungottrctr,  
Shorenur-11, PalghetCi.tric., 

K.V..Gopinethen, S/o Kurnarari, 	5l,No.428 to 442 are 
Retired., 1st. 'jarc, 	 pplicants in 0..63/93 
S.Nri15447, Kallozhi Vattathdi 
House, Peuthipri, Shorrs ,r - 

679 121. 

R,Balaraman, 
S/o K.Rajamannar Naidu, 
Retired,, Driver 1A' Special, 
S.No.P 4660, Sastri Nagar, 
Railway folony P.O., 
Erode. 

V 4  chuthan, 
S/o Venketararnan, Retired., 
Driver IPt,  S.No.8221, 
Railway Crlony, Erode, 

C.T.Hewett, S/c A,Pi,'-4ewott, 
Retired., Driver tAt SpecIal, 
S.No, p 2942, 278—H—T'pe, 
Railway Colony, Ernde- 

68 OOL. 

M.Chellappan, 
44, 	S/o •11uthusainv Gound.er, 

Retired, Driver'B' 
S.No.P 5774, 31, 
Thiruchengandu Road, 
Pallipalayam, Erode, ,., APPLICANTS, 

.Contd,V— 
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1. 	D.D.Rozarje, 

447 	
S/oP.DRozaric, 
Retired., Drivr 'A' 
Specia., S.No.P 3029, 
30 A, Sstj Nagar, 
Erode. 

K.Marimuthu, 
S/a Keruppanna Gourider, 
R'tired, Driver 'P.', 
S.No. p 53331 No.369 
Kasipela yeff., 
nnadurai Street, Erocits. 

K1 Palaniappan, 
S/a Karuppannan, Retired., 44 	Pissistent Guard, S,No.?E50 
9 Sadayen Po1yam Road.. 
Sasthri Naqar, Erode. 

U.Ramesamy, 

450 	Sb Velappe Gthurdr, Retired., Loco Shuntr,  
S.No.4919, Pallipalayani, 
Alampa1aem,P.O., Ere, 

P. Ks nci aam y, 
451 	S/o Paramasi'.ia Gounder, 

Retircu., Shunter, 
S.No,P 9405, Nc.422, 
Mampalyarn, Pallipaieyem, 
Erode. 

I C.Palaniappan, 

	

452. 	S/a Chinnathambi, Retired., 
Shunter, S.No,43799 
East Thollipaleysm, 
S.P.B.I1ill Colony, 
Erode. 

11.Dakshinamoorthy, 

	

453, 	S/a Ilanickam, Retibd., 
Driver 'B' S.do, P 9511, 
Kumaramançalem P.O., 
Thuthiputtu Pi-635 811. 
mbur (N.P.A.Dist). 

N.Belakrishnan, 

	

454. 	S/o M.Narasimhen, Retired., 
rd 	S.No.12E13 

Flat, 
(nrNagar, SouthP.ven'je 

1 T,4rG\4t,yur, 1adres-600 U41 
/ -' 1 	ç • 	 •t 

i 	.'- ~ I 	Chel1L 
4&5 	o P. 
,c 	pecie 
' 

.-\.- ir9er 

\ 

an, 

J.en, Retired., 
rd,. S.No16673, 

h Street, 
ger, Railja,' Colony D.O. 

1I APPLICPNTS 
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• P.S.5anjeeva Rac, 

456 5/r 	P.N.Sârvothme Ras, 
Retired?, Guard 	' Speci1, 
S,1'Jo,12522 9 	8.300  
Housing Unit, 	Periya.' Nagar, 
Erode-638 001. 

Ik.S.bdul Jabber, 

 Since deceased by Legal Repr9sentetive, 
Smt.Heerajan, 	67 9  
Kovalam Street, Teachers Cr.ry 
ERODE - II, 

R.Nsrasjrnhr, 

 N.Rengassmy Nri'Ju, 
Retired., Driver 	Sp: . 
S.NZD. 	P6978, 	Shestri Nq3r 1, 

• Kemaraj Street, Erode. 

R.Thangevelu, 
• S/o P.Rengaserny, Retiiui,,459.  

Guard 	'!', 	S.No,1i9i8 
498, 	Pgrahera 	Strsc3t.; 
Erode-638 601. 

K,Paleniaopen, H 

 5/c Kandappa Gounder, 
Retired., DrivFr 	15, 

S,No. 	PTJ 	10070, 0r.No.10/f'1. 
KR-PD Roid, 	Karunkerthn MaciL;, 
Pallipa]eyem, Erocie-638 

.Jarne, 	S/o 	i,rn! 	u' 	i11i, 

 Retired., 	Driver 	'1k' 	Spi... 
S.Nc. 	P 2819, 	8/13, 	Jae' 
Rengeth Pelayem Post, 
Erode-638 009. 

A,Karuppannan, 

462, S/c F'ppEji Gounder, Retired., 
Shunter, S.No. 	P 5121, 

• Odapplli, 	Pallipalayem, 
• Erode-6. 	 • 

NGSengodan, S/c Nails Gounder, 	•. Sl.Nos.443 to 463 are 

463. Retired., 	Shunter, S.No. 	P 5295 0 	applicants in i3.P.64/93 
East Tholiiye 	Paleysm, 
Kedachenallur Post, 
Erode-6. 	 •... •PPLICNTS 

0 	Ofl 	'I- 



!! 	
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K.K.Krishfle Iyer, 
44.• 	S,'u K.K1chflB Iyer, 

Retired., 6uei/A Spi, 
S,No.13745, Chembei Villege 
P.O., K.tteyi, Palakkad, 
Pin 678 572. 

'1. Veemban, 
S/o M.Nakelefl, Retired., 
Ljco Shunter, S.N.P 532, 
Ilullathody House, 

P.O. Kott.'y 
P 8lekkad Djstriut. 

C,Gangadharafl Nair, 
Sf0 K.Kunhan Nambiar, 
Retired., AS S .jStallt Gu3:i, 

S.No,1864, Lkshmi NiVos, 
P.0.Puthiperiy1r5m, 
Peighat, Pin-67Q 77 33 6  

G,Parasurarnafl 

	

467k. 	Sb P.Gopai Pilla!, 
Reti'ed., Drivei' 'B', 
S,No,P 3067, S8 esthi N-;-'s. 
Rayappen Streat, P.3. 
Thabhameflgalam, c-'elqhat- 

678 102. 

C • Naroyanan, 
s/o A.Chendu, Retir., 

	

466. 	Driver 'A', S.N.P 7479 

'Leela NivRB's P•O• 
PudupperiYaretfl, 
Palghat-678 733* 

X,Raghavafl, 
S/c il.Krishnan, 

	

469. 	Retired., Driver 'Pb' 
Splo SNc. P 2400 9  
tiullarithodi House, 
Karirngode, P.O. 
(Kottayi, Palghat671 572). 

P.K.Sivasaflkarafl, 
47. 	5/0 P.C.Krlshnafl, Retired., 

Guard, S.No.14108, 
Puthukulangara, 
lJtl Naryafla House, P.01 
tiannuL-676 642. 

47 
PilIai, 

i:'•d S 4 Nc.14117, 
i, La1pet P.O-, 
Tarni]. Nadt., 

.. APPLICANTS 
. ..Contd./ 



T.R.Unhikrishnefl Nambie, 

472. Sb 	Rakrian Nambiar, Retired., 
Guerd 	tgt m  5.Ni.9791, 
Pbhi1sh, Ravipurarn , 
Kochi-1. 

K.V.5aràsuathi Amme, 

473 J/o Late 	K.Balakrishna [lenon, 
Retired.., Driver, 
S.No,P 3512, 	Kallazhi HouSE, 
Pudusèery, Cheruthuruthy. 

A.Kunhikrishnen 
474 	are 

rp1cants 	in 0..65/93. 
474. s/ 	PK.Sankaran 

Retired., 	AT 	Gra3 cupid, 
S.Nu.9695, 	Krishna. Vi'ar P.O., 
Paruthipulli, 	Paighat. 

475,, A.Narirnuthu, 
sf. r1Png&muthu Noikr, 
Retired, 	1A' 	Spi., 
S,No, 	P 3574, 	10, 
Dhen.alakshrni I118', 
Kumaran Street, 
Kavuna1 Paisyarn, Endo-3. 

 M,Natesen, 
S/o [luthusamy Gounder 

API IPt Retired,, 
43691 	P.L. 	1612, 

IC,Poltce Quarters, 
Dhanc,dndhiri 
Pondicherry. 

 G.KJbdu1 Sat.hat, 
51° G,Khader Bedsha Sahib, 
Retired Guard 	Spi. 
S.N. 11786, 17 Syed 

rort, Jalal Khari Street, 
Sa1ern, 	Pin 636 001 

478, R.Rarnasamy, 
5/.Ch1nnakesavafl, Retired., 
Driver 	100 5.No. 	J/[l 1297, 
176,'Mand,spe Veethi, 
Erode—I. 

479. M.Ibrahim Khan, 
S/c E. Ilohamed Khan, 
Retir'd., DrIver 
S.N.. 	P 30281, 	L 249, 
Shamshad Ilanzil, Prear Near, 
Erede-1. . APPL1CNT5 

Contd-
;  

t 



4430,. L,Marudppan 
S/a Lkshrnann Retired. 
Dier3el,hunter, S1oV1i35, 
93, Thlrü V.K.Street, 
Kollampalayarn, Erode-2. 

481, C.David, $/ri D.Gabriel, 
Retired., Driver 'A' grade, 
SNo4  P 22.9 0  223, 
Sasthri Nagar, Sada'an 
Palayem Road, Erode..-2. 

C.Subrananian, 
S/o A Cflinrreppen, 
Retired., Guard !ht, 
Spi., S.Na, 123279  Plot 31. 
16th Avet-'ue, F3an6 Nagr, 
Tmbathur, Madra-600 03. 

C.rckiasaniy, 
S/o P.Chinnappari, Petird. 
Drjv3r 'A' 5,Nc. P 295 
D.No.77, New Street, 
Eroe-1. 

K.Palaniappan', 
5/e Keippa GiuflTie.r, 
Retired., Driver 
S.Nr. p 7882. 
Alva Gounder Kdu, 
Elanian:jr, Salem—lU. 

485, C.Rengasamy, 
S/s R.Chinrlasarfly Na&, 
Retired., Driver 1A' Spi. 
S.N,, p 28319  32 9  
Ghosethottam, tidumalpet, 
Pjn-642 126, 

S.Abdul Kareem, 
S/a Sheik Jemaludeen, 
Retired., Driver tAt Spi. 
S.No P 285, 30 Burrah 
Sahile'Street, Mount Road, 
fladras-2. 

R.N,Govlridarajalu, 	 1.No.475 to 487 are 
S/c R.Narayanasamy Naidu, 	applicants in OJ.66/93. 
Retired,, Driver.  'A' Spl.. 
S.No. p 4661, 51 North  

Kumbkor.am, 
N TrITh 	103. 

(/ •_•__ 
s( 

JVo L 
Rtiruc 

C) 

\ ' i Stet 
7•  

ickarn, 
(.A.Anthonysemy, 
Driver 131, 

1O5, D,Nc.61, 
agar Pillayar Koil 
rode. APPLICANTS. 

p 	4-,4 
. . •. I_. 
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/29,. 	Kannen1, 
ie KSingoden, 

Retired., Driver 'A' Spi. 
5.No, P 6826, 
Maiigai Natesen Stores, 
Nadar Medu, Poonthurei Road, 
Erode. 

A.yalakshmi, 
U,'o Late P.Angamuthu, 
Retired. Drivef 
S.No.P 20,04, Nc.27. 
Pilliyér Koil StreEt, 
Sangliandapurem, 
Tiruchireppalii. 

G.hilaridam, 
WIo Late T.Govindo, Rtird.. 
Driver 'A' Spi., 	4E5, 
No..74, VandikainthOttefl1, 
Koljampalayam, Eio0e-2. 

R.Jaye, W/o Late 'J. 

Ramaiin?arn, Retired., 
Driver b' Spi., 

NII, P 3789, ED 2E 
'H' Type, Railway Colony, 
Erode. 

Dhanalakshmi, 
W/n Late S,K.S.vApr<", 
Retired,, Driver 'A', 
Spi. S.No.P 2895, 
ED 352 8, Railway Colony P.C., 
Erode. 

Parvathi Sakthivelp 
Win Late N. Sakthivel, Retired., 
Diesel Assistants  
S,No. DIM 6481  422 H 
Railway Colony, Erode. 

Nallamm.al, 
Win Late C.Tholasiappefl, 
Retired., Driver 'C', 
S.No. p 6579, 29, 
Kumaran Street, 
Kollampalayam, Erode, 

K.Lakahrni, 
W/n Late K.Raje, Retired., 
Driver ICt, S,No. 'J 225 
212 F Railway Colony, 
Erode. 

APPLICANTS. .. .Contd./— 

U 
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497, Sampoornam, 
UI/a . Late Prumugharri, 
Retired., Driver 'A', 

'Sp],,Sj, J/M 8180  
ED 194 D, Railway Colony, 
Erode. 

498. S,Geeja Bai 
U/a Late 1v1.anesan, 
Driver tAf 
S.No. P 28941  D.N.16, 
Lenin Street Church Ierj_, 
Railway Colony P., 
Erode. 

499, Pappa, 
I1J/. Late K.Kr.jshnan, 
Retired., Driver 'C', 
SNo, p 
Moppaner Street. 
Oldiüramangale.in, 
&qlem-636 005. 

500. P.M.P.iokiaemy, 
S/OR.fvlUthU, Retiiod., 
Driver '.4' Spi., 
S.,No, p 171.8, No.752 0  
5th M1n, 8th Cross, 
M.C.Layout, Vijayanaar, 
Bangalnre-40, 

J)l c NCt*468 to 499 are. 
in 0.P..67/93. 

501, .N.Marappa Dasary, 
S/c Narayanv Dsary. 
fletired., Driver 'B , 
S:.No.P 9083Y  V3/48, 
Peria Uec1agampatti, 
Vie., Danishpet R,S., 
0maur T.K., Salem District. 

502. Pushpavelli, 
U/a Late V.R,Vejucernv;Retired,, 
Diesel ssistent, 
S.,No. J/11 1242, D.1sJo,64, 
Vavooce Street, 
Kollampalayem, Erode.-2. 

5O3. II 

/ReeL?'tjer tel, 
r/3 

'rn \ro1ony, 

IW(Susiac,4.t'am, 'kppur. 
' 

504\ k,9,,jq/ 
\ S(,o K. .P 	,1ietired., 
\Gr'SX, S.No. 15212, .g1. -Colony, 
Ng*ind s, 
Salem-636 016. .... AFPLICANTS 

.Co'td. /- 
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55. A.Krishneswemy Neidu, 

5/e N.Arunenathe Neidu, 
Retired. , ipl. Grade Guard, 
S,No,14310, Kendampathy Pt'ut, 
Salem-636 005. 

506 0  P.K.Sulschana, 
W/o K.tl.Paremesusran, 
Retired., Driver 'C', 
S,No,P 4800, ED 397 8, 
Rai1wy Colony P.O., 
Erode-2 

P..Raman, 
5/u A..Paththorane lyer, 
Retired., Guard 1 8 1 , 
S.Ne.15243, Dhanalakshriii. lllt:n, 
Upetairs, Near Temple 
5ubramenie Nagar, e1en-5, 

K.5,Georgk- 
S/o K,Simpson, Retired 
Pa.csenger Guard, 
S.No.13413, Pjot No.42. 
douse. N0,157 A, 
.Th'.ruvakavar:danur. 
Selem-.636 005, 

R,Venketeurarr, 
.5/o N..RRmmirtherl, Retirud, 

uard 'A' 5,No. 1.5853. 
5/1 37, 	r' AJhk 
Jagir'rnmapalayam P.O., 
Salem—S. 

511. C.Fongia Gounder, 
5'/o Chinrieppa Gourider, 
Retired., L.cc Shunter, 
S.Nt. P 4374, Perle Mottur, 
JagirAmmapelayam P.O., 
Saleni-2. 

K.S.Somasundararn, 
5/0 K,K.Subha Rathinem Iyer, 
Retired (uard W Spi, 
S.N.,6711, No,75, 
Vinayakar Koil 3rd Street, 
Moolapalayem, Erode-2. 

Julie,W/o Late S.Baggyesamy, 
Retired. Driver IAT SO  ' 
S...P 32619  3/1 South Uedcm)  
Coimbatore, 

K.Kndasamy, S/a Kar1!pparn8n, 
Retired., Pssistant Guarci, 
5.No.161C, OdaikiriethuputhUr., 
Ramadevem P.O., Ramadevan Viilage, 
via,Kandanpaleysrn, Narnakkal Taluk, 
Salem District. ..., APPLICANTS 

. . . ,Contd I— 
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S.Koselai Chandra, 
U/n T.S,Su3minathan (ite), 
Retired.,Guard '14' Spi,, 
S.No.7619,ED 353 14, 
Railway Colony P.O., 
Erode-2. 

P.Plame1u, 
U/n Late 11.Palaniappan, 
Retired., Driver 'A' 
Spi. S.No,P 2893, B 1R 
JeeveNcçr, Rengampe.a'arr;  
Erode—O. 

516. C.V.Narayanan, 
/o C.V.Krishnan, Retired., 
Guard 'A' S,No.3283, 
1ythri, South Sazar, 
Payyanur. 

517. Sint. R.K.Parvathi, 
W/o Late K.S.Rangesa:''. 
Retired., Guard lPt I SpL 
S,No, EA 1124, Elayo Street, 
Subremanici Nger, Salern 

51. J.Regupathy, 
S/c S.VT ravel, Retired., 
Driver 	Spi,, C14 
Kannan Negar, V.0.C.Nagar 
Post, Thnjav'r-613 007, 

519, R.l'1ehabookhan. 
S/c A.Rahimankhan, Recireri., 
Driver 	Spi., 
S.No.P 3053, No.82, 
Rengeñagar, Suramangalam, 
Salem—S, 

11,Chinnu, S/c 11.11echery, 
Retired., Driver 'A' 
i.Nc, P 2815, D.No.26 9  
6th Dharma Nagar, 
Suremarigalam, Salem—S. 

A.Abdul Waheb, 
S/c S.f1.14bdul Azeez, 
Retired., Driver tPIt Spi., 

3691, N0.101, 
c1P 9 aD, 
(i1flra4gar Road, 

f jiml',Salorn,. 
W

U. 
mn_636 005. 

) 
2ijsuf )A4I, 

)/i'1ohiden, Retired., 
. 	DrivrI 	S.No,P 215, 

2hrStreot, Old 
jemga1am, Selem-66 0054  

:iNo.00 to 517 are 
pp1icnts in 0.14.68/93 

,APPLICANTS 
,.AContd./— 
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f,Ramasamy, 
S/c Munusamy, Retired., 
Shunter(Loco), S4NI,PTJ 1096 0  
.D.No.122, Peryar Steet- Old 
Suramangelam, Selem-, 

K,Paleni, 5/ri Kolendai, 
Retired., Loco Shunter, 
S.NoP 15256 v  5/89 
Anna Nagar, Jagir Arnmapalayam 3  
P.O., Salem-636 302. 

K.Gcvindasany, 
S/ri Kendasamy Nicker, 
Retired., Loco Shur',er, 
'B', S,No.P 9477, 
DNs.21, Dharmaner 
3rd Street, Salom-. 

K.RamakriEhnan, 5/c PKuppai, 
Retired., Drijer tAt  Sp.i., 
SNo,P 2164, A /85, 
Lekshumi 111am, Jgir 
mrnapnlayam P.O., alem-2. 

N.Annam'ali, 5/0 . Mthu, 

52" 	Retired., Driver 	' 
° S,No, P 51921, r.Nti4'4, 

Periyav Street, Old' 
Suremancialarri. Selem-5 

Periannan S., 

528 	S/oS:eraran, Rct2.•rE.. 
First Fireman, S,No.P 745!, 
15, 11.a'±1amn:an StrMt.1  

Salem Pallam, Salem-S. 

P,5ubrmani, 
S/ri P€leni Gounder, Retired., 

529. LoShunter 'B', sm. p 7455  rillr Street, 
Solampallam, Salem-5. 

N.Arumugam 5/. Marappa Gorider, 

530 	Retired., 1hunter 'B', 
S,No. p 8078, A/65 Keel Street, 
Ariyagoundr Patti, 
Suremenqalam P.O., aln-5. 

M.Chellakannu, 
531. S/n Munusamy, Retired., 

Loco Shunter 1B, 
S.No.P 7946, B 39;  back cif 
the Rem Therite, 
Suremnqelarri, 

,Salem-5. 



0 A.Perumal, 

5~3 S/c B.Hanuman, Retired., 
Lace Shunter 
S,N10 P 8079, 131 A, 
Riiwy Colony, alp.?. 
Salem-5. 

R.A.mmasi, 

534 	S/a K.Raman, Retirc4., 
Driver 	p1 
S.No. .PTJ 10057, D.No.E1, 
A Ilesque Street, 
Old Suramanqelain, Saler• 
Pjn.-636 C05. 

V.Kandaswarny, 

	

535, 	S/a Vellalys Gounz1er 
Reti"ed., Asstt. Cue.ri. 
5.Jo.7246, Thjr'jrnaga! 5braet v 
D.No.13, 6cclinaick3n Patti, 
Salem-5. 

Ye sod a, 

	

536. 	W/u LecE T.Sripiver., 
Retired. Driver tAt Spi 
5.No.Pe46, 10 Nehru Stzeet, 
Old Suranangiarn, Saicrn-.. 

lenaki Thailamrnal,. 	•0 	 j4 N.5-18 to 537 are 
537• 	-- U- /o Late A Arjun8n,• Retired.,, 	applicants in 0.. 

Driver Bt1S.No.P 3080, 	No.69/93. 
4/248 A. .Bharethi'Nagar, 
Iagir Ammspalayarn P.O., 
S1em-2, 

P.'J.Pachemuthu, 	0 

	

538. 	/o P.tJelusarny, Rtired., 
Guard 'A' Spi., S.N..1223, 
3861 Sakthy Vinayagar Koil . 

Street, P.onthurai Road, 
Er,de-2. 

U...Gi1hrrnly, 
539• 	/ 	G1jho.ly, Retired, 

it1I  

f/ ,5f, 	P 2.1J34 36, 
f4i 

t(Ui 	SLifi1G. 
) 

(
c 

'\* VA ate s'ah 

	

540.\ 	5 Rn 'sary, Retired., 
\,3ver,!,p1., S.No. p 3052, 

lind Cross St"eet, 

	

trpakkem, Ambathoor, 	 0 

Iladras-53. 	 ,•• PPLICANT5 



R,Thirurnalai, 

	

541.: 	Reoresented by Lokanayski 
as Guerdinr, 
S/o R.Rengasamy Naidu 
Retired., Driver 'A' Lpl. 
S.N. p 2864, 2 A North 
Vellalsi Street, 
Pendamargalam, Woriver, 
T.ruchy-620 003. 

M.Inthony, 

	

542, 	S/u L.IViathaiairnut'iu 
Retired., Driver IA 
Spi. S.No.3030, Ni 510 
Neta ji Road, arapaian 
Eroda-.2, 

S.avarinayaqein F,, 
S/nrbk1em.Recired.. 
Assistant Guard, 
S.N'. 71221  West 
Marianathapurarn, 
Dindigal-6. 

Z1• .I33 to 543 are applicants 
n U,A.N,70/93, 

V,P'chutha Nair, 
5/.. P,Narsyenan Nair, 
RetIred Guard 'A Special, 
S.to.7628, 5/1584 1 nugreh', 
Asokapr.jrem, Caliet-673 CL1. 

T,KunMrrpn.. 
S/s Natayenen Nambiar, 
Retired.4 Guard 'Bt 
S,Nu.63021  Kuttiyil House, 
P.0,Ileladj-673 522. 

- 11.Visuanathen, 
5/0 K.Balakrishnan Nair, 
Ratired., Guard 'A' Spi. 
S.No.15164, H.No,1/4599, 
"Asuathj Lest Nadakavu, 
Cal icut-6. 

T.P.Padmanabhan Nair, 
S/n T.J.Appu Nair, Retired.., 
Guard SAt, 5,Nc19371  

Usha Matdir, P.0.1ankavu, 
Calicut-673 007. 

K.Krishnankutty Nair, 
54 •  S/n Unnichathan Nair, 

Retired., Guard 'e', 
S,Ns,1502, Vadakkeyii HOU3, 
P.O. .I.E.Kunnemancidm, 
Cal icut, 

V. 
... APPLICANTS 
.. ,Contd,/- 

11 
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U.Reçhevpn Nair, 
5,t. Gvinden Nair, '' 	Retired., Brekesinen, 
&.Nc.3024, RB9h6VB Nives, 
Chiremangelam, P.O,Neit.e, 
Pereppenangedi, Malebar, 

U.K. Bheskaran, 
5/n U.K.'Jelu, ReLired., 

55l 	Guard '' Spi., 5.NO.'62", 
Urpekendy.Hoüse, P.C.Tnu' 

—66 3(12. 

K.C.6'vindai Nair, 
551, 	S/s;C.Raman Nair, Retrtc. 

Driver IBt,  S.N0.7186, 
Edevath House, 
P.O,Tha1kuiathur, 
Cauictit - 673 317. 

K. rhendukutty, 
5/0 K.Chekku Ret 	1, rec, 
Asst.Guaic, a,Ns.16i., 
Koyirnekandy Hcus, 
P.O.Eisthur, CC3.iLU'.—

u:. 

.Suhrcrriian, 
S/o P.1ud8n, Hetrei., 
Guard 1 A' S.N.. GP .€8B, 
Meniker Huuc, 
Near Water lenk, 
P.O.Puthiyei, 

673 C04. 

K.K.Pararneswaran Nair, 
5/0 P. K. Euaren Ncr, 
Retireci., Brekesmeri, 
S.Nn.1460, Kuienge:, 
P.O.Lakkidi, •Peih:. 

A.Achuthan, 
S/n N.Kcudan Nair. 
Retired., Guard 
S.Nc, V 1441  5reve1sar, 
Mankere P.O., Peghet - 

67$ 613. 

51No,544 to 555 are 
epplicents in OF.71/93. 

G.Jes*rnrni1, 
rr-C 	l/,.Le.te, C.Soi.mcn, Rccire1., 

Firemai,'No.,P 6619. 
D. N. • 37 	.K.0 

- Sunempatj Nei' Fce, 
-' Ernde—f3 009. 

' 
I 

" \•..__ 
- 

PiPPLJCNTS. 
.Contd,/— 



'. K.1Itheppan, 
S/c Kelieppe Counder, 

7• 

	

	Retired, Shunter 'B', 
S,Nc.P 9453, D.No.110 
Arup')u Meles near, 
peipess Road, 
Poondürei Road, 

M.Zulekhebi, 
W/. Late S.K.Syed Anari, 

558. 	Retired,, Driver 'B' 
5,No.PIJ 1012E., L.268, 
Periyr Negar, Hc .ini 	!1 
Erode-636 001, 

S.runaca1ern, 
550. 	S/c A.Subie P.1181, 

Retired,, Guard 114I 

Spi. S.No,8995, D.Nc/7, 
New Street Lre, 	- 
Tr.chirepelly, 	 ou.. 

N.P.Veáivelu, 
560. 	5,'4!:- 'nsey;  

Driver 	S. Nc,U/7 
NrtchipaIeyem, L.Puthur(P.0:i 
Erede-638 002. 

C?asupethy, 

561 	T,Chinnesaniy Desikei, 
. 

 Retired., Guard'', 
S.No.12152, 73, Kosemeds Stret, 
Tiruvennemalsi P.J., 
Tirüvannanalei, NJi.District, 
Pjn-606 601. 

I'L,H.Abdulrahimen, 
562 	5/r Mahammed Hussein, 

tAl Retired., Driver 
5.No,P 2294, f'anrierku1srn, 
Neer Indien 0veis3s Bank, 
Tiruohireppally-620 020. 

K. Natchimuthu, 
563,. 	5/0 Keruppan, Retired., 

Fssistent Guard, 
5.No.7118, Periasemy House, 
Pa1emepuran, Five R8o, 

Karur, Tiruchy 01st. 

M.V. Peulrej, 
5/c f.lJedhereyejem, 

564, 	Guard 'B', (Retired), 
S.No,13856, Arul I1).am, 
17, Ceuvery Near, 
Kulitalei, Tiruchy-539104. RPPLICATS 

.. .Contd./- 
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K.f1.Devnathar, 

565. 	S/o P.Meenakshisunderm, Retired., Guard IAI SpJ.,,, 
S.No.10438, No.222, 
Lenin Street, Railway Cclony 
P.O., Erodo-2. 

.John 

561 	S/o.A.Lsmjnathe Pilici, 
retired., Guard ¶p1., 
S.No.14326, No.25, 
SthCross, 
Le].qudi, THohy Djstii.t 

piri-621 6T. 

\J.Srinivasan, 

51 	5/o R,Venkataramc Iyei.. Retired Guarc I.At  Spi 
S,No.9456, No.18, 
Dr.Pmbedkar Road, 
Bhuvaneswari Na'r, 
Caimbatorc. 

'J.[ieritruthu, 
568. 	S/o \Jenkattona1am T. 

Retired.., Dciver tEl., 
S,Nr',P 40, Kaiiikadu, 
Omelur Pest, Salem District. 

E.Periasamy, S/o Ell3ppen. 
Retired.. As.st. Guard. 
S.No.?545, Avinashi, 
Coimbetore District, 

K.Ragotharne Ra.., 	 al.No4 556 to 570 are 
v.570. 	s/0 K.Kuppu Rac, Retired., 	applicants in 0.I.72/3. 
Guard ,Pi', S.No.10694, 
Pl.t No.86, Flat Nc.931  

Kelyari Nagar, Sanjivafleddy 
Nagar P.O., Hyderabad-500 038, 

K.U.1oha, 
S/o P.K..Varatharejalu 
Retired,, Driver ' 	P.I. 
S.No.PTJ 10372, 1.9/B, 
Nariammankóil Street, 
Salem, Pin-636 005. 

l.Thangaraj, 
1.Ilenickam, Retiied, 

DjtAssistent. 
Si net, 

cam 	005, 

r 
U., 
L73 	4u Lat)ee 
*( 

 
G 	r r'  

Ze 

LOP 

Aurugasan, Feti;od., 
S.No,16321, 46, 

Old Suramangalam, 
, M*LJCFiNTS. 

.-. .1.ntd./— 
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577 

 

 

 

 

KH.Rahime, 
W/t Late C.Naqasunderai, 
Retiicd Diesel Assistart 
S,NoJ/('i 497, 30, Nehrutrcet, 
Old Sjramana1am, Salem-S. 

K'ishnarnma1, - 
We Let. Konthan, 
Retired,, .ssistant quard, 
5.No.6O5, DNo,5, eieeh 
5±ree€, Old Surannalt, 
Salem-5. 

Cateerene, 
W/ô Late D,K.Pcte':, 
Retired., Driver 'P', 
Speôial, S,Nn.P 1796, 
130 A 4nthoni8pUrEim, 
Suremanalam, Salom. 

Njepalas6mYp  
5/. tJareynaSamy REjU1 

Retired., Guard. 
5No,13Ofl, H633R 
Hnisin6 Unit, Anna 'ag', 
Trichy-620 015. 

N. Kuppn, 
S/c Nerayana Naiker, 
Retired,, Firemen, 
5No. 942;, 2/i62, 
Sivethpuram P.O., 
Salem, Pin.636 307. 

vindecnrna1, 	 S1,N.571 to 579 are, 
W'/o Late K.hrumugarn, 	applicants in 0.f.73/93 
Retired., II Firerrirn, 
S.No. PTJ 17449, 
mmapa1eyam, Salem. 

PiarayeG Fimmal, 
W/o  Late R,Thangamuthu, 
Retired., Driver 'B' Grade, 
S.No, p 9437 60 2, 
5.K.C.RWad, Erode-638 009. 

Ko us 1 ye, 
W/n Late 0,-Ponnusemy, 
Retired,, Guard '', 
Spi. S.No.153139  30, 
LIC Négar, 11siepe1ayaVn P1iID  

Erode-2. 

,PPLICNTa. 

...Contd./- 



I, 	•S 

E.Reman, S/a E:.Sr,.i 
Retirod.,0i'ivez' ICI, 

.5E2. 	S.No. P4242, Edethottethil 
House, P.O.Kadalindi NBoaram; 
Ma1aurem Diatfict, 
Pin-676 312, Kera1. 

K.Rarnen,S/. Ch3n6u, 
583, 	Hetired., •First Firornan, 

5.No. P 7147, Vakeeri 
tleethal House, P.O., 
Palath, (via)Kakkodi, 
Pin - 6'3 6111  

tlrS.8.Sarojlfll,tii/0  Lat 	,K.Ei;,edicchciam, 

Cid Nidamangeia, 	 l.No.58O to 584 are 
Nideniangalam 	 pplicants in O..74/93.. 

L.Vasudevai Neir, 
.5/. N.Gopelari Nir, Rtirt1;  
Gjard 1f41,  5,Nr,7519 
toiha1ayarn', C l- tet5n 
Nester, Vaniyam}a1ari ..i1* , 
Ma16u"ar Distri.rt, 
Pin - .679 339. 

N.Kutty M1u, 
S/a Lrte fi.R.Senkaran, 
Retired., D1voi, 
5.No,5707, Madathil House, 
Ereri'!I1drn Vc'jal, P.O. 
FrakIinar, Kozhikode, 
Pin 	028 (Stpff !173 

Nohuthan Nair, 
5&7. 	.5/. M,Krishnan Nair, 

Retired., Guard 'Pie, 
Kariyatkuni House, 
Nerakode, P.O.Keezhariyoor, 
Kozhikode - 673 324. 

K.N.Eankunni Nenon, 
5/o VJladhava Ilenon, 
Retired., Driver. 'Ii', 
S.Np. 6966, Rohini'3ihar, 
P.O,Chettipadi, Pin-676 31, 
Parappananaadi, Nalapuram 

DIstrict. 

art 
,5,189%, 	 n Retired., 

5.Nn.P 5177, 

it , 	9.kdàti I-{ouse, 
Ur 

Si. No.585 to 588 are 
* apjñicents in 0..75/93. 

••. .PPLICANTS. 
...Contd./- 



W/cL:te'.M.Thenen, 	
& 590 are epplicenta 

59O Retired., Loco Shunter, 
S.Nt,,P• B13, 	. 	 . 

dhikerinianama1 House 	. 
34. r.o.briyallur - 67 

H 	
- 

.K.Ve1ayudhan, 	 .. 	.. 
594 tetired., 	Shunt.er/CHTS.,  

• .uzhhot.tU 	Parembi,  
East bfCernethori 	 . . 

Codhin 	13. 
... 	 .,. . . • .. 	

. P..Kumaran, 	& 592 are applicants 

• 
Retired., 	river,. 	 j 	1•I7f93 	 •. 

. Southern Railt1iay, 	. 	. 	. . 	 . 

Puzhekkel House s 	 . 
riudappalore, 	(Vie) 	. 	. 	. 	 . 	.-. . 

Alathure, 	Paighat District 	 . 

. 	 . . M.OSeS, 	. 

• R€.tjreri •'r' 	Gra k/Gjd/Li..  
(lathai College, 	 . 
mammoth \Jayei.,  

- 	 . 	 • - Pattath3twcn, 	Quiluii. 

-. U,juan, 	. 	 . 

• Rotiro,., •Driver 	'B'/QLN. 

54 • 	. . Karme1eyct, 	. 	 . 	 . 

Pattathénem, 	Quilon. 	. 	 . 	 . 

P.fercita Sl.No.593 to 595 are 
ti/o Late 	hri Dominic Sebastian, 	eppliéants in. 0.,78/3. 

595.. Ret.ired.,,DriVer  
Pathan7 Paramba, 	. 	 . 	 . 

Near Tr3nsprrt Office, 
Quilonç 	. 	 . 

- M.K.GanesBfl, 
SI, M.N.Krishnamourthy, 	. 	. 

29, Ramanujam Street, 
Kell'ikuzhi., 	Tricy..2C, 
Retired. Guar/Specia1 Gra2, 

. Southern ReUwsy. 

F.ThangeDreQese?flp 	 . . 

2 	 . 5g7 •• 	S/c michl, . 

• First Street, 
J\nnai Nager, 	f1alligaipuram 	. 	 -- 
Trichy-1.,, RetiredDrivir  
Grade, Southern Feilwey. 

. 	. FI.Vincent, 
H 5/0 	1.J.Fmbrwse, 	.• 	 . 	 •.. 

..- •• 
27, 	Poant-hottam, 	. 	 . 

-. Kemp's Town, Trichy, 	 . 

Retired Guard/Special Ji 3rode r.  
0-PLICNT5. 

. . 
is. 

• ,5juthern Railway. • 	 • 	. 	 •..Co;ptd./ 

• 4 . 



V.Subraniariian 
59 	S/o E."enkatraman, 

21, Thondamari Colony,. 
Ilet3r Factory Road, 
K.K.Nagar Post, 
Trichy-21. Retired 
Passenger Guard, 
..Reilwa.y, 

.fntony, 
500 	Sb Scvrimuthu PjlIai, 

419  Ml)Jypurani, 
E1ain Read, Trichy—'1. 
Retired., Shunter '6' C:de 
Southern Railway. 

R.Gopalan, 

601 	S/o D.Raiiäyhartdrar. 
125, 119riemmrs KoiJ. &iet,' 
Ponmalipatty, iodan Rnc', 
Trichy-4. Retired. 
Pdssenger Guard, 5cuthrn 
Railway. 

1.K.Srinivas3n, 

662 	/o T.t!.Krishnsrn>/, 
131, East Chittra Street, 
rirahgsm P.O., Tr5chy, 

Retjreo Gj.a:d/eciel 
Grade, Southern Railway. 

Riagarsamy, 

63 	Slo Rengasamy Naidu, 
328/8, Railway Coioiy, 
.Trichy.20, Retired L*co 
Shunter 'B' Grade, 
Southern Railuay 
(Trichy. Division). 

f9.Issac Che1liah, 
5/o S.11anuel (late), 
Reti'ed 'A' Gtedb Guard, 
Southern Railway, 19, 
Keela'K.sa Street, 
eemanegar, Trichy-1. 

S.(i.Kasirn, 
Sheik Ilasthan, 

39t8/i7.E, Innarnthar 
Pc,st, 

,Trichy.-?etired Drive:, 
.A'Grade,"S'otithern R3 4 1way. 

f 	

: 

o ti.undaram:,Vo 	a'a tii1a.L. 
36 Gnera'l Bizaar St:ei., 
Terinw.r P09t1J1Trictiy-17, 
!eti94y,r/e  

... Sbu±bern Reilway. 
..LOE7 

S .. APPLICANTS 
.Contd./— 

 



. 4 76 •.: 	 - 

• E:.Abdul Razek, 

60" • 
5/0 riohmed Esuff', 
552 	Iloolekollal Street, 
Tenn'jr Poct, 	Trichy-17, 

. Retired Shunter/B Grede f  
Southern Railway, 

I. Innaimu.thu, 
608. S/o 	Inrsiniuthu, 

K31kotherir 	Vill'ge, 
Purothavkudi Post-621. 3 
Ilnga KLchl, 	Trichy)5.t:c 

. RetIred Driver! B Iraa, 
• 

Southern Rafliay. . 

S.Ruben Gregory, 
.60g. SbD.1,.Si,ndaren 	Pil.1, 

• 5/A, 	Conv3nt fted 
• Contonement., 	Triohv-i' 

. • Retired Guard/Spec 	( . 	race 
Southern l a:ilway,  

H 	 . F'i.kreem 	Beig, 

6. S/o • V..Plunveer 	BE'iq, 
Np,13, 	l-'erisi3ner 	zatiset, 
Kjapet, Trichy-1, 

• Retired Guard/A Grade, 
. southern Railway. 

..Antonisarny, 

• 
S/a 	S.oraisariii 	Pi.1.laL, 

• 7-B, 	1.st Street, 
. 	

. D.ratsernp1t(b 
Tichy*1, ketired Driver, 
B Graië, 	Southern Railway. 

• T.R.Ethirajar, 
612. 5/rn Thiruvengedethan, 

63, 	North ChithreStree, 
Srirangam, .Trichy-,. 

• 
. Retired Passenger Guard, 

. 	 • Southern Rajlwa. ; • 

K.A.Rahav.as1mhan, 	. 	•• 
3' 	S/c C.Ptinthachader,, 	• 	• 

1, South DevI Street, 
Ranoanegar •Srirangm, 
Trichy-6, tetired GUard! 
A Grade, Southern Ri1way. 

- •. . 	
S,11uruyesan, 

614. :/° K,Subrameuian, 
• • 	• Plot No.6, Thaim.à.ne)ai' Strst, 

Iyyappa Nager, Tric.y-2i 
Retired Passenger Gdjrd, 
S'jthern Railway, 

y 



S. 77 ., 

R.Viswanethan, 
Ste N.R.Radhekrishnan, 

615. 	5-C, Sa3th8 Street, 
BalejiNives, Ayyeppe iaar, 
Triciy-21., Retired Guard! 
Specia' Grade, Southern 
Railway. 

Gerald Edwerd Rodriqjes, 
61F.Sle Geteld t:dwrd, 

24/a Ardhi Bhagwcn StreüL, 
Tendrel Nager, 
K.K.Nac 	fost 
Trichy-21. 

R,Rengasamy, 

617. 	Rarnasamy Kavander, 
62, Railway Colony, 
Bells around, 
Trichy-1., ReUred, 
Shunter B Grade, 
Southern Raiiw9y. 

P.Ramsn, 5/0 PitcIai, 

6111. 	118, P5rjq MeloJpBrai, 
Trichy-1. Retired. 
Fireman/A Grace, 
Southern Railway. 

.Sethuraman, 
6j, 	5/0 Gopalsamy t'Iaidu, 

Crauf'ci1 Rilwy 	iny,  
Triohy-20, Retired 
Drjver/ Grade, Sot.+herr 
Railway. 

S,Thengaraj, 
5/., 11.Sebastian,:. 62ri 	5/24, Thirunagar, 
P.imalai, Trichy-4. 
Retired. Shunter/b Greoe, 
Southern Railway. 

D.Devadoss lfred, 
E21. 	/o .P.Devasirvatham PiliBi, 

17, tiuthuraja Street, 
Iludaliar rChatram, Trichy-'i, 
Retired Guard/Passenger, 
Southern Railway. 

Int.isam", 
Nidu, 

Culny, 
, 'Doriarnpum, Triciv--19 
: 	RetijSe'd Dt'vr, outhcrr 

RajiY'ay. '1 

\ 

I.. APPLICANTS 
.. ,Contd./- 
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S. Krlshnan, 
S/c T.E.Sarengapafli Naidii, 

623 	61 tgr.vethi Amman Koil Street, 
Srirangem, Trichy6, 
Retj'pd Guard/ special Gred-, 
Southern Railway. 

T.\J.Naqanathan, 

24; 	
136, 1'iorth Chithirai 
St:eet; Sriangam, 
T7ichy-61.  

 Retired. 
Guard/Ps apecial Grad 
Southern Railway. 

R . Narayanasacfly, 

6Th 	
187., Chitrai 5tret, 
Sr.rangam, Trichy-6 
Retired uardt8 Gr1de, 
Southern 8!1UJB. 

KN.Subramaniefl, 

526 	North ChjthiDai Stree 
Srir8ngarn, Trichy 
Retired Gud"d/ Gtade 
Southern Rai1uai. 

L.N.Rangenahin, 

6'21, Sb T,L&chumanari;  
71, K8ndj Street, 
Srirargan, richy-
'-Retired uard/B Grade, 
Suthern Railway. 

5R;Yamunachari, 
/c T.Rengaswemy Ti  

., Uést Uttra St±eet, 
Sritngam, Trichy-6, 
Retired -Guetd/A gr8de, 
&ithtn Railway. 

S. eerappan, 
S/oG.Soundarara Pillal, 
143, Main Road, 
Sngiliandapuram, 
Trlchy-1. Retired Drivar/ 
. Special, 'Southern flaiiwy. 

A.M.Joseph, S/c AJiibre, 
630. 	Nn.18, Pottékara Street, 

Palakkarai, .Trichy-1 
Retired Guard/A 
Southern Reiliay. 

E.Pidaik8iasamy, 
631, 	.5/o S.Arul Pillai, 

26 9  Se kkadiStreet,' 
.Pélakkarai, T'richy-l. 
Ret lre& Guard/B, 
Southern Raliwsy. 9••  APPLICANTS. 



K.R .!varenien,, 
No.48, Palayekj Street, 
Palakkeral., Trichy 
Retired Special 
Southern Railway. 

C.Pntnycemy, 

	

633 	P..Chinnjah Udayer, 
15, Sugados Mand Street, 
Bau Road, Tricby...2, 

D.SyeI Jaffer, 
SJd  Sycd Ahnmd,. 

	

634. 	6, North Swarikare tret, 
Near Babi, 
Trithy-8, Retired tJrie/ 
,,Southern Railway. 

V. Periyasamy, 
S/a C.VeithialingIi), 
321  Kazapettaj Lirib, 
Bl3Zaer Street, 
Trichy-1,et1rei Gu e.  rc! 
A, Southern Rail'ay. 

V.Rlegirjswamv, 

	

63 0 	5/o N.S.\Jerauern.i  
8, Doctor Issc Lane, 
Sangil3.epdepurem, 
Trichy-1, ketirsc Gcds 
Guard, Southerr Railway. 

S.Abdul Subhan, 

	

637, 	/o ShRi.k Bahi 
38, Sathyarnoorthy Street, 
Se ntharneerpur am, 
Trichy-4. Retired Guard 
A Grade, Southern Railway, 

F{.Ammér Basha, 
S/r Md,Hass8j, 23-A, 
Varathamasemet Street, 
Sangiliandapuram, 
Trichy._1, Retired Driver/ 
A, Southern Ralway, 

DeDhanapal, 
6.3g. 	Sf0 R.Durairaju Chettiar, 

Main Road, 
/ Tr 	1fte tired Guarr41/, 

way. 

(, 

' 	irbui.t Ho7ij 
lan", 

it-
Roac, 
e, 'i  

tid Driver! 
ailuay. 

. 04 .APPLICANTS 



- 	 ---------.- 

I. 8. .. 

A. R amu, 

641 	5/0 Appavu Karukechi, 
69, New Str'eet, 
111kake1ai, Coritonement, 
Triohy-1. Retired Driver,! 
B, Southern Railway 

R. Kaliarnrur thy,. 
6420 	/0 K.Rarnasamy, 1, 

Kannagi street, 
Suram6io')ur8rn, 
Trichy-20,, Retired 
Shuntina Driver, 
Southern Railway. 

M.D.raisamy, 
643. 	S/6 V,IlaruthArujthu. 

23—C, Pnna N838r, 
Subramniapuram, 
Trichy-20. Retired
Driier/, outh€rn 2n1w'. 

R,1azharu1 Haq, 
/0 S.thtul Razck, 24, 

Syeda f"lohatned RowtFe: 5 tT6G, 
Biernenaar, THchy-.1,, 
Retired Guard—A, Southern 
Railway. 

A.Dthoy LouIs, 
S/a C.Arckin,96mI Pfl.J 
91, Keels Pedayechi Street, 
Near Ed8teet, 
Palakkarai, Trichy-1 
Retired Guarl/A, Southern 
Railway. 

P.Venkatesa, 
S/u C.Perurnal Najdt, 
65, Highways Cclony, 
Subramanjepurm, Trichy-20, 
Retired Driver/A Spi. 
Southern Railway. 

K.i1eenakshisundarem, 
Sb fi.Kurnarasamy Pillal, 
5i, Annamalal Street, 
Erode, Retired Guard—A, 
Southern Railway, 

P.Arputham, S/s A,Peter, 
47-81  'nrien lilarn, 
PzaI Nagar, 
Suraméngalam Post 
Salern-5, etired river/ 
P, Southern Railway ,....APPLICANTS 

o .Cot.d. 7- 



K.Periesemy, 
5/0 E,Ko1ad, 23, 
VOC Street, 
Kollathpalayam, 
Eride-638 002. 
Periyar District,. 
Retired fluard/, 
Southern Railway. 

V. Palanisamy, 
S/. NVelu Paknadi, 
10/92—C., N.anjurdpuren 
Podartur, C.oimL'atcre Cisirit 
Retired Gua"d/A 
Southern Railway, 

R. Jenkatachalam, 

	

651 	S/sK.Ramasarnv 'd€yar. 
117-11, [Jid Pajnur, 
Ramjee Nagar Post, 
TrIchy-9 Retirec 3nuntur.. 
ri'Jer, iuuthsrf Ra.11wriy.  

S .Sa - seimery, 
S/o 6..SevariuLhu, 
5/218, lIuthuktilam 'iIlens, 
N.KE-ttupatti Post, 
Via. Rmje. Nagar, 
T1chy-9, Roi.troJ 	/ 
, Southern Reiluay,  

A.J.Ramanathan, 
3—P, Pschaipps 1u15St,r 
Kumbakenarn, Thanjavur )istrict 
Retired fuar/A.. Southern 
Railway.. 

K.bdul 
654, S/o Khader Shaw Rowther 

32, Periyar street, 
5ubramaniapuram, 
Trichy-20p Retired hunter/ 
B. Siuthern Railway. 

S..Gupalan, 
655. 	5/6 R.srinLvasan, 

64-
7C, Railüay Quarteis., 

Kumbakonarn-612 001, 
Southern 

00  /. • 4; 

Inti 
/ 

6( 8frtnna 
ViIotha 

	

,( 	u'1th.qk 

	

\ 	Trichyyód 

rn;triu

' 

0 

oi  

-jj Post, 
richi, 

rict, Retir&d 
, Southern 

PPLICNTS. 



, 	$2 	, 

• . 8c 3nnathen, 
11Th 

• 657 
.A.Ark1yam, 

* Savariarkoil Street, 
Joraiy'r 	Post,. 
Trichy-3 	Retired 
Fireman/, Seuthein RailWey. 

S.bdu1 Kàreem S8hh, 
8/w Sheik Ahmed, 	73, 

 CetaI  8 czar, Tennur 
• Trichy-17, 	Retjgd., 

ttei/L • Specii1 
Snutnern Railu'. 

R.Soundararajulu, 
S/o G,Rajemaflflar 	Naidj, 

 25, 	Generel Sazzai  
Tenriur Post, Triciy-7  
Retired Guard/ 

• Seutherr. RailLov. 

. R.VairapeUmfl8l, 

660. Rencsamy Pi]lei, 
28, 	KrhnpUra1P, 
fiddle 	5treetf 	Tar1e-'; 
ThenjavuL ROEd, Trichy-, 
RetireS Drivei/C, 
ScuthErr R,i1uay. 

iv asubr am en iafl 

661.. Sb 	9. 	nick 	P11  

House N..20/C-1, 
flfl8 	tJgar., 

SubramnérliaPuram, 
Trichy-20, Retired Shunter! 

- 	B, 	Southern Railway. 

P,Pamanathen, 
 S,'o K.Part.hasarathi, 

.21/31 	PoonnaiY 	Cclbny, 

• 

Devaraa Nager 
Trichy-219 Retired flail 
Guar0/.SP1. Southern. 

• Railway. 

S.Md,Mahboob Ali Khan, 
 S 

/o P 	Slier bli Khari, 
16/51 	Fourth Street, 	

• 

H Renganagar? Trichy-2I 	• 
Retired Passenqe-  
Southern Rail'J3y1 

S,DkshinamOOFthy, 
. 5 /a  K.&omasunc8t1 	fl'ai. 

664 
H 17, EB.oly, 	Kajalai 

• uard/ Tichy-.23 	fletidGA 	 PLICPS  . 	... 
• 

- Southern Railwayo 	- ..pontda/- 
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V.IKrishnamurthy, 
S./tv 	Raju, 
14, Kumaran Street, 
1elakaikandarkottai, 
Trichy-11 Retired 
Guard/s, outhern Railway. 

R.Amalanathen, 
S/c Rayappa I%sariyar, 
70, Krishnarnoorthy Nger, 
fleter ractory Road, 
Trchy-21 , Retired  
A. Southern rljlU\,. 

T.K.Rajagopalan, 
S/o T.1\J.Krishnasamy iyc?nq, 

667. 	2, First Street, K1Iuuh, 
Illupur Road, Trlchy-20 
Retired Passenger Gia, 
Southern Re11wy, 

K.KarurTlbairam, 	 . 	SJ..'\Ju.596 to 668 are 
S/i S.Kurnbalingam i1151, 	.j.iplicants fn  0J.79/93. 

	

66t. 	46-8, Ramakrishna Nagar,  
Kallukuzhi, Trlchv-20, 
Retired Ori,er, 5cutherr 
Railway. 

G,1uppusniy 
$/o Govinda sarv, 
6/A, Samynethp St'et 
fIelaka1kandharkottai Post., 
Trichy—li., Retired Drive'/ 
A, Sr.uthern Railway. 

T.J.Arunchaler, 
S/c T..Uenkatshalarn Pillal, 

	

67fl. 	56—F, Mudalier treet,, 
U.ri.vur rost, richy-3., 
Retired Gurd/, 
Southern R8ilwa'. 

R.Krishnasemy, 

	

671 	,Remaseny yyngar, 
3, Srinivasa PE1eI Street 
Near Satyanary'ia Temple, 
Jest Manibalern, Msdres - 600 033 

Guard, 

( 	
. 

i T.seteic(er, 
ThZI "  S/tirOrn1i \aicke:, 

j*( 

\ 	 st'icc., 
\ Retired'Fiernen. cUjthorn 

. ... 	PPL ICANTS. 



0 .  

r - 

I 

a. P4 

K.f1.bdul .flajeeth, 
S/c  673, :K.Thangemecra Mohiduen, 

• B.249, 	e.H.E.L. 	Township, 
Rani1et.632 406, 	North l:cot 
Djstrj't. 	Ret.jrecrShunter 
Southern Railway. 

.i'J.Kr.ishnasaniy, 

674. 
S/a Narayarjasamy Pilla!, 
27/3 	Sakthi Vinéy&ar 

• Crawford, 	Trichy-12, 
Retired Dr5ver/A, 
Railway. 

G.Amirthalingam, 
• 

675, 
S/c (l.Ganapathy, 
Perlyar Street, 
Kelekalkandarkctta.c. 
Trichy_.11., 	Rt1d O:iver/A, 
Southern Railway. 

• S.ndreu, S/c •Sm :  

675, jo  Guru 	Illm1 	3rd SLret 4  
E4EColorly; 	Mahajpuram, 

'-Viljuptjrar 5uth 	r'ot 
D..s:rict,, 	letitJ 
Driver, 	Soutt- r 	Raiiwy 

677. .5/, 	.Thanave1u lsari, 
25, 	Sinderam Pillel Thot.Lan, 
Edainà!pat. 	uthur, 
Trichi12,., 	Retired Shuntef, 
South:i Railway. 

'l.GIvindaraju,  
S/c IlUtrukrjshna Náidu, 
Natharsaà11ivasa,. 

0 

Samyaa1 Thoppu, 	House No.37, 
TrlLhy-8, !RPtired Shunter, 
Southern fai1way. 

A.Abdul Raiaman 
679, 5/c G'.Abdu 	Kereem,, 

6/8, 	Jalla: Pakkirl Street, 
• fiadurj Roed, Trichy_s, 

Retired Dr:ver/Specj. Grads, 
• Southern Ra.lway. 

'Kd,RaagopaI. 

6O • .Kr18hnasarny NaiJ!J:  
91, 	IIC.O 	clorv, 
Edarrelajpat 	Puthur. 
Sundarrn 	Pi:1e1TI-otter 
Trichy-.12, 	F.etjteaShu..;tE,r 

0 

Southern Ra..1way.
All 

 



., 65 ,. 
G.Kuppu-sen'iy Naicker, 
5/0 1.6engat.hara Naicker, 

681. 	69, Illanqao Street 
Pinmalaipatty, Tric;hy-4., 
Retired Shunter/B 
Southern Railway. 

Se's Chinnafyari, 
612, 	N.Kuttappettu, 

Ramjee Nagar Post, 
Pimbedkar Nagar, Trichy-t), 
Retired Shunter, 
Southern Ra Uwy. 

.f1.$kill, S/  
124, Crawford Colony, 
Cr8uforct, Trichy.-12., 
Retired Shunter, 
Southern Raii.y. 

.S,bdui Kreem 
S./o Sha'ik Ibrahirr 
56/P.4, Singarathrppu,' 
Trichy-1, Retirec 	u - er 
Driver,'R, So[!the:'n RiltAiy. 

J.16s50, 5/. Jseph Pi.1.y, 
68g. 	36, Raghavachary Street, 

Sembiath Post, Prambur, 
fladias-600 O11, Pet-lied 
D'iver/Sp].. Scut~ern Reiiw&y.. 

R.Gopalekrishnan, 
Sb S.athakrish'en, 2 
5ethurma Pillal colony, 
Trichy-20, Retired Shunter, 
Southern Railway. 

N.Jeyaraman, 
607. 	•S/c N.K.L.Naresa Ayyar, 

9!-D, iarasimma hery-Colnni, 
NanjikottaiRoed; 'hanjavur 

- 	 613 001., Retired Pass. CLard, 
Southern Railway. 

R,Joseph,5/o D.RSLt 
68.8 	4iar, i-;, Je6an2y8gum 

\Jth Line, 
dNaoaene 611 OCI, 
etird'iver/k Spl. 

( 	1 c(jthe 	eilway.  
jail 

'1KAadye L.dlie:, 
\ c\ 32J-'1Vr/Jiyar Colnn/, 

NcJ2',UC19T Ra 
h3vuI, Retired Curd A 

Southern Railiey. 	 . 	 i•• APPLINTS. 
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.Veleyutharn, 
5/a  R.A.nnamelei, 

690. 12/VI 2364, Pookkare 
Vastha NewStreet, 
Thanjaiur - 613 0011  
Retired Driver/ps 
Southern Railway. 

R,Murugaiyan, 
5/o flemasamy Koner, 

6910 	Nehin Nager, 
Udayarnarthnndapuiam Pc3L., 
- 614 706, hru 
Taluk, Retired 
Southern Railway. 

R. Copble.krishnan, 
S/i K.Ramanuiaii N1du, 

692. 	Plot No.19, breiarn Piidithr 
Nagar, Via. Sivaji Nar ç  
Thanjavur - 1.,R ei'e 
Driver/A, Southern P.'1!uy. 

P,S'r in iv as ar, 
653 	S/o Pac.heiyeppa !iUd8iiyR:, 

112, 8/4, i1ud.Lyar tr't, 
Mudalir Chethi.racn, 
Trichy-1, Retired Guard/A, 
Southern Railway, 

G. Kalyana.sundarrn, 
694, 	/o r.Gcvindaarri 

Mooppariar Street, 
mmanp?tei, Vedicpu:en: 

P14— 613 2fl5, Thanjavur 
District, Retired Guard/A, 
Southern Railway. 

K.Sanniyasi, 
655, 	S/o Keseve Padaynchi, 

18, Kamper Street, 
Senthaneerpurerii Tri.chy—
Retired Driver/C, 
Southern Railway.. 

K .5 an k are n a ray afl afl, 

656 	S/o .V'.Lnqenethan, 
C.99/A North East Extension, 
7th Cross, Thilli Nager, 
Trichy-18, Retired Guari'Spl, 
5cuthern R811w8v, 

S.P.eriyasamy,. S/c Sanyili, 
Docr No.59/9 , Mudaliyar 

Li 	Chetram, r1uneearan Koji 
Street, Tiichy-1., Retired 
Drivr, Southern Reilu3y. '.4 APPLICANTS 

.Ccntd I- 

( 



K 4  Nendegopal, 
S/o •i.Krishr,esamy, 

698. 	43)  Brindavan Street, 
IridiraNagar, LIC Colony, 
Trichy-21.,0  Driver/.Sp1, 
Retired, Scutherr Railway, 

T.R.Balesubremenjen 
S/o Rethinem, 160, 699k 	
North, Street, 
Tiruvalyaru 613 204 
Retired rrver/ 
Southern Reilay, 

S11asthan, 
S/c R 4  Babu Sahib 700. 	
Retired Passenger Driver,
Southern Railway, 
Mekaa Street, Terr.'jr, 
Trichy-17. 

P.Gcwrjsupdaram 

7f1 	S.Periasarny, 106-4. 
Nanickapuem Nac.uStzeet, 
le1apuaur, Tichy-1., 
Retired Guard/A, 
Southern Railway. 

TRarnaerdrn, 

702' 	M.Thanavelü, 5, 
BhethvD8s Street; 
Kilperurnpakken, 
Viilupuram. - 61)5 602, 
Retired Driver/B, 
uthern Reilway. 

neah, 

703 	S/o.PPXkrj Thevar,' 
2/2571 TeiukOff'j.ce R03d, 
Thiruthureipoodj 614 7137  
Retired Driver/A, 
outhërnRai1w.dy. 

Y.Arumugam, S/bVeiyapuri, 
Pa1Bnjy9ndajar Koil Street, 
•Inarnkoiathü, Trichy •0ist.'ict 
1Retired .iunter, Southern 

Railway. 

fVjNazjrhamei, 
S/oAbci1 Gafor ahib, 
137—A, fjnd Office, 

. Thenhur, T.rchy17, 
rRtjre/ DiVer/&pl,, 

Southrr1 Railway. A°' ICANTS 
..Contd./*- 
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V.Uelu., 

06 	Valyapuri, 
Vrrethiyur, IniyanurRoad9  
House No.33, Trichy-9, 
Retired Shunter, 
SouthernRailway. 

S.Ilerimuthu, V 	 - 	 V 

ü 
• V 

 S/s M.Singara Paayachi, 
:21/c, Railway Colony, 

V 	kllukuzhi,. Trichy-20,, 
Retired Shunter, 
southern Railway. 	

V 

P,f1arnundy, 
S/o Peleniyandi, 42.-A, 

V 	 MUdukkupattl, 
V 	tudukoftaj Rjd, 	V 

- 	Trichy.-20, Rtire VShtJt11., 
Scuthe,rn Railway. 

V T.Innesirnuthu, 
V 	S.Thnnias,• 13 

Jest MriyanethaurarI!, 
O'indigul, Retired h!.mfltt ;  
Southern Railway. 	

• 	V •  

V 	
?5Sa'arin1uthL, 

710.. 	S/c rUlappafl, 9/5 
NJ1.GVnIV 1nY 6th Crds, 
Trichy-202 Retired .hur,trV . 

V 5ôuthr. 11way. 

P Muthuaamy, 
711. .5/0PThEnar!kavefler. 3•l •  

V 	pB.s.cV0ifly; Pu.rjukbtiai 
- , 
	'Rted, Triohy-20, Ret jred 

V 	 Shunter, .Spt.ithern Railway. 	V 

V 5palanjyand1l 
V 

7j2 	VS!0 Sataiyan, 31/3,- 
- V 	

V  PValBhiyandavar Koil Street,. 
Ihnamkolthur,.Trichy District 
RetIred Shunter, Southern 

Railway. 

• 	-, Ko.rumugham, 	• 	
V 

713VV. V 	
Kuthian ellac 1ieyndi 

4/93k VVpalanlyendevar Koil 
Street, V Innamkolethur, 
Trichy, efired ShI!ntet, 

V 	 :Southern Railway. •V V 

V V 
V 	

SdKandasarn, V 

7j4:. 	Sjô .SUbbarja Gevinder, 
'V . 	-KedechnelitIr cci; V 	 V 

V:42 V € 8t Thottipelayern, 
'Er.ode—G, 5RetirOd ShUnt inq 

river, Southern Railway. 

V-i. 	 • 	
V 	V 	 V 	

V 

I. 

PPLICANT VS 
.,.'.. Contd./- 



715, V 
5/0 Vfll<etechplern, 
1360  Rit1.S.Colony1  
NnjeekOtti Ro'd, 
Trichy - 6, Retired Orivr/: 
l.Specia1, Southern R•i1wiy, 

716. 9-s6.Rouse, 510 Simue1 Rouso, 
35, Kensdi Street, 
Subremeniepurern, 
Trkhy - 0,Retired Shunter 
Southern RI1uy. 

717, R.V.PonnFiyan, 
S/U R.Vedjjeltj, 14—F:'0  
Se.int bntony l s Lhurch i.r.r 0  
NeqPpEttinsm - 611 001 
Retired Driver/F, 
Southern Rej1uy. 

718, N.RejmenIck-im, 
5/0 Nereynsmy Pi11e, 
18, Netheji Street, 
K8mrPjepurFm, 
Rjeki1pekkern Pt, 
11dr's - 600 073 
Retired .Drltjer, 
Southern RE5iW'y, 

>'.Nosi 669 to '718 Pre 
epp11eerts in 0,-, 80/93 

I t  

By 	cvccete .Shr I K.Subb Rn, Jn 	 395 to 403/91, 
57/90,416/90, 320/920  290/92 and 377/92, 

By i¼dvocrte'Shri R.Bh k'rn it, fJ.C.Nos, 44/93 to 76/939  

By uvocte sfiri 	 iiIdi in 0J'.Nos. 77/93 & 78/93, 

By Idvocete Shri \J1iy& 1! E>:. 	in 	 79/93 & 80/93 

- 	 VerBUB 

Cheirmen, 	 Reponder1t - I In Uj.Nos. 
Rt'iiwy Bord, 	 395 to 403/91, 79/93 1& 80/93 
Rpji 8hevn, 	

RjDr1L1t - 2 in OeAallos s  57/90, New De1h, 	
41'6/01320/92 0 298/9 9 317/92 8ñd 
44 to 75/93. 

2. 	The:Uniot, of Indie' 
-:reprsented by thn 

5etetery, 
Minist 	of RFIlueys, 
R11 a1wt), 
New De1hj. 

Fest,dent - I it, 0.5.No. 57/90 
415/90,320/92,.298/.92,377/92 Pnd 
44 to 76/93 
endRespondent - 4 In 'DJ.No. 
395 to 403/91 4  

- 	.•.• Respondents. 

Contd. 1- 



t 

3. 

 

 

Union of 	Indie 	 S 
Respondent - I 	in 

through 	the Gonerl 77/93 end 78/93 
Ma9eger,Southern R?ilurys, Respondent - 2 in 0..Nos. 

- Perk 	.otn, 	Mdres• 3 395 to 403/91,79/93 .& 80/93. 
-Respondent .- 3 	in,0J.Nos. 
57/041 6/90,320/92,298/92, 
377/92 	nd 44/93 to 76/93. 

The Chief Personnel Officer,Rospondent - 2 in 0J.Nos, 
Southern Reilusy, 	. 	. .77/93 erid78/93 
Perk Town, Medres.- 3 

Divisionel Rilwey Resrcn'Jent - 3 	in 0..Nos. 

11eneger,OLtherfl ReilwE/., 3 	t 	403/91.. 
Ilysore. 	. 	. Ropc'dent - 4 	in O.4.Nos. 

41 6/9 0, 32 0/92 ,•29 8/92 

6, 

7. 

8,. 

Senior Djvisicnel 
ersnnel Officer, 
o'jtnern Rsiltiey, 

P9lghat 

The Djvjsjonl Personr,el 
Officer,Southern R1y, 
Iledurci Division, 
Medurci. 

The Djvjsjonel 
Supeintendert, 

Southern Reilusy, 
Djvjsjoni) Office,P1gh7t. 

The Division1 Reliwey 
i'eneger, 

Southern Reilucy , 
Bengiore. 

arid 377/92 

Repo,drnt - 3 in O...No77/93 

snent 	3 in 0j.No.• 78/93 

pr.dent - 4 in 0.F.Jos. 
44/9 to 76/93 

Re.sc'ndent - 5 inO..Nos. 
320/2,298/92 and 377/92. 

Respondents. 

(By Advocote Shri K.R.D.Kerent.F. for Shri ,N.Venugopele 
Goude, Rriluey dvocete for rspordents in all the 
epplicetions). 	. 

V., 	 S  
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Shri Justice V.S. Malimath, thairnan: 

These cases have been p].aed before the Full Bench as per 
the directions zrade by the thairman by his order dated 23.10.1992 

in exercise of the powers conferred by Section 5(4][d] of the 

Administrative Tribenals Act, 1985, after transferring ,the cases 

of the Madras and Ernakulam Benches and clubbing than with the 

cases of the Bangalore Bench. The reason for the reference is 

the conflicting views taken by differen t. benches, one view having 

been taken by the Ernakulain Bench in its order nade in application 

K-259/88 dated 20.4 • 1990 and a contrary view taken by the Princi-

pal Bench and the Ahmedabad Bench in O.A. No.1572/88 and O.A. 

Nos.351 to 423/88 respectively. We shall now pioceed to state 

briefly the relevant facts as follows: 

2. The applicants in all these cases are employees of the Indian 

Railways serving in different Divisions as Drivers, Guards, Shun-

ters, etc. who belong to the category called the running staff. 

The applicants retired from service between 1976 and 4.1 2.1988. 

They have in these cases prayed for directions to the respondents 

to grant than pension and other retirement benefits by taking 

into account running allowance not exceeding 75% of their pay. 

The respondents oppose the applications contending that running 

allowances not exceeding 45% of their pay can be taken into acc- 

- 	-durt for canputing retirement benéf its to those who have retired 

1.4.1979 and not exceeding 55% of the running allowance 

( 	for 	retiring after 1.4.1979.  To appreciate the rival con- 
' 

tenti 	it is necessary to advert to the relevant provisions 
)/ 

', 	9'erng the applicants conditiorof service in regard to pension 

irother retirement benefits • 	 el 
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3. In pursuance of the recatndatiOflS of the Third Pay Catni-

ssion the pay scales of the employees of the Indian Railways 

including those of the running staff were revised with effect 

from 1 .1 .1973 by the rules called 'Railway Servants Revision 

of Pay Rules 1973' [fiereinafter referred to as the 'Revision 

of Pay Scale Rules '1 made by the President in exercise of the 

powers conferred by the proviso to Article 309 of the Constitution 

of India. It is erough to state that there was considerable 

inàrease in the substantive pay of all the nernbers of the running 

staff. So far as the grant and quantum of pension is concerned 

the. same is regulated by statutory provisions made under the 

proviso to Article 309 of. the Constituticn. Pension and other 

retirement benefits depend upon the average emolurcents that the 

retiring employee was drawing before his retirement. Statutory 

rules govern xx determination of average emolument for grant 

of pension and other retirement benefits. The relevant statutory 

rules that were in force when the revision of pay scale rules 

came into force on 1 • 1 .1 973 are extracted as follows: 

"2544. [C.S.R. 4861 - ioli.ients and Average Eolurents: The 
term "Enoluments", used in these Rules, means the emoluments 
which the Officer was receiving iximediately before his retirement 
and includes: - 

Pay other than that drawn in tenure post; 

personal allowance, which is granted (i) in lieu of 
loss of substantive pay in respect of a permanent post other 
than a tenure post, or [ii] with the specific sanction of the 
Government of India, for any other personal considerations. 

Note: Personal pay granted in lieu of loss of substantive pay 
in respect of a permanent post other than a tenure post shall 
be treated as personal allowance for the purpose of this article. 
personal pay granted on any other personal. considerations shall 
not be treated as personal allowance unless otherwise directed 
by the President. 	 . 
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fees or conrnission if they are the authorized emoluments 
of an appointment, and are in addition to pay. In this case 
"fltouitents" means the average earnings for the last six months 
of service; 

(d] acting allowance of an Officer without a substantive 
appointment if the acting service counts under Rule 2409 [C.S.R. 
3711, and allowances drawn by an Officer appointed provisionally 
substantively or appointed substantively pro tempore or in an 
officiating capacity to an office which is substantively vacant 
and on which no Officer has a lien or to an Office tenporarily 
vacant in. consequence of the absence of the permanent incumbent 
on leave without allowances or on transfer to foreign service; 

deputation [duty] allowances; 

duty allowances [special pay];  and 

fi) For the purpose of calculation of average emoluments: 
Actual amount of running allowances drawn by the Railway servant 
during the rronth limited to a maximum of 75% of the other emolu-
ments reckoned in terms of [a] to [f]above. 

[ii] For the purpose of gratuity and/or death-cum-retirement 
gratuity: The monthly average of running allowances drawn during 
the three hundred and sixty five days of running duty irriiediately 
preceding the date of quitting service limited to 75% of the 
monthly average of the other emoluments reckoned in terms of 
items [a] to [f] above drawn during the saiie period. 

Note: In the case of•  an Officer with a substantive appointment 
who officiates in another appointment or holds a temporary 
appointment, "Enoluments" means: 

the emoluments which would be taken into account under 
this Rule in respect of the appointment in which ha officiates 
or of the terrporary appointrrents, as the case may be, or 

the emoluments which wOuld have been taken into account 
under this Rule had he remained in this substantive appointment 
whichever are more favourable to him. 

2544-A, [C.S.RS 486-A]: Sarneas otherwise provided in Rule 2544-B 

on or after 
eemoiumflen 

r 	, 
[a3 si) 

th 

' 

3. In respect of Officers rè€iring from service 
the 1st November, 1959, the term "emoluments" means 
s which the officer was receiving inmediately before 

N
includes:- 

t\tive pay in respect of a permanent post, other 
{aenure post, held in a substantive capacity; 

allowance which is granted in lieu of loss 
Lntive pay in respect of a permanent post, 
ia tenure post; 

[cial pay attached to a post other than a tenure 
post, when the special pay has been sanctioned perma-
nently and the post is a held in a substantive capacity; 
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[d)(1)For the purpose of calculation of average emoluments: 
With effect from 1st September, 1962, save as, otherwise provid 
in Rule 2544-B (C.S.R. 486-B) one-half of: 

the difference between the total emoluments referred to 
in items [a],  [b] and (C) above and the pay actually drawn 
in higher 'officiating or temporary appointments; 

Special pay other than that referred to in clause [c] above. 

pay drawn in temporary or officiating appointments; 

personal allowance other than that referred to in clause 
[b] above; 

V. the difference between the substantive pay and the pay actu-
ally drawn in higher tenure appoiritment[s], whether held 
in substantive or officiating capacity, provided that ser-
vice in the tenure apçointimsnt:[s), does not qualify for 
the grant of a special additional pension. 

[2] For the purpose of emoluments for [ordinary] gratuity and/or - 
death-cum-retirernent gratuity. The difference between the average 
emoluments in respect of items [a] to. (d)[l] above calculated 

x ui the last one year of service and the last substantive-emolu-
ments as 'per items [a] to [c] above. 

[e] [1] For the purpose of calculation of average emoluments: 
The actual amount of the running allowance drawn during the month 
limited to a maximum of 75% of other emoluments reckoned in terms 
of [a] to [c} and [d][l] above. 

[2] For the purpose of emoluments of [ordinary] gratuity/death--
curn-retirernent gratuity:-  The monthly average of running allowance 
drawn during the 365 days of running duty immediately preceding 
the date of quitting service limited to 75% of the monthly average 
of other emoluments reckoned in terms of [a] to (c) and (d)[2} 
above drawn during the same period. 

Note[l]: If immediately before his retirement or death, an officer 
has been absent from duty on leave with allowance CE his emolu-
ments for the purpose of calculating ordinary gratuity and or 
death-curn-retirement gratuity should be taken at what they would 
have been had he not been absent from duty. 

Provided that the amount of gratuity is not increased on 
accaint of increase in pay not actually drawn and that benéf it 
of higher officiating or temporary pay is given only if it is 
certified that be would have continued to hold the higher of ficia-
ting or temporary appointment but for his proceeding on leave. 

Note [2]:  In case where a temporary officer who quits..ervice 
after completing three years service is appointed substantively 
to a pern'enent post any time during the last three years of his 
service the emoluments drawn by him after completion of three' 
years • service during the period he was not holding a permanent 
post shall be treated as if drawn in a permanente.post held in 
substantive capacity. 
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2544-B [C.S.R. 486-B].[1]: If an officer holding a permanent 
post in substantive capacity:- 

[a] officiates in a higher permanent post [other than a tenure 
post] or holds a higher temporary post [other than a tenure 
post] borne on a cadre which includes permanent post on 
the sane time scale as the temporary post, continuously 
for not less than three years, and retires or dies while 
so officiating or holding the higher post; or 

(b] is confirmed in such higher permanent post at any time during 
the last three years of his service after having officiated 
in that post continuously for three years or more. 

his emoluments for pension in respect of the higher post for 
any period beyond three years continuous service in that post 
shall be determined under Rule 2544-A [C.S.R. 486-A] as if he 
held in substantive capacity a permanent post on a time scale 
identical with that of the higher post. 

[2] For computing the length of continous service in respect 
of the higher post under clause [1], all kinds of leave all 
periods during which an Officer officiated in a permanent post 
or held a temporary post on identical or higher time scale and 
the time spent on deputation and foreign service shall be inclu-
ded, provided that it is certified that but for his proceeding 
on leave or serving in other post or going on deputation or 
foreign service as the case •rna' be, the Officer concerned would 
have officiated in or held the higher post. 

[This will take effect from 1st september 1962). 

2544-C [C.S.R. 486-C) - In respect of Railway servants quitting 
service on or after the 15th June, 1968, "emoluments' shall mean 
the "pay" as defined in Rule 2003[21), which the Railway servant 
was receiving irnrtediately before quitting service. Provided 
that the benefit of higher officiating pay for [ordinary) gra-
tuity/tath-curn-retirernerit gratuity will be given only if such 
pay was/would have been drawn continuously for a period of not 
less than 22 days. "Average emoluments" shall mean the averac 
of the emoluments as defined above calculated upon the last three 
years of service. 

case of running staff emoluments for [ordinaryl/Cra- 
tuTt1uin-retirernent gratuity will also include the monthly 
ayage 	fining allowance drawn during the 365 days of running 
ditJ 11TLrPtha1y preceding the date of quitting service limited 

z ( 	tcii. of emoluments as defined above. 	For the purpose of 
' 	clatioiTo average emoluments the actual amount of the running 

. 	])wance)4.   &Mtin during the month limited to a maximum of 	75% 
of other) -nluments as defined, above shall also be taken into 

- -... 
föte[1]: 	If 	a Railway servant, inmediately before his retirement 
or death, etc., has been absent from duty or on leave with allo- 
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wances [inluding leave preparatory to retirement ] or on foreign 
service or having been suspended but reinstated without forfeiture 
of qualifying service, his enoluments should be taken at what 
they would have been had he not been on such leave or foreign 
service or suspension. 

Provided that the erroluments shall not be increased on acc- 
ount of increase in pay, not actually drawn and that benefit 
of higher officiating or temporary pay is given only if it is 
certified that he would have continued to hold the higher off icia-
ting or temporary appointment but for his proceeding on leave. 

[21 Pay drawn in tenure appointments will count for persons 
governed by the Railway Pension Rules, 1950. 

It is clear from Rule 2544[g] that one of the components that 

constitutes average enolurnents is the actual arrount of running 

allowance drawn by the Railways servant during the nonth, limited 

to a maximum of 75% of the other erro:Luments reckoned in terms 
sub-clauses 

of! [a] to [f] of the said rules. The expression 'erroluments' 

used in the rules includes pay and some other allowances. When 

the revision of pay scale rules were promulgated and brought 

into force with effect from 1.1 .1973 in the light of the recoirrren-

dations of the Third Pay Corrnission ,no steps were sinultarieously 

taken to amend the statutory rules regulating grant of pension. 

Persons retiring after 1 .1 .1973 who had received the benefit 

of increase in pay in accordance with the revision of pay scale 

rules were entitled to claim canputatiori of their pension taking 

into account the revised pay and the actual amount of running 
previous 	 - 

allowance drawn during the /rronth limited to a maximum of 75% 

of the eiroluments which included the enhanced revised pay. On 

21 .1 .1974 the Railway Board by their letter No. PC 111/73/RA 

directed as follows: 

"The question of revision of rules for the regulation of 
various allowance consequent upon the intrcxiuction of Revised 
Pay Scales under Railway Services [Revised Pay] Rules, 1973 is 
under consideration of the Board. Pending final decision, there-
on, the Board have decided as under:- 
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[i) Treatment of Running Allowance for various purposes in case 
of Running Staff: 

The existing quantum of Running allowance based on the pre-
vailing percentages laid down for various purposes with 
reference to the pay of the Running Staff in Authorised 
Scales of Pay may be allowed to continue. 

[ii] Payment of Incentive Bonus: 

The payment of Incentive Bonus to various categories of 
Railway employees at present eligible for the same, may 
be allowed to be paid at the existing hourly rates laid 
down for each category based on their Authorised Pay Scales. 

2. The payments as ave will be provisional subject to adjust-
ment on the basis of final orders." 

It is clear from this order that pending decision to revise the 

rules regulating grant of pension,.the existing quantum of running 

allowance based on the prevailing percentage laid down for various 

purposes with reference to the pay of the running staff in various 

scales of pay was allowed to continue.. Thus the limit of 75% 

prescribed by Rule 2544[g][i]  was directed to be continued. 

The expression 'authorised scales of pay' in the context of the 

revised pay scale rules which came into force on 1.1.1973 has 

to be understood as pay authorised by the statutory rules that 

were in force on the date of the order, 21.1.1974. The order 

dated 21 .1 .1974 did not, therefore, in any manner affet the state-

tory prescriptionregulatingcaiiputation of enoluments and average 

contained in Rule 2544 for the purpose of grant of 

( retireme1it' b..nef its. Any decision to ndify the same wuld have 

( U 
2 ( effqçt onlywnen the relevant statutory rules are amended in 

-  aecordance) 111jh law. But what the Railway Board did was to 

\\ 	jpJ-t'o .nbdify the statutory rules by an executive order made 
. O7 

ti-22-(1976 bearing No.PC 11/75/RAil paragraphs 1 to15 of which 

read as follows: 



"The question of revision of rules regarding treatment of 
Running Allowance as pay for certain purposes arisequent upon 
the introduction of revised pay scales under Railway Services 
[Revised Pay] Rules, 1973 has been under consideration of this 
Ministry. It has now been decided that the existing rules in 
this respect may be modified as follows in the case, of Running 
staff drawing pay in revised pay scales: 

Pay for the pirposes of passes and Pbs shall be pay plus 
40% of pay. 

Pay for the purpose of Leave salary, Medical attendance 
and treatment, Educational Assistance and retirement benefits 
shall be pay plus actual amount of running allowance drawn 
subject to a maximum of 45% of pay. 

Pay for the purpose of fixation of pay in stationary posts, 
Compensatory [City] Allowance, House Rent Allowance and 
rent for Railway quarers shall be pay plus 30% of pay. 

These orders take effect fran 1.4.1976. 

The payments already allowed on provisional basis in terms 
of para 2 of Railway Ministry's letter No. PC 111/73/RA dated 
21.1.1974 for the period from 1.1.1973 to 31.3.1976 shall be 
treated as final. 

The alove has the sanction of the President. 

Hindi version of this letter will follows" 

The limit of 75% of the actual amount of running allowance drawn 

in the preceding nonth for the purpose of computation of emolu- 

ments for quantifying pension was reduced from 75% to 45%. The 

statutory rules prescribing the rtaximum limit of 75% were, however 

not amended. 

4. But as the authorities threatened to give effect to the 

Railway Board's order dated 22.3.1976 in preference to the statu-

tory rules Shri Dev Dutt Sharma and other aggrieved persons chall-

enged the Railway Board'sorder dated 22.3.1976 in the High Court 

of Delhi in C.W.P. No.915/78. Consequent upon the establishment 

of the Central Administrative Tribunal with effect from 1.11.1985 

the said case stood transferred to the Principal Bench of the 

el 



Tribunal where it was renumbered as T No.410/85. The said appli-

cation was allowed by the Principal Bench by its order dated 

6.8.1986 and the  impugned orderof the Railway Board dated 22 • 3.76 

was quashed. The respondents were directed to continue to make 

payment beyond 31 .3.1976 all retirement berf its in accordance 

with the Railway Board's letter dated 21.1.1974 till such time 

as the relevant rules in this regard are amended in accordance 

with law. The Railway Board's letter dated 21.1.1974, as already 

stated, did  not affect the statutory rights regulating pension. 

On a proper consideration of the order we have noticed that it 

in terms states that the limit prescribed by the rules shall 

continue until nodified in accordance with law. 

We should advert, at this stage, to arther order nade by 

the Railway Board by which the statutory limit which was reduced 

to 45% by the Railway Board's order dated 22.3.1976 was enhanced 

to 55% with effect from 1.4.1979. This order also suffered from 

the same infirmity from which the earlier order dated 22.3.1976 

suffered it being in conflict with the statutory rules. It could 

not, therefore, have the legal effect of reducing the statutory 

limit of 75% fixed with relation to the running allowance by 

Rule 2544[g]. 

Shri M.C. Srinivasan and 23 others filed an application 

on.4-5.i 9,88 before the Ernakularn Bench of the Tribunal in O.A. 

direction to grant them pension by adding runn-

lIng allwari uo a maxinurn of 75% of their pay for computation 

of 4jI en)in))in accordance with the judgment of the Principal 

\\' 

	

	 During the perxiency of the said application 

rule 2544 was amended by the President in exercise 
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of the power conferred by Article 309 of the Constitution. By 

the said amendment said rule gui and g(ii) of Rule 2544 were 

amended firstly with effect from 1.1 .1973 reducing the limit 

of running allowance for the purpose of calculating the average 

erroluments fran 75% to 45%. On the same day, a further amendment 

was made with effect fran 1 .4.1979 increasing the maximum from 

45% to 55%. Whereas the first amendment was given retrospective 

effect from 1 .1 .1973 the second amendment was given retrospective 

effect from 1.4.1979.  For the sake of convenience we shall 

extract the amendments as follows: 

"Subject: Amendment to Indian Railway Establishment Code- 
Volume I & II. 

In exercise of the powers conferred by proviso to Article 
309 of the Constitution of India, the President is pleased to 
direct that Rule 1302, 1309, 1 502 and 2544 of Indian Railway 
Establishment Code, V61uie I & II [First reprint and Fifth reprint 
respectively] be amended as in the Advance Correction Slips 
1b.428, 429 & 430 R.I. and 405 R.II enclosed as Annexures 
B, 'C' and W. 

The amendment will be effective from 1.1.1973. 

This issues with the concurrence of the Finance Directorate 
of the Ministry of Railways. 

Hirdi version is attached. 

Sd/-[K.Venlcatesan] 
Director, Establishment [P&A] 

DA:As abcve 	 Railway Board. 

No.E[P&A)II-86/RS-1 5 	 New Delhi, dated 17.12.1 987" 

"Z½NNEXURE 

ADVANCE OJRRECTION SLIP NO.405 R.II 

RULE 2544 

Sub-rule g[i] and g[ii) may be substituted by the following: 

V 
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gEl] 	"For the purpose of calculation of average enolurrents:- 
actual amount of running allowance drawn by the railway 
servant during the nonth limited to a niaximum of 45% 
of pay, in the revised scales of pay". 

g[ii) 	"For the purpose of gratuity and/or death-cum-retirernent 
gratuity: the monthly average of running allowances 
drawn during the 365 days of running duty immediately 
preceding the date ofquitting service limited to 45% 
of average pay drawn during the same period, in the 
revised scales of pay." 

[Authority: Ministry of Railway's letters No.PC 111/75/RAIl 
dated 22.3.1976 as amended by letter of, even number dated 
23.6.19761. 

EXPL½NATIa: The Rule 2544 of Indian Railway Establishment Code, 
Volume II [5th reprint] has been modified through administrative  
instructions issued with the President's approval effective from 
1.1.1973. These instructions ware necessitated by the introduc-
tion of the revised scales of pay recommended by the Third Central 
Pay Cbnuiission. The purpose of this amendment is to give statu-
tory force to the administrative instructions with effect from 
the same date on which the instructions were issued. It is certi-
fied that retrospective effect given to these rules will not 
adversely effect any employee to whom these rules apply. 

sd/_[K.VEi\TKAmsN] 
Director, Establishment [ P&A ] 

Railway Board." 

"Subject: .Pinendment to Indian Railway Establishment Code-Vol.I&II. 

In exercise of the powers conferred by Proviso to Article 
309 of the Constitution of India, the President is pleased to 
direct that Rules 1302, 1309, 1502 and 2544 of Indian Railway 
Establishment Code, Volume I & II [First reprint and Fifth reprint 
respectively] be amended as in the Advance Correction slip No.437, 
438, 439 R.I and 407 R.II, enclosed as Annexures 'A', 'B', 'C' 
and 'D' respectively. 

2. 	 will be effective from 1.4.1979. 

' ni 	s1ith the concurrenàe or the Finance Directorate 
rO.. t€ 	istry 
:( 

Hivers2 1 
	

i? 
	attached. 

0 	
Sd/-[K. \K7TESAN] 

Director, Establishment [P&RJ 
Railway Bcard. 

No 
	

/1 5 
	

New Delhi, dated 17.12.87" 
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"ANNEXURE 

ADV7N a)RRION SLIP NO. 407 R.II 

RULE 2544 

Sub-Rule g[i) and g[ii] may be substituted by the folloc.iing: 

gui 	"For the purpose of calculation of average ejioluments:- 
55% of basic average pay, in the revised scales of 
pay, drawn during the period;" 

g[iij 	"For the purpose of gratuity and/or death-cum-retirernent 
gratuity: 55% of basic average pay, in the revised 
scales of pay, drawn during the period.: 

AUTRI:[Ministry of Railway's letter No.E[P&A]II-.80/-
RS-10 dated 17.7.19811 

EXPLANATION: 

The Rule 2544 of Indian Railway Establishment 'Qde, Volume 
II [5th reprint] has been modified through administrative instruc-
tions issued with President's approval effective from 1.4.1979. 
These instructions were necessitated by the Government's decision 
on the reccxmi- ndations of 'Running Allo•iance ODmmittee [1980). 
The purpose of this amendment is to give statutory force to the 
administrative instructions with effect from the same date on 
which the instructions were issued. It is certified that retros-
pective effect given to these rules will not adversely affect 
any employee, to wham these rules apply. 

sd/- [ K.Vc7.TSAN] 
Director, Establishment [P&AJ 

Railway Board." 

The' amendment to the statutory rules having been effected during 

the pendency of the OA the applicants amended their application 

on 20.9.1989 challenging the two amendments in so far as they 

were given retrospective effect from 1.1 .1973 and 1.4.1979 respec-

tively. Their principal contention was that they, as pensioners, 

have acquired vested rights to receive pension in accordance 

with the rules in force on the dates on which they retired and 

that those rights of theirs cannot be taken away by the subsequent 

amendments made to rules on 5.12.1988 by giving retrospective 

effect to the saire. This according to them is unjust, manifestly 

unreasonable and arbitrary and thus violative of Article 14 of 

Bench consisting of the Constitution of India. The Ernakulam  
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Vice Chairman S.P. Mukerji and Judicial Member A.V. Haridasan 

by their order dated 20.4.1990 allowed the said application, 

quashed the notification dated 15.1.2.1988 to the extent the amend-

ment to the rules were given retrospective effect and issued 

a consequential direction to the respondents to grant or ref ix 

pension and other retirement berf its 	to the applicants as if 

the amendment to Rule 2544 had not been effected till 5.12.1988. 
as void 

The clear effect of the decision is to declare/only that portion 

of the amendment which gave retrospective effect, preserving 

the prospective effect to the amendment with effect from 5.12.1 988. 

Therefore, those who retired befe 5.12.1988 were entitled to 

count the rning allowance subject to a naximm of 75% of their 

pay and allowances for the purpose of couting their pension. 

The aforesaid decision of the Ernakularn Bench in O.A. No.K-

269/88 was challenged by the Union of India and others in Review 

Application No.72/90. That Review ?pplication was rejected by 

a speaking order made on 25.7.1990. 

Shri C.L. 11allick and others in O.A. No.1572/88 and connected 

applications challenged the Railway Brd's order dated 22.3.1976 

- and the amendments to Rule 2544 before the Principal Bench of 

the CAT at New Delhi. They also prayed for a direction to caiipute 

retiral and other benefits in terms of the order of the Railway 

.1974. That application was opposed by the res- 

/ 	der 1th'rein\\viz., Union of India represented through the 

112 	 oard andi the Gereral Manager, Northern Railway. 

\tz*sftrQJthat these respondents did not bring to the 
41 

otea-ç 	ncipal Bench that the validity of the amendment 
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to Rule 2544 was challenged before the Ernakulam Bench and that 

a decision has been rendered on 20.4.1990 striking down the amend-

ment to the extent they gave retrospective effect. On the date 

on which the applicants presented their applications before the 

Principal Bench, the Ernakulam Bench had not yet rendered its 

decision. But the Ernakularn Bench had rendered its decision 

long before the Principal Bench decided thE cases on 23.1 0.1 991. 

The applicants were obviously unware of the decision. That may 

be the reason for their not bringing the decision of the Ernakulani 

Bench to the notice of the Principal Bench. But the conduct 

of the respondents is inexcusable as the Union of India was a 

party to the proceedings before the Ernakularn Bench. Thus the 

Principal Bench did not have the be:rief it of the decision of the 

Ernakularn Bench when the O.A. No.1572/88 and other connected 

cases were heard and disposed of on 23.10.1991. All these appli-

cations were disrissed repelling the challenge to the amendment 

to the rules. The Principal Bench took the view that the vested 

rights of the pensioners were not affected by the amendment of 

the rules on the ground that the total armount of pension and 

retirement benefits they would have received before the amendment 

wa-e not reduced by the amended rules. Following this decision 

of the Principal Bench applications No.351 to 423/88 filed by 

simiLarly situated persons before the Ahmedabad Bench were dis-

missed on 28.2.1992. It is surprising that the Union of India 

which was one of the respondents before the Ahmedabad. Bench did 

not bring to the notice of the said Bench the decision of the 

Ernakularn Bench in O.A. K-269/88 to which it was a party. 
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It is for the first time after all these cases were referred 

to the Full Bench, transferred and clubbed together that the 

Union of India and other contesting respondents in these cases 

brought to the notice of this Full Bench the fact that Union 

of India has challenged the decision of the Ernakulam Bench in 

SLP No.10373/90 filed on 24.7.1990. The counsel for the respon-

dents also informed us that the Special Leave Petition and the 

application for stay are pending and that the Supreme Court has 

not granted any interim order staying the operation of the order 

of the Ernakulai-ci Bench. 

It was contended by the learned counsel appearing for the 

Union of India and other contesting respondents in this batch 

of cases that we should defer consideration of all these cases 

and await the authoritative prorouncement of the Supreme Court 

where they had challenged the decision of the Ernakulain Bench. 

In this connection reliance was placed on the decision of the 

Supreme Court reported in AIR 1986 SC 1323 D.K. ThIVEDI AND SONS 

V. ANBAL?L M?'NThAI PAflI AND OTHERS. That was a cs in 

the Gujarath High Court had dismissed the writ petitions challen- 

ging the validity of äertain statutory provisions arid directed 

the petitioners to apprch the Supreme Court as similar matters 

there. It is in these circuntstances that the Supreme 

d that the course adopted by the High Court was 

and that if the High Court thought that the point 

apDellants was the same as was pending in the Sup-

ought to have stayed the hearing of the writ pet!-

the Supreme Court disposed f the other matters. 
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These observations, it is obvious, were 	made having regard 

to the context and the circumstances of the case. What hinds 

the Thi}nal under Article 141 of the Constitution of India is 

the principle of law laid down by the Supreme Court. It is not 

possible to understand the decision of the Supreme Court as laying 

down the principle that if an appeal is pending before the Sup-

reme Court in which the validity of a particular statutory provi-

sion is challenged, that the High Courts where the sane provisions 

are challenged in other cases, should defer consideration until 

the Supreme Court tenders the decision • The question whether 

the hearing of the case before the High Court should be stayed 

awaiting the decision of the Supreme Court depends upon the facts 

and circuinstares of each case. In the present batch of cases 

we are conrned with the valuable rights of the apç licants who 

have retired between 1976 and 1988. These cases relate to re-

tirernent benefits and any delay in disposal of these cases would 

cause great hardship and prejudice to the old and retired pension-

ers. The SLP is pending before the Supreme Court from 24.7.1990 

and the operation of the order of the Ernakulani Bench has not 

been stayed. Even then the applicants herein have not been given 

the benefit of the decision of the Ernakulain Bench in regard 

to computation of their retirement benefits. Having regard to 

all these circumstances we do not consider it just and proper 

to stay the hearing of these cases and to await the decision 

of the Supreme Court. 

11. On behalf of the applicants it is contended that we should 
tfle 

dispose of these cases in the light of the decision of! Ernakulam 

Bench which has struck down the arneniient to Rule 2544 to the 

extent retrospective effect has been given affecting the rights 

of the applicants. On behalf of the respondents ç however, it 

is maintained that the Principal Bench and the Abrnedabad Bench 
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having taken a contrary view and upheld the validity of the 

amendments we should dismiss these applications following the 

said decisions. They further contend that on merits the decision 

of Ernakulam Bench is wrong and that the view taken by the 

Principal Bench and the Ahmedabad Bench is sound. 

12. 	At the outset we must observe that the respondents are 

taking advantage of their own lapse in not placing the decision 

of the Ernakulam Bench when the Principal Bench and the Atimedabad 

Bench decided the two sets of cases where the same statutory 

provisions were challenged. It is well settled that a Division 

Bench is bound by judicial discipline to follow the earlier 

decision of another Bench vide: AJR 1989 SC 1933 UidON OF INDIA 

AND ANOTHER v. RAGHtJBIR SIL'Gii AND OTHERS wherein it is observed: 

"We are of trie opinion that a pronouncement of law by a 
Division Bench of this Court is binding on a Division Bench 
of the same or a smaller number of Judges and in order 
that such decision be binding, it is not necessary that 
it should be a decision rendered by the Full Court or a 
Constitution bench of the Court."  

if only the respondents had fairly placed the decision of the 

Ernakulam Bench before the Principal Bench and the Ahuiedabad 

Bench, those Benches would not have examined the validity of 

the impugned statutory provisions, the same having already been 

struck down by the Ernakulam Bench which had the competence 

to do so. The respondents are now trying to take advantage 

of the failure on their part of performing their duty of placing 

isbn of the Ernakulam Bench when similar cases came 

before the Principal Bench and Ahiiedabad 

(" 	rih 	C, he respondents had acted fairly and diligently, 

c-ii1.ict of rd isions would have been avoided. 

0 	 jJj 
13.

-'
e 	all now examine the contention of the respondents \ -7 

N 
tjJi1V orders of the Principal Bench and the Anmedabad Bench 

that 
have the effect of declaring/tne impugned amendment to tne Rules 

to the extent that they give retrospective effect are valiu. 

I 
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At the outset we would like to say that the applications filed 

by the aggrieved parties ving been dismissed by the Principal 

Bench and the Ahmedabad Bench, 	those orders cannot be under- 

stood as declaring that the impugned provisions of the rules 

are valid. The decision of the Ernakulani Bench which struck 

down the amendment to the rules in so far as they gave retrospec-

tive effect is not an order in personem. The Ernakulam Bench 

has held that under the proviso to Article 309 of the Constitu-

tion the President has power to promulgate rules with retrospec-

tive effect. It, however, struck down the amendment of the 

rules to the extent the y gave retrospective effect on the ground 

tnat it is arbitrary and violative of Article 14 of the Constitu-

tion to deprive the pensioners of the rights which vested in 

tnem as on the dates on which they retired,by amending the rules 

subsequently with retrospective effect. As the impugned provi-

sions were struck down as violative of Article 14 of the Consti-

tution the legal effect is that the impugned amendments were 

void ab initio vide DEEP CkIAND v. STATE OF UTTAR PRADESI-! reported 

in AIR 1959 SC 648. Once a competent court declares a statutory 

provision as void as offending the fundamental rights conferred 

by Article 14 of the Constitution that decision binds every 

one and not merely the parties to the proceedings. The effect 

of the decision of the Ernakulain Bench is that the amendments 

giving retrospective effect was not in existence from its incep-

tion. In Black's Law Dictionary, 5th Edition, it is stated 

that Judgment in Rem is:- 

"An adjudication pronounced upon the status of some parti-
cular thing or subject matter, by a tribunal having compe-
tent authority." 

In kialsuury's Law of England, 4th Edition, Vol.16 the meaning 

of 'Judgment in Rem" is given at para 1522 as below:- 

1522. 	Meaning of "Judgment in rem". A judgment in rem 
may be defined as the judgment of a Court of toinpetent 
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jurisdiction determining the status of a person or thing, 
or the disposition of a thing, as distinct from the parti-
cular interest in it of a party to the litigation. Apart 
from the application of the term to persons, it must affect 
the "res" in the way of condemnation, forfeiture, declara-
tion of status or title, or order for sale or transfer". 
(Emphasise supplied) 

As the decision of the Ernakulam Bench declares the status of 

the impugned statutory prOvision, it is a Judgment in rem. 

14. 	As on the date on which the Principal Bench and the 

Ahmedabad Bench disposed of the applications oefore them the 

amendment giving retrospective effect to the rule having already 

been declared void by the Ernakulam Bench, the 	tribunal 

cannot be asked to strike downth statutory provision which has 

already been struck down or declared as void by a court of compe-

tent jurisdiction. The orders of the Principal Bench and the 

Ahniedabad Bench disiiiissing the applications cannot in the circum-

stances have the effect of putting life into the rules which 

have already been declared void by the Ernakulam Bench. When 

a statutory provision is declared as void or struck down, the 

same c a n 	be revived by getting the said decision reversed 

by way of review or on appeal to the higher court. The only 

other way to resurrect such a provision is by resorting to appro-

priate amendment of the Constitution or modifying the statutory 

provision as to render it intra vires. The Supreme Court has 

held in AIR 1989 SC 1933 UNION OF INDIA v. RAGiiUBIR SINGU AND 

OTHERS - 

,eTtLQ,a statute is declared invalid in India it cannot 
,be, 4JSkated unless constitutional sanction is obtained 
1e?4'\) a constitutional amendment or an appropriately 

r.uuifltersioII of the statute is enacted which accords 

I
cnt\Lutional 
)?J 

not disputed that the Ernakulam Bench of the 
)/ 

\ompetent to declare the impugned statutory provi-

S1UflVtfl(1 as uffendin Article 14 of the Constitution. The. 

,statuLory provisions declared void have not been shown to have 
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been resurrected either by an appropriate amendment to the Cons-

titution or by suitable modification of the statutory provision 

to bring it within the constitutional prescription. The applica-

tion for review challenging the decision of the Ernakulam Bench 

has been dismissed. Though an appeal has been filed against 

the decision of the Ernakulam Bench to the Supreme Court no 

decision has as yet been rendered by it reversing the decision 

of the Ernakulaiu Bench. It is admitted that the Supreme Court 

has not so far stayed the operation of the said decision. Hence, 

we have no hesitation in holding that the order of the Principal 

Bench and the Ahinedabad Bench do not h.ave the legal effect of 

resurrecting the impugned statutory provisions which have been 

already declared void by the earlier decision of the Ernakulam 

Bench. In the light of our above findings it follows that there 

is only one decision which holds the field viz., that of Erna-

kulam Bench which has declared the impugned provisions as void. 

As the decisions of the Principal Bench and Anmedabad Bench 

do not have toe effect of declaring the impugned provisions 

as valid, it follows that there are no conflicting decisions 

requiring resolution of the conflict. 

15. 	Assuming that there are two inconsistent decisions, 

we shall examine as to which decision can be regarded as a prece-

dent binding in subsequent cases. It is obvious that the Prin-

cipal Bench and the Ahniedabad Bench have rendered their decisions 

without noticing the earlier decision of the Ernakulam Bench. 

In such a situation it is well settled that the later decision 

rendered in ignorance of the earlier decision has to be regarded 

as per incuriain and not binding on the court in a susbsequent 

case. This principle has been succinctly stated in Salmond 

on Jurisprudence, 12tn Edition, page 151 at para (5) as 

follows:- 



(5) Inconsistency between earlier decisions of the 
same rank. A court is not bound by its own previous deci-
sions that are in conflict with one another. This rule 
has been laid down in the Court of Appeal [Young's case 
(1944) K.B. at 726, 729],  Court of Criminal Appeal [R. 
v. Power (1919) 1 K.B.572 (CCA)] and Divisional Court [R. 
v. De Gray (1900) 1 Q.B.521fl, and it obviously applies 
also to the House of Lords. There may at first sight seem 
to be a difficulty here; how can a situation of conflict 
occur, if the court is bound by its own decisions? At 
least two answers may be given. First, the conflicting 
decisions may come from a time before the binding force 
of precedent was recognised. Secondly, and more commonly, 
the conflict may have arisen• through inadvertence, because 
the earlier case was not cited in the 1ater. Owing to 
the vast number of precedents, and the heterogeneous ways 
in which they are reported - or are not reported - it is 
only too easy for counsel to miss a relevant authority. 
Whenever a relevant prior decision is not cited before 
the court, or mentioned in the ludginents, it must be assumed 
that the court acts in ignorance on forgetfulness of it. 
If the new decision is in conflict with the old, it is 
given per incuriam and is not binding on a later court.' 
(emphasise supplied) 

In Raghubir Singh's case it has been laid down that • a decision 

of a Bench of two judges is binding on the Division bench consis-

ting of the same number of judges and that, therefore, the prin-

ciple laid down by a Bench of two judges does not get reversed 

or superseded by a subsequent decision of a Bench of the same 

number of judges. Applying this principle it has to be held 

that what holds the field as a binding precedent is the decision 

of the Ernakulam Bench and that the subsequent, decision of the 

Principal Bench and the Ahmedabad Bench have to be regarded as 

per incuriam and not binding in subsequent cases. This being 

the legal position the decisions of the Principal Bench and 

the Ahmedabad Bencn have to be ignored and the Ernakulam Bench 

holding the f ield as a 

ar at)gives retrospective effect. 

0 	
) • /1 

16. 	9Ashe Full Bench is not bound by either,  of the deci- 

now examine as to which of the decisiong lays 

down the law correctly. The Ernakulam Bench has rightly proceed-

ed on the basis that the President has under tne proviso to 
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Article 309 of the Constitution power to promulgate rules with 

retrospective effect. This, however, is subject to the condition 

that the rules do not offend any of the fundamental rights con-

ferred by Part III of the Constitution. Wnat the Ernakulani 

Bench has doneis to examine as to whether retrospective effect 

given to the amendment violates Article 14 of the Constitution. 

It has held that it does, on the ground that the vested rights 

of the applicants in the matter of receiving pension and other 

retiral benefits have been affected by the retrospective opera-

tion of the amended rule. It is well settled that pension is 

a valuable right which a Government servant earns. It is neither 

charity nor bounty. Government servant acquires right to pension 

and other retirement benefits on the date he retires from ser-

vice. Deprivation of such a valuable vested right after retire-

ment, in our opinion, is manifestly unreasonable, arbitrary 

and therefore violative of Article 14 of the Constitution. 

That is precisely what the Ernakulam Bench has said in its deci-

sion. The Principal Bench and Ahinedabad Bench have not taken 

the view that such vested rights can be taken away by a subse-

quent amendment to the rules by giving retrospective effect 

to tne same. Wnat they have said is that the vested rights 

of the applicants before them have not in any manner been cur-

tailed by the impugned amendments to tne rules. By the revision 

of Pay Scale Rules the pay scales of tne members of the running 

staff were enhanced with effect from 1-1-1973. Under Rule 2544 

the members of the Running staff were entitled to computation 

of their pay and retirement benefits taking into account the 

running allowances which tney were receiving subject to a maximum 

of 75% of their pay and other allowances. Rule 2544 was amended 

by notifications dated 5-12-1988 prescribing the maximum at 
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45% from 1-1--1973 to 1-4-1979 and 55% from 1-4-1979 onwards. 

Those who retired from 1-1-1973 to 4-12-1988 were, in accordance 

with Rule 2544 as it then stood, entitled to take into account 

running allowance in the matter of computation of pension and 

retirement benefits upto the maximum of 75% of their pay and 

other. allowances. As their pay was revised with effect from 

1-1-1973 the limit of 75% had to be worked out with reference 

to the enhanced pay and other allowances that they became 

entitled to receive in accordance with revision of Pay Scales 

Rules which came into effect from 1-1-1973. Wnen the maximum 

is reduced from 75% to 45% upto 1-4-1979 or at the rate of 55% 

from 1-4-1979 it requires no argument to convince that the vested 

rights of all those who retired between 1-1-1973 and 4-12-1988 

in tne matter of receiving pension and retirement benefits were 

advetsely affected. The Principal Bench wnose decision has 

been followed by the Ahmedabad Bench has, however, held that 

the amendment with retrospective effect has not adversely 

affected the quantum of pension etc. What the Principal Bench 

has done is to compare the pension one would get taking into 

account the pre revised scale of pay immediately before. 1.1.1973 

and the running allowance limited to a maximum of 75% of pay 

and allowances, with the pension which he would get after 

1-1-1973 taking into account tne higher revised scale of pay 

and tne running allowance subject to a maximum of 45% or .55% 

as the case may. We are toncerned with persons who retired 

oSTRA 
1-1-1973 and 4-12-1988 thereby earning a right to compu- 

! 	•atioo pension in accordance with the statutory rules then 

foré. !As by the time they retired, revision of pay had come 

\'intojr/cfe, it is the revised pay and the running allowance 

I 
to a maximum of 75% of the revised pay and allowances 

that was required to be taken into account. This rfight which 



accrued in their favour on their retirement between 1-1-1973 

and 4-12-1988 was sought to be affected by amending the rules 

on 5-12-1988 with retrospective effect reducing the maximum 

limit of running allowance that qualifies for pension. When 

the maximum limit of running allowance is reduced from 75% to 

45% or to 55% it automatically reduces the pension and retirement 

benefits that stood vested on the date of retirement. It is 

iwpossible, therefore, to agree with the view taken by the Prin-

cipal Bench followed by the Ahmedaoad Bench that the vested 

rigut of the pensioners who retired between 1-1-1973 and 

4-12-1988 in regard to pension and otner retirement benefits 

have not been adversely affected by giving retrospective effect 

to the amended rules. We have, therefore, no hesitation in 

holding that the decisions of the Principal Bench and the Ahmeda-

bad Bench with great respect are wrong and that the decision 

of the Ernakulam Bench is right. The Ernakulam Bench has, in 

our opinion, rightly declared the amended provisions to the 

extent they nave been given retrospective effect as void as 

offending Article 14 of the Constitution. 

As the decision of the Ernakulam Bench is in appeal before 

the Supreffie Court we would like, in tue interest of justice 

and to avoid multiplicity of proceedins, to direct that the 

present applicants shall 	be bound by 	the directions of the 

Supreme Court 	and that 	the payments made 	in pursuance of our 

directions in all these cases shall be liable to be suitably 

adjusted. 

For the reasons stated above, all these applications 

are allowed with the following directions: 

l) The respondents shall recompute the pension and 

other retiral benefits of the applicants or trmeir 

L.Rs in accordance with Rule 2544 as was in force 

before it was amended by iotificàtion* dated 

5-12-1988. 

I I 
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The arrears due to the applicants/L.Rs on the 

basis of the recoinputation as aforesaid shall 

be calculated and paid. 

These directions shall be carried out within 

a period of three months from the date of receipt 

of the copy of this order. 

If the amounts due to the applicants/L.Rs are 

not paid within the prescribed time the amounts ,  
due shall be paid with interest at 12% per annum 

from the date of this order till the date of 

payment. 

The applicants shall be entitled to costs at 

the rate of Rs.. 500/- in respect of each applica-

tion. 

The payment of pension and retirement benefits 

per the aforesaid directions shall stand regu-

adjusted in accordance with the orders 

/(.:. 	d.tcons as may be issued by the Supreme Court 

in 	\o.10373/90 against the decision of the 

1IuJJn Bench of tne fribunal in Application 

No.I-26/88. 

* 	 0J 
8ANGY 

I1EMBER(A) VICE-CHAIRMAN. 

WUE cor 

bsv. 
r.  

poM 
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From: 42 	 D.No.27O11/9.3/IVh, 

The AsiEtant Regi.tra', 	SRE?b COURT: OF INDIA. Supreme Court of India, 	bMW DELHI. 
2 

D.ated: -" 

To: -rie Regisraf, 
Central Adrnn.Tribunal 
at Barialore. 

sPECIAL; Li/.VE P±TITIONS(CIVIL) NOS.61B2-B? OF j°4 

\TITH 

II'TRLOCUTOY APPLICATION NOS.1-8 
pp ication-E-17F ex-parEe s tay.J 

Union of India ,& Ore. 	 ..Petitioner. 

-Veraus- 

1"i.Elias Aron Raj & Ors. • 	 • 	..Respondents. 

H 	 •• 

Sj±, 

I am directed to forward herewith for your information. - 	 Order 
., and riecessary action a certified copy of the 

of thisCourt dated 1 	 ,pasEed in the matier 

abovemeflti.QrIed 

- - 

ASSISTANT 'RF/ISTRA 

a±un/- 



SupC 52 
LN THE SUPREME COURT OF INDIA 

CRIMINAL/CIVIL APPELLAIE JURISDICTION 	513367 

ArrzAk.krCARj F 0105*11V.5 
unaer Artic.1c, 13t) of the 	 1:0~ Lfi irax ti* order 

Uid 1W 	cbNp.j9 o the Centcf1 
snge.1ore In (xtre) Apitcrtjoa 	Wot. to 60 of 1930) 

WITH 

I 

i1WCUTORY /. -tLICP 
T 	FiT *tty 
x'parte 

Liuicn of 

with s praytr for an 

..Petitiorrs, 
- 

Ii,EUu 	hLj 	 . .Peepondente, 

(POW full In ;Y 	p1ro 301 )Idule •A' 
sttd 	t4) 

	

r.l1 i 	I 
??% 

CJkt14 	 _ç4 
jiji 	 .VfIflrar (J.) 

,. 

ir'-. C.prz .f Amu 
or th ae11.1tScn':r5  

FDr, STA *b ..ncitjoi cJ 	.r hi'i bfora this 
Court oil the 1i uiy 	ri'., E4, U1 	jrjtqtmE tj for the 
itLtLoiwa 	rei.n Tii :r::' 1fl'? dtr trj to list vht mcttr wit! 

SpeCLel UVCtVe P't1tiQfl (C)."il) te,5939 e1 14 srd iae Z Notice 
tc thQ 	 h'e1r to show ouqe wi'v Spac.ti Leave be not 
grantei to the Petit toriers herein to epsl to ti: tot satet 
the Order a the Cuntral A 	irctivc f ribunals,,ft Bnnalore, 
sboves.ieitionecL, bTiI tJ t:tpcnvUrkL ti 	rcr and final 
disposal by this Court of the application wantioned above for stuy 

13 cLttfr nc'tLc 	the 	 L 	Crior 	itj4 aceutz-,  



i : 

I 

Y 

f3m. c- 
of the Cntr1 Ad!dflistrative I'iburja1, jka at 13na1ore 

Sr.. 0rij.nl  Lpp1ictiofl Nos.53 to 60 oi 193 bL and is breby 

ta7ed; 

D TI 	k ])iTh RH ORDER THAT ThIs ORDFR be 

punctu11y obzerved and carried into 'execution by all concerned. 

14ITL3S tha Ro'b1e Shr5. PIanep11I t4arayuflarao 

Venk-atec!"allah,s Chief Justice of India, at the 8LIprle Court, 

New DeIb , this the 15th day of April, 1994. 

sif-- 	I 
(VIJAY LWI KAPI.R) 

DUTGISTRAR 



- 	2 

2• 

2 . 

- - 
-S 	- 

-, 	. 	. 	- 	
.• 	 •- 	 • 22 

2 • IN 	SUPR.E ODURT - OP IN.11 A 	 -: 
Cl VIL AVPMjLATE J URI SIX C4TTO  
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2 • 	 OF 1994 

/ 
tkII on of Indi a 	 2 

rprsen ted by the 

• -Secrexv.  

Ministzv of Railways, 	2 

- 	2 Rat iway Ehavans 	. 	. 

New Ie]hi, 	
2 	 - 

 Qatunt, 

- R%ilWy Boards  

2 	 - Rail Raww. 

1IezéThj, 

 Unia of India 

throith cieral Miaer 

Sai thezn  R$  Iway. 

Park 'wn, 

Mad ras, 	- 

4, the tLvisicnal sipexintendent 

vjStona].Ofttce, 

Paithat. 	-- 	 .•,•,• 	.Petioners. 
• VE-RSU.S 	- - 

. 

1. M.811as AU1 Raj -, 

Son of S, I4adadOSS. - 
- 

- 	Retired 'Al  Spectal Drtver, 	 • 

- 
S.No. 	702, - ED 196 Be  

:1 

2  

Raj]v 	rLnyp.0. 	xode66:38 002. 
-. 	• 	

0 

- 	1-..: 	 - 	- 	• 	
• 	•...2. 	 • 	- 	• 



C.RaSapr 	iran 

Son of c.thi flflaPpat, Rett red.. 
Inter, S.No,P 3631, 

414 A Railway Q1ony P.O., 

3, 
$10 K.Maxia Louis, 

Reared., Qizd 'A1  Spea],, 

SèN, 12115, Ama1raj Street, 

Nadar, £rode..,630 

40 	K6l4zthusgnv, SCn of 101adaj, 

Cou rer, Ret. red e Qi ard 

S.No1)11, l2Rafnamoorthy 

Street9  101 iflPalayarn, 

rOde..639 002. 

5,, 	K'Sundaresans  

Son of N,Xalvnasurra M.za]iar, 

Dver 'A' Grade, SiNo. P 2916, 

No. 49 Le1n Street, 

sroe Ra{lway Cclonv Post1  
rode.2. 	 - 

6. 	I(LR, LaJhmian, 

s/c M ORGn clasamY 1aflar, 

Red. red., Driver ',' Sped a 1, 

Staff No. p 4467, North Sda  Street, 
0 ena Nar. 'It uchira,a11v, 
PIN.. 620 001,. 



= 	-•... 

-'B.. 

7, 	K. 91brgt aniTt. 

Sfl of s.lcdshnaSamy. Retired.. 

Dd.ver 'A' Special Grade. 	V 

S.No. p.1788.48, Lin Streeta 	. V.  

Rat lWay Colony PoSt..  

Erode..638 002. 

8. 	R.GethUrTt an, 

Son of s.Krishnasamvs Red r&., 

Driver $ A' 	Special, 

S.No.P 	28880 	1Inth4. I11in, 	. 	- 	.. 	... 	V . 

106.. tharatld. 

Mou].appala?arfl P.O., 

rode..2. 	V  

9. 	M.inapPaflp 

sort of. C.t'bolckafl. Retiredwe 

U. esel 	unter,. 

S.No. P 1785, 7/80  

Ratlwav Colony, 

Erode..2. 

. . 10. 	M .Marapp. 

V .; son of. M ,Mathafl. Red re, 

V.. 	!:• - 	•.- 	 :. 	............. 

S. No. P 3779, 107,, 
V 

V 	 KEjialafl, 	Barathy Palafl 

Street, lvkl lapalaYTt' -P.O 

£rode..2. 	
V 
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lit 	G.Sue1, son of Gnanarnuthl. 

Retired.. Driver 

5pecial, s.No.P 8224. 

403..C9 PqilwaY Oo1uJ. 
.5x4e..2.  

	

12 	. Ltnpan, son of S.Gyya. 

Re red.. SAl  SPeelal. 

D.vei, S.$o, P 1714, 1,. 

Cothu1arafl Street, 

1o13.gpa1ayam. ode2. 

T.S.S.fliVasafl,  
Son of R,Swaflttathall, 

Retired.. Driver 'A' specLal 

S. No. p 4339. 

Rat iway C1 artets • Rat iway Co1cflf, 

ode..638 00 2. 

14. 	B. NarftaSiVayam, son of M.N,Ba].arIandaTt. 

Retired.. DrLVe: 'A' SpecL al. 

S. No, P 5511. L 618, 

Hcusirkg Unit, Pedar Nat 

$rode.629 001. Tamiina&. 

is. 	K.M.Mlniraj. Sort of K.!'tifluSafflY. 

Rtlred, 1e]. jssistnt, 

S. No. P'I) 10212, 

Mjti ckkavaS a qEir Street. 

SaS t4 Na var. Railway Co 1aty p.o., 

Egode.2. 
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1 16. .L.Aflthoni Swarny 

/ 	 . 	 . . 

J . S,NO..B 1419. 41,/A 

Raj]May coIo!. 

cde..,630 002. 	. 	. . 

 M.opathv, 8th of M.P.Mook, 

Gc*inder, Reti red, 	Driver 
'B 	Grade SJo.p 9478, 
17/Ps  Old Ral 'way Colay, 

£rode..2. 

 V.Brn, son of 

Naircia, Retired, Driver'B', 

Grade..S,No.P 9420, 

UaY ColorrY, Erodell 
19, PeRan 	Son of Perumal Naidu, 

Retired, Ti ver 'B' Grade. 
S. Noe  V 223. No.17/n, 

N arn aSjvavarn Street, Erode..,2. 
20. 	

• S.Pau 1, SOn of Swamd Nathfl)  

Retired, Miver 'D' Grade, 

S.No. P.9513, DDor414/ 
Raiway 	lony P,o,, 

ode.2. 	. 	 • 

21, MeKdShnnNair. 

• Son of I4anchu Nair, Retired,, 
• Driver, 'A' Special, 

. S'No. P 644, Sdshjjn, 

• P.0,0laVak3,t. 	• 

-1 S.... 

. 

. 	 •:• 



ton of P ,R,I(tishna P1 flat, 

RWd 	Qiard Ci Special9 

S.No,15j2, 'thutthal, 

AyMeA 	Pa.. Yottayam. 

2o tA. Rajaflb sonofP.S.ATu. 

eiired Giard 'A' Special. 

So0 16144, }bW3eNo.66/)8. 
It 	 N eat P.A. Cblonys 

din..18. 

 C.1itty N arayaflafl. 

fl of V.C.Narayana Tt Nair, 

Retired., 	A' Special, 

S. No. 7625, chembra }bUSe, 

ranUr ..675 1.21 

 P.lcYoshy, son of P.1(.Yoèhy0  

Retired Giard, S.No.151)5, 

Vahaka1avj1, 	gadtklP.0. 

iennrur, Pin.. 689 122. 

 K.Ta, 	4irLan, 

sn of K,P tonappafl, 

: Reti red Q ard, 'A' speI a 1 

S. No.15216, 	"cndin1", 

HEdi School 

p .0 .ParaWl r, Aa 	Ti cu r, 

Pin.. 688 552, 

I 
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27, N*Ramakzi 

a/o 
thitran Ratt , 

Retired, Qiard '' 
S.No. 14044,.,j 

280 'V.N.Sarojanj 

Wo, Late A QlRen.gani, Red red, 
Dxl. ver i A' Sped a 1 

o.p 4361 	SreeRancm, 
Pump'jr.p, 	S ad 
OlavakJç . ' 7 yJ2  

29• PeMoRaMachandran, . 

SOfl of .C.S.MJadj 	Retired., 
0.'erd 'A', 	S.No,15210, 	 • 

Pant kkath House, • 

}alleg,de, Palcliat, '678 506. 
30, V.Mahavan, 

8/0 V1uth arni, Retf. red, 

DZIver 'A 	St'e 	a 1 
S.N0,p• 2193, 

' Pal].ath buse,. 

l4.zthi rramba, 	athara P.O. 
• 

. Pá1da, PIN 678  

31. 1cM. 1C3Jfl)j rnohnn ed, 	 "I  
• Sb 	dee KOya, 

Retired, Giard 'C' 	' 	 S 	•' 
S. No.6633, therodathljyjse, 

ser.Y. A1wav.., 683 1)6. 
• (AzisinaoutofoAN,93) 
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-2. 	R. Narayanafl, son of .B.Rajarfl, 

Reed tdver CbOds 

SZ04P't 19505, .1200  

Jeevaitatham Street,  

Ponthuraj noads,  

	

33. 	C1.1rnarasamy, son of thinflaPpa 

*inder, Retirea., tiver 

'B' • •S,No,P 4: 2060  D.No,86, 

kO1ap Privao. than Puram, 

kode..2. 

	

34. 	T,S. RnaTnOOrtlf, 

Son of 'J,F,Sondar4ja3u. 

Retired., Dd.vr 'A' speda], 

S.Nc.P 3540, 15, Sindaram 

Street, &ode.2. 

35• ., A Abdul Jaffar. 

Son of Abdul Rader, Retired, 

Ddver..QodS s.N0 .v44, 

235 41yiasuiaram Street,. 

flode.. 638 002 

36. 	S. )flrn1thu, 

S/c V,tthatoker. 

fttt teds.0  )dve B'., 

$,)o. B 1365, DJ40, 411 t 

1wy iày,: .:. 

i, *of ,l0 
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40,0  

H -- 	
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P,F41brE ,piart, S/c) R.Pa1,rt. 

Rtired Gird 'A%0 

IStaf t, 7448. 112. 

Vinayager ii stet. 

Satd Naqar. rbvDde 638 001.. 

	

- 4', 	S.Rprtrnuthu, 

Sb $at) 	evar0  Retired,, 

O.lard 'A' SJO, 1.6066. 

Sxrtdarnma1 I11rj 11/8. 

)CITI, NaTjappa  L4oUt. 

ki].r, %imbatx)re 641 402. 

	

440 	R.3nnna Pi].lai4)  

S/o RangswnyPLi1at, 

.Ratiredes  iard, 

S,4i 0  15271. ) Norther %inne 

Ma 	jrnan 1(oil 	to 

Kau1galpalayjTt. 	- 

Porzyár Distzicts 

4  'a V,Mad. /o Ymkatea4 
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Mulapa].?yarn post. 
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COOfly Post 	£zodeè 

48, 	tJri5rd N$r, 

S,0 IK,Raman Nair, 
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49, R,akimana. o 
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.Veerarajav. 

S/o V.KnaIyer, 	Reared 

G1jr, s.No 	15231 No 	D 

Tayuman avar Stre -t 

Pu ncb 

52. 
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53, G,R.5jjj Raj 
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R. red, Driver 'A' sped al, 
S0 	P 2836, 23 A, 
PeAchaya*t Union Street, 
M atho pe. Po darn r0  

Cojmhare 23. 

'I 549 K.ader i)i, 

% Kader Batcham Reared. 
DrjL ver 	Sped 2 1, 

P 3726, 	Mjn ?od, 
Pond3rn r 	23, 	nj lndi. 

o..14 

0 



V 	 V•••• 	

-iLV 	
V•• 

556 	NrImU 	c% Mfljpp 

%under Retj reds, Diver s.  
SNo. 1875.. 96/11 Arthi I11in, 
ve re 4 d.pd 

V 	 V  

560 swamy Pi.1Z$1, 
S/O 	A 4 Sd, an I Jcp  kali gçc PjjJj1 	 V 

Rtj ed 1j ver, IBö S.N o 64T 
D. No, 360, selvkpurn, 

V 

N0th Peur, Main 
Vp 

 

CO.ffaV re. 41-026. 	V  

57 	K.giswamy, 	
S 

V 	
.s/o 1PP1swamyN4 &4 

•: 	Re ti re. ..pxi 	'A', 
a]., S No.•  P '64, V 	

V V 	D.No 241  Majfl bad. 
V 	 odu23 Tflj1Na&. 

K.hrned Z1ledff, 

S,o A.Kader Battha, Reired,, 
Ddv .'j' Speda], 	 V 

P 4341, Main Iad 
Podr,j3 Tj]. Nai. V 

V 	
59 	N aflj aIa N aX  cb 

V 

Wo Veetta, MaX cli, 	
V 

V 	

• 	 ered 



-V 
1 	 I 	 I 	 !!U2 	

• 

- lb 

, 

S,No, P 3498, Bj.flj 

• 

. 
.Stret Po danu r ..230  V  

; 

ac1. 

g 	f C c. tb 	3?J 

Go, l.PO1t*iaPPafl. 	r 

Wo l41LxuPparbfl 	Foiter. 

Retired, Ddver'A', 	
• 

• SJo, P.4383, Nov  S,O, 	• 	 • 

.1antbir, 	adn43ör. V  

mdeiiOq • 

61, M, Pa3.atd.appan • 

S/Marappa Goder, V 

Reti red,, I Fi rear& 	, 	• 

S9lb,P4382. .1 

Veilatkattur. 	
. 

Kadachanallur P.o,. 

lhizachamcpaU T1uk. 	• 

629  M, lChell appar, 	V  

k MaraPP 	c 	der, 

Reti rec3. 	unter 

9454. i1ipalaYiifl. 

Pal4playt. E ZbdO1.6. 

63. A.Pa1iaPpafl, 1  .., 

• 5/0 Aththappa ,ünde 0  

Reti red, 	unter, 

9. tb,? 746Sf N6, 	O4 i, .16 	• 	 V . 



65, 

S/o Ramasny Gounder' 

Rered. Sumter 
S 	 S.1b, P 6315 

11 flPa1avn 

na., •de. -s  

66, 	C.snue1 Dlra1 Sny,. 

4 aflad1rai. 

Rtjred, DVGr$AS. 	
S. 

SP1.soNo.31Q732 

Upstajr 4t-h Cs 1a4 - 

Paramasi va.puramf,  Lo lou di 681 601, 

670 	V,Sa gri, 	 S  

S,'o Velappa Gounder 

Reti red.',chmter/Lo :.. 

S.Ib,? 3510. VI laflCatbur, 



I 
DàNo. 54 	lapalai P.ói 
Ka&thaj ( &lla e 

	

68 	O,N athrnuthu 

S,/o che3.laPPa 0ouncNiti  

etLrdd44 4m4er, 
S1  b•  P. 4384, ?OClapalayn Post, 

adadianal]ur, Pali pá1yem, 

T S. Atimoi dei, 

'5/0 ;Jiridatn, 

Retir, Dver'A'. 

SPI., S,No, P 3260 

47, 	 Street, 

sat4 Naga, 

Near Pai1way O0flV 

£ xods4, 

(Ad sing out of O.No. 58/91 

	

70, 	V.Rflanutty N$r, 

5/0 V,$aZyan N$ ;. 

Retired., Ddver 'A'. 

S.No, 'P' 2310, PUthO1laY. 
H.Nó. 7/53CP C011e9cr%ado  

Paithat, Pin 676 00 



7% 	C,1at1ui, S/o Appeo 

Retired., Diver imo 

e 	5$7. 

4ouse.' 

Maae TQad6 Pa1at. 

• 73. A.Xrimafl, 

s/o A.AZUM1aTI Rctirod, 

Dxjver'E' s.NoP44, 

rngath Hc*a Se. )VL ipad. 

	

P.O., Pai1at17. 	
S 

:: - a 740 Nair. .. 	 • 

• s,/,o P, SaniCara Mern, 

Rcj. rec3 AS t. 01 ard, 

s.1be  L4, ?a.akkbtt Houses 

Ihaur ia, Por1. 

P1thati., 6 	616. 



72  

• • .. . . . 	.: 

I - 

.••• 	 ••.••-•.• 	•.•• . . .-.•. 

p.c,%tndan. 	I 

S,/o P.Safl3ra Mcrn, 

Retired., Q1ard.'B' 

S,Np 20240   SVaioam, 
H.N, M09/339  In& Ngr, 
Ral 3-8pi fly,  Paljt.5. 

R arayarlan, 

S/O Rnafl Retired., 

Driver$g, S.1b.No.p 584719  

1adxtk8 IU.layn, 

tho 

athan3tznrign, 

alat 678 O05 

77•  N.VeluJtitty, 

Sbo N aràyi awifly, 

•..' 	Retired, Ddver'B', 

10113, 

baiarb. 	• 

Caazassa, 

Kavi iPad. Pal ' at... 17, 

78, 	T.Ve, AYaUcIan. 
S,o 2ioathy. Reti redi 

O.lard 'C', S.No. 16223. 0  
'evi Sa dan, Po tt]il m, 

- 	avilp?.d P.O. • 



	

8o 	V.Va, si'o Ve1ncn 

Reti ?0d6PttV(r 1J$, 

' 3164, 'fldrasoudhn, 
Tanrissery, nlal4jt. 

	

8 1. 	V,M 

Sb 	 / 
Reti red., !)ri VGI' B', 
S,No 94360  Ra 
Sad, 

Pin 679 002. 

82. 

• S/O P. 	 Re.rad4 
Qlard '', s.No 6895, 

U ra kaduse. :.:. 

sip 

83 	V.$arçnn ltr, 

/o IçKesjvfl N air, 

Rexd Qir '', 

S. No, 68$2,1Z#, 

'flStUflG1!ttc, Toun ship 
Kard,,est,  

P]4iat. 



 

84 

S/op. Sinr, Red red.,. 

O.lard'A'. s.No. 14522. 

H.No. H.20  ;}bing Unit, 

KarTtadajRaOd. 

MattflPalaY, . 

pin 641301. ?gnil Viacb,  

 

85. 	M.Narayaflafl Natr, 

/o IhavJLtta Iyer, 

Re.red,j Dtesel 1st. 

S.No, P 94440 . 

a. 	MiiIiaV}1Se. 

PU& aniyarfl P;ø;... 

Paác 678 733.. 

860 	K.K.Sbrflart& Iyer. 

K.g,1iihna Iye 4, 

Rettred, Ord'C', 

sJó. 1049, b, 3/126. 

L N .Purarn t ha go, 

Paithat. 	. 	. -. 

87, P.Balakdshnafl. 

S,/oS.Ukkarida WaC. 

Red red., Mail Q.iard, 

S.tp. 140 r. 7, Had vas, 

KaUeki1tgara, 

Palal&ad., 670 09. 

 



88e 	taA.I4raarar 

Son of T.A. 
Retj redoDrtver 

saTo. P 9436, 

"ThotuRaise, Ma1ati.r, . 
PaO lavakJ,t, .. 

P614 at. 2. 
89. 	R.Paras4va Menon, 

Son o MN .Raffian Menon b  

Reared6 iver'A' spi, 
S. Nod' 4684k  

1jvasj 1jn Madethj 1 Raise, 
Vna)cJçr P, - 

Noor, Palctiat..41 
90, P.Thankj 

Scxk of SisPoflflri1 Retired, 
Driver "A' spi,, 
S.No.p 2760, 26N 
Bjnd Ram Iheatres,  
P ) • 9.2 rmi 
5aleen...163 005. 

91, 	A .Rarna 1i sbn an, 	 ., 

- 	. 	- son of Ppru, ' 	red., 	.. . ... 

Qlard As spi, 
S. No .68C)6 

Rc-Imandieath House, 
19/360 0  West Vek)ara, 
Palt_678 OOj, 

. . .23 



M. 

I 	 .5 

— 

92. - c.1acxiSbflaN$r. 

SOft bf y.Madt Ntt1  

PaLtec3. DdVQZ 'p' spt,, 	S  
$4o.t' 64. 	 -' 

S 	
riIaO CS1Aa NisyaS, 	-. 

P)..Kdt Pa4at. 
NO lot. 

934 	id.rajaTte 	- 

SOft of 	t1ata alUp 

Retired., ¶d'uer A 

SPed.a3, s$oP 227. 

203/"& naya1arIt 1 street, 

N adaUfl361 u,de.,638 002o 

94. KepandUrancans 

sort of Mja8Ud N$dU,.. 

Retirci.. D.Ver 'A' S1g, 

Ser.NOP 2902.. 127/4. 	 S . 

Amnamandapam Road.. 

Sxirafl9(fl..62) 006. 

	

95.  	Go  V3XaS 

scn of GzvindaST? p1314 

S 	 .• 	Re.rd triver'A'. 

Sa No P 1841s, 48/2, 	• 

S.ibbai 	
t1.oet. 

gli  

'azuchL620 001... 

96. 	V. SL thafl... 	- 

Sofl of Vaidu Zi .,. Red red... 

Drcr 'i 	SNo.? I775... 

cia street. 

)(:tL(u.:i oad,StOdO-2•. 

	

S 	 . 	

- 



f: 	••- 71  -.,i?_- 
-- 

• 

97..- 	ValIaL&r Street, 

MUrtcipa11oriy ad,. 

Srode.14.. . 

98, 	A, Aro)d.asarry,. 

SOn of J.AXUlafldarn. 

Reared, O.ird 'j', 

S. No., 6253, 12, 

1<flarajar Street, 

Nadar Meth, 

Nadarfec1a, 

.flaya)ar Yoi. 1. -. 

99•. M.Rengasny, 

son of C.tturian, 

Driver 'A spi., 

S.No. PTr 10449, 21 
- 	-• 	:. 	. --• 	- 	- 	- 	- . 	- 	

- 

 

661den Street,  
. 	thanv1l alias Munisgny bad. 

tharnapir ..636 702, 

... ..25 



-. .: 

X.Murusarny Njdu, 

s/o C .Kt On as .t'f 

- 

.etired., D.Ver 

AVG, 'B', S. No. P 6189, 

D S. XaliyarinaQciinder %ottaTfl. 

Perm&irai 1a8. 

rode. 

tOt. P.kte1 Jayaraj, 

sn of P'lPi11aY, 

ReUred, 

t)x1ver'B'. s,No.P 6441. 

N o l  400 B RailwaY Oo1a y, 

102. 	Manickam, 

son of M .jncgnuthu N aicker. 

Rered. Dxiver 'A' Spi., 

S. No,P 290.1. 22/26,. 	• - 

inr'aa Mad arr(flarl loll Street, 

Kaunaal Ilayam, Ezode..2. 

103. R.Pcn.aflrL:fl, 

Son of Rafl • ' (znder1, 

Reti red,, 

S. No. P 7454, D.No.3/69, 

Rajaji Naaar, aVej R.S.P aO . 

ode.683 007. 

(?.aqcXt of o. 110.60 of 1993), 



SUPREME COURT 
111911 111011 1-51  VII APPELLATE JURISDICTION 

SPECIAL LEAVE PETITI0N(2IVIL) N05.6182-59 OF 1994 

WITH 
No. 	 of 199 

INTEF..LCCUTORY APPLICTION 1'!C'S61" 
Ajp1ications for ex-parte Stay.T 

Union of India & Ora. 
Appellant 
Petitioner 

Versus 

LElias Axon Raj & 0r3, 
Respondent S 

ORDJR LIRECUNG ISSUE OF SHOW CAUSE NOTICE MD 
GRArTINa AD-.INTiRIMp/EX-PARTE STAY 

Dated this the 15th da 

0 	 Engrossed by arurl/- 

Examined by 
	 Advocate on Record for the Petitioners. 

Compared with 
	

SHRI 

No. of folios 	- 	 Advocate on Record for 

t) 	

/ 


